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(Part II-Proceedings other than Questions and AnswersT

41484147

LOK SABHA 

Tuesday, 3rd April 1956

The Lok Sabha met at Half Past Ten 
of the Clock.

[ r. peaker in the Chair]

QUESTIONS AND ANSWERS

(See Part 1)

11-48 A.M.

PAPER LAID ON THE TABLE

tatement showing a tion taken 
by overnment on ertain assur

an es  D  D C  

Delhi remises ( equisition an  
vi tion)  men ment  ill

The Minister of Parliamentary Affairs 
(Shri Satya Narayan Sinha): 1 beg to lay
on the Table a copy of the statement 
showing the action taken by the Govern
ment on certain assurances given on the 
29th September, 1951, during the dis
cussion on the Delhi Premises (Requisi
tion and Eviction) Amendment Bill. 
[Placed in Library, See No. S—115|56]

CORRECTION OF ANSWER TO UN
STARRED QUESTION

The Deputy Minister of Railways and 
Transport (Shri Alagesan): It is regretted 
that, owing to some misapprehension, the 
cost of production of a locomotive at 
Chittaranjan, as furnished in reply to 
part (b) of Unstarred Question No. 390 
put by Shri S. N.  Das on the 17th 
August, 1955, was not quite correct. 
Instead of Rs. 4*81 lakhs, it should be 
Rs. 5*10 lakhs approximately.

It is requested, therefore, that the 
reply to part (b) of the question may be 
replaced by the following:

“(b) Rs. 5*10 lakhs approxima
tely.”

♦DEMANDS FOR GRANTS—Contd.
Mr. Speaker: The House will now

resume further discussion of the De
mands for Grants relating to the Minis
try of Irrigation and Power. Out of 7

hours allotted for the Demands of this 
Ministry, 2 hours and 9 minutes have 
already been availed of and 4 hours and
51 minutes now remain.

Shri N. R. Muniswamy will now con
tinue his speech. Before that I would 
like to ask the hon. Minister how much 
time he will require for his reply.

The Deputy Minister of Irrigation and 
Power (Shri Hath!): About 45 minutes.

Mr. Speaker: Three-quarters of an
hour. All right. Shri Muniswamy may 
continue his speech.

Shri N. R. Muniswamy (Wandiwash): 
Yesterday 1 was stating the position with 
regard to the progress that this Ministry 
has been making and the achievements so 
far arrived at. Now I shall deal with 
certain aspects of these Demands.

The Irrigation and Power Ministry has 
two major wings for increasing the pro
duction of food and agricultural opera
tions. These two aspects should be at
tended to with proper care. I find in the 
First Plan that major projects have been 
located in certain areas without taking 
into consideration the availability of land 
and water resources of the country. Hav
ing taken up such projects, they have to 
be completed. Most of them have now 
reached the stage of completion and we 
are now awaiting the Second Five Year 
Plan. We are on the third day of the 
Second Five Year Plan. The Second 
Plan has envisaged̂ better sort of pro
jects with a view to see that they are 
diversified and distributed all over the 
country. They are in the nature of me
dium and small size projects. I am 
happy to find that after this period of 
five years is over it is expected that the 
production would almost have doubled.

In  this  connection,  I  wish  to 
make one small observation which 
may  be  very  useful  for  this 
Ministry.  After  these  projects  are 
finished, it looks as though they would en
hance the water rates on a commercial 
basis and the money would be realised 
from the peasants. The water rates 
should not be revised in that fashion us

*Moved with the recommendation of the President.
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[Shri N. R. Muniswamy]

the peasants would all the more feel 
difficult to pay the  water rates. The 
betterment levy which is likely to be 
levied in all these areas is an additional 
burden and is intended to be put on the 
farmers so that they may not be able 
to get proper returns for their labour 
in agricultural operations. 1 learn from 
the reports that have been circulated to 
the Members that six zones have been set 
apart for the assessment of the irriga
tion potential in the country. Some zones 
have already submitted their reports and 
they are under the active consideration 
of the Government. Taking into consi
deration the water resources as well as 
the availability of land in these six zones, 
they should be integrated so that the 
water that is being harnessed in one part 
of the country would find its way to the 
other part of the country by some sort 
of an arrangement. Therfore, these six 
zones must ultimately be integrated by 
certain channels connecting them.
Let me point out that the allotment of 

Rs. 900 crores under the Second Plan 
is really fifty per cent more than what 
they had allotted in the First Plan. Still,
I say that they have not given proper 
thought to the scarcity areas where, we 
know, even if there is rain, we are not 
able to harness the water. There are hun
dreds of tanks and wells and rivers. 
Those rivers are almost dead in the sense 
that there is no water. There are two 
important aspects relating to these scar
city areas. What is the extent of land 
available in these areas and what is the 
sub-soil water that is available ? Just as 
you take into consideration the water 
requirements of a place before launching 
on any project there, so also, one must 
take into consideration the availablity 
of sub-soil water in that area. The rain 
is irregular. Where tnere is shortage or 
failure of rains, we will have to under
take an assessment of the sub-soil water 
resources in that area and we have to 
construct or sink tube wells.
I come from an area of Madras State 

—North Arcot and Chingleput districts 
—an  area  where  there  is  want 
of water.  The  Palar river that 
flows there is almost dead; there is no 
water. There is some difference between 
Madras and Mysore but that is a separate 
thing and I cannot deal with it here. The 
river has to be examined from the point 
of view as to whether any tube wells 
could be constructed there. About 20*000 
acres of land lying on both sides of the 
Palar river could be irrigated if that is 
done. The peasants really do not want
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to be given money. If irrigation facilities 
are gievn they are more than satisfied. 
One lube-well costs about Rs. 25,000 
and by sinking a few crores of rupees in 
that area, I am sure, you need not have 
any reservoirs so far as those two dis
tricts are concerned. The last drop of 
water in the Cauvery and other regions 
has been examined. But so far as ihis 
area is concerned, they know that it is a 
scarcity area and still no thought has 
been given.

Supposing tube wells not at all feasible 
or possible in that area, at least power 
lines may be given to them. There are 
about twenty thousand wells in these two 
districts and about 40,000 acres of land 
would be cultivated if power line is given. 
It is an acute scarcity area. They can at 
least try to lift water and see how they 
can manage if power line is given. Each 
peasant has now to invest not less than 
Rs. 1,000 to irrigate two acres. A pair 
of bullocks serve for baling purposes, 
they are also worn out and ultimately the 
peasant has again to enter into debts. 
Even though credit operations are ex
tended to the villages, he is not able 
to repay the loan. Instead of the pro
jects that you are thinking of in the 
Second Plan spread over the entire 
country, it is better if power lines are 
given; they can certainly make use of 
those lines and see how they can help na
tional production.

I come to electrification of the rural 
parts. Much has been said by the pre
vious speakers about this. The target 
that has now been fixed is ten thousand 
villages; very shortly, in the course of 
the Second Plan, these villages will be 
electrified. Whether it is ten thousand 
villages or less, there is one essential 
aspect. We should see that they are given 
electric energy not only for home con
sumption. Before dealing with the in
dustrial development or the development 
of small-scale industries that have come 
up in the rural parts, in which case also 
electricity is quite essential, it is better 
that we give electricity to those people 
who have got wells. With the assistance 
of the water that is available in that 
area they can produce more foodgrains.
12 oon

Another thing which I wish to bring 
to the notice of this Ministry is this. 
We are all aware that India largley de
pends upon agricultural production. It 
is not as though the wealth of the coun
try is known more by the industrial pro
duction. So far as India is concerned9 
I should say, being eminently an agri
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cultural country, it is from the larger 
roduction of foodgrains that we can 
now the index of the economic develop
ment in our country. Irrigation and 
power happen to be the two main wings 
of food and agriculture. Therefore, with 
a view to have greater production in food 
and agriculture we have to see that the 
supply of power is doubled. Though it 
has been said that the per capita con
sumption is likely to  be increased by 
about cent per cent—from 25 units to 50 
units—still I would say that the per 
capita consumption should not be con
centrated only in certain areas.

I would suggest  that power, which 
ought to be distributed all over the 
country, should be supplied like this. A 
village which is within a radius of five 
miles should necessarily have power sup
plied to that village. It is not as though 
each village has to look up to anything 
for everything. I find in the lower rung 
that large amounts have been given by 
way of loans to State Governments, es
pecially to these scarcity areas by way 
of loans repayable within a period of 30 
years or interest-free loans for a period 
of 5 years. Still, when the actual money 
is distributed, I find that the money is 
not equally distributed in that area. No 
machinery has been set apart to see 
whether the money has been really dis
tributed and it has been utilised.

So far as Madras is concerned, I find 
that they take their own time. What
ever money is being given to the Madras 
Government, they do not utilise it. Of 
course, they find other difficulties also. 
There is non-availability of materials, 
meters, insulators, transformers and so 
many other things. But, one can easily 
visualise the difficulties due to shortage 
of materials. I would, therefore, like to 
say that, though these materials are 
wanting in certain areas, priority must 
be given to village parts rather than 
urban areas. Unless the village area is 
developed by giving greater facilities in 
regard to irrigation and supply of power, 
we may not be able to make any great 
progress in our country. When one sec
tion of the people or one section of 
the  country is  backward, we  can
not say that India as a whole is making 
progress.

In this present set-up of socio-econo
mic development, one has to see that 
equitable distribution is there throughout 
the country instead of concentrating in 
one particular place.

So far as these scarcity areas are 
concerned, the present budget provision 
is only about Rs. 4 crores. I should say
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that this is a drop in the ocean. This 
sum of Rs. 4 crores set apart for the 
entire scarcity areas, I should say, is 
very inadequate. Unless we see that this 
amount is increased, it is not possible 
for us to achieve our targets.

Another thing is, ho such separate 
item has been included in the Plan period 
excepting that the scarcity areas have 
been taken as a continuing scheme. 
Schemes held over from the early part 
of the year have been taken on to suc
cessive years. This will, of course, satisfy 
some parts of the country. But, unless 
it finds a place in the Second Five Year 
Plan as a separate item to be dealt with, 1 
feel that proper attention may not be pos
sible to be adverted to it by the officials 
of the Ministry. Therefore, I would re
quest that this may be included in the 
Second Five Year Plan as a separate 
item. So far as these areas are concerned, 
unless we take into account the avail
ability of land and sub-soil water re
sources and see that money is allotted 
and utilised, we may not be able to make 
any progress. TTiis should be done, other
wise this will be almost a black dot in the 
entire set-up of India. Unless progress is 
made in this part of the country, it won’t 
be diversified improvement all over the 
country.

Shri Balakrishnan (Erode-Reserved- 
Sch. Castes): Mr. Speaker, before I sub
mit my suggestions in respect of my 
State, I would like to say a few words 
appreciating the achievements of the 
Irrigation and Power Ministry. When I 
remember the days when our people 
used to stand in big lines to get six 
ounces of ration, it is a miracle, it is a 
dynamic change, that has taken place in 
our country. Our country has come to 
a position to export foodgrains to other 
countries within a few years, because of 
the wonderful achievement of the Irri
gation and Power Ministry.

Yesterday, one hon. Member said that 
Bhakra-Nangal has become a pilgrim 
centre. Yes. Bhakra-Nangal has become 
a pilgrim centre not only to Indians but 
to the whole universe.
But, when I think about my Madras 

State, I am not happy, because Madras 
State has not sufficiently benefited under 
the First Five Year Plan. We are still 
deficit in the matter of foodgrains and 
power supply. Today we have a cut in 
the supply of electric energy. There is 
also scarcity of irrigated water in some 
places. In Madras State there is no big 
irrigation scheme like the Tungabhadra 
Scheme, Hirakud or Damodar Valley. 
Our schemes are very very small and
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[Shri Balakrishnan]
minor schemes. There are about 300 
small schemes and a few major schemes. 
Even these few schemes were not taken 
up in the First Five Year Plan. There are 
many schemes to be included in the Se
cond Five Year Plan. I would like to 
suggest a few schemes which should be 
included in the Second Five Year Plan!

Paraumbikkulam and Upper Aliyar 
Reservoir Scheme is an important 
scheme which will benefit nearly 2 lakhs 
of acres in Coimbatore District and
21.000 acres in Travancore-Cochin State. 
Another scheme is the Upper Periyar 
Scheme. This is a scheme which will 
benefit nearly two  lakhs of acres in 
Ramanathapuram and Madura Districts. 
You know, Sir, the calamity which took 
place recently in Ramanathapuram Dis
trict. A horrible cyclone struck that 
District and almost all the  irrigation 
resources were damaged. Famine is also 
prevailing in Ramanathapuram District. 
It is a backward District in Tamil Nad. 
So, this scheme is more important and I 
would request the Government to in
clude this scheme in the Second Five 
Year Plan.

Another scheme 1 would suggest to 
be included in the 2nd Plan is the Palar- 
Porundalar Scheme in Palni Hills. This 
is an unfortunate scheme, because this 
scheme is hanging in the air from 1902. 
In 1902, a survey was made of the 
scheme. Then another survey was also 
taken in the year 1948. All the prelimi
nary arrangements were made to take 
up the scheme for execution, but un
fortunately since there was some dif
ference of opinion among the ryots about 
the canal site, for that simple reason, 
this scheme was postponed. This scheme 
will benefit about 20,000 acres in Palni 
taluk. Palni taluk is mostly an under
developed taluk. So this scheme is very 
important and I request the Government 
to include it in the Second Five Year 
Plan.
Another scheme is the Pullambadi 

scheme. This scheme will bring 22,00(5 
acres under irrigation. Apart from the
22.000 acres, nearly 35 tanks also will 
be benefited through this scheme. So, 
this scheme is also very important and I 
request the Government to include it in 
the second Five Year Plan.
Regarding electric power, the Plan

ning Commission is aware of the deficit 
in Madras State. Even today, we have a 
25 per cent cut in the supply of electri
city in Madras State.  People are in
convenienced with this cut and the Gov

ernment is not in a position to meet 
the demand because the supply is not 
sufficient to meet the requirements. So, 
the Madras Government recommended 
to the Centre to include the Kunda and 
Periyar electricity schemes even in the 
first Five Year Plan itself, but unfor
tunately the Kunda scheme was not in
cluded in the first Five Year Plan. The 
Kunda scheme is more important. Only 
this scheme can give electric power in 
Madras State. So I request the Govern
ment that under the Second Five Year 
Plan, firstly priority should be given to 
the Kunda scheme.

Regarding  the  minor  irrigation 
schemes, you know that irrigation in the 
Madras State is mainly carried on 
through the minor irrigation schemes and 
tanks. There are several hundered tanks 
which are still kept without repairs. So, 
I request the. Government to get these 
tanks repaired under the Improvement of 
Scarcity Areas Schemes in the Mad
ras  State.  These  minor  irrigation 
schemes also should be included in the 
Second Five Year Plan so that the Mad
ras State could benefit by the second 
Plan.

Shri ft. S. Diwan (Osmanabad): From 
my experience in the Marathwada region 
of Hyderabad State and from the lite
rature and summary of work placed by 
the Minister yestarday and from some of 
the figures given yesterday by the Minis
ter, I feel that the Ministry is more in
terested in bigger projects and least in
terested in the medium and minor pro
jects. I am not against bigger projects. 
They have their importance, but, all the 
same, there is the other side also. If you 
look to the bigger projects that are 
going on today you will find the majority 
of them are situated in a belt or a region 
of earthquakes. Secondly, the places 
where they are situated are vulnerable 
spots from the strategic point of view. 
But the case of the medium and minor 
projects is quite different. You can tap 
them wherever possible and from every 
nook and corner of the country. You 
can take the Plan to every individual 
in the country and you can make him 
plan-minded with regard to the medium 
and minor projects. So, this thing seems 
to have been uncared for and neglected 
by the Ministry altogether.

Take the case of Marathwada. Leav
ing aside big rivers, is there not a single 
brook the waters of which could not 
be tapped in Marathwada. Marathwada 
could have been benefited this way, but
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it was hot given a single scheme, neither 
minor nor medium, in the first Five 
Year Plan. The Marathwada M.P.s, 
M.L.A.s and other representatives met 
together, represented the matter, waited 
upon the Minister in deputation and sub
mitted memoranda. Then they were told 
that the Puma project will be included 
in the first Five Year Plan. The survey 
and  estimate  and all  the  papers 
of the Purna project travelled from 
Hyderabad to Bombay several times and 
still, in the first Five Year Plan they 
could not give us the Purna project. To 
wipe our tears, they sanctioned as a con
cession to us Rs. 36 lakhs for bunding 
and soil conservation. But the Hydera
bad Government was so kind enough 
as not to spend even 50 per cent of that 
money—this Rs. 36 lakhs—for  soil 
conservation. This is the fate of the 
Marathwada area, which we meet at 
the hands of the State Government as 
well as the Central Government.
Then again, the Marathwada M.P.s, 
M.L.A.s and others met. A second 
memorandum was drafted. They waited 
upon the Minister in deputation at the 
State level as well as at the Central 
level, and then the authorities said that 
some schemes would be granted in se
cond Five Year Plan. They say that this 
Purna scheme is a major scheme or pro
ject. The State Government recommend
ed this project but the Central Govern
ment did not include it in the first Five 
Year Plan but in second. Further, the 
Central Government was not kind 
enough to grant all the medium-sized 
projects suggested by the State Govern
ment. They granted only three projects.

The situation today is, our area is 
being transferred to the Maharashtra 
area. Whatever projects or whatever 
schemes are begun today will only be 
taken up by the future Government in 
the next five years. If no scheme is 
begun today, we shall have a starve for 
the next five years together. That is the 
situation. The second Five Year Plan is 
mainly devoted to the industrialisation of 
the country. Now, in the Marathwada 
area, because there are no projects there 
is no electricity.  Because there is no 
electricity there cannot be any industry. 
This is the fate of Marathwada region.
I request the Government that they 
should not neglect the different regions 
of the country. If at all they want to 
develop every nook and corner of the 
countiy, they have to care for every re
gion, in whatever State it is.
I might point out here that the 

Hyderabad State Government has sug

gested several medium-sized projects in 
Marathwada. We will give a list of the 
medium-sized projects suggested by the 
Hyderabad Government, to the Planning 
Commission. I request that they should 
consider those projects.

Secondly, they are going to take up 
the Devanur project. In the Devanur 
project, with a pick-up just below it, 
they can irrigate about 60,000 acres pf 
Marathwada region in the Nanded dis
trict. Then again, at Kavalaguda, if they 
build a dam, that dam can give us elec
tricity in the Nanded district of the 
Marathwada area. Further, at the con
fluence of Sindpana and Godavari, just 
near Shahgad in the Aurangabad district, 
they can tap the waters and thus benefit 
the Marathawada region to a tremendous 
extent.
The same is the case with power, in 

respect of this Ministry. As they have 
neglected the minor and medium-sized 
projects everywhere, they have neglected 
rural electrification also. About 2 or 3 
years ago, they had sanctioned Rs. 47 
lakhs for rural electrification in the 
Hyderabad State. But, the Hyderabad 
State Government was not able to spend 
a single pie during these three years on 
rural electrification, out of the grants 
given by the Central Government. So, 
they have to take care to see whether the 
money given by the Central Government 
has been spent rightly or not and whet
her it is spent equitably or not. Only if 
this vigilant control over the expenditure 
of the money that is given by the Centre 
to the States is kept, the masses would 
be benefited.
We have seen here yesterday the hon. 

Minister gave us a summary of the big
ger irrigation projects as well as the 
thermal and hydro-electric plants erected 
at so many places. We read in the papers 
that an atomic energy station also is 
being erected somewhere in Bombay. I 
do not know whether the atomic energy 
station has got any connection with the 
Irrigation Ministry or not. What I say is, 
the bigger schemes are taken up by our 
people and the smaller schemes are neg
lected. As regards the atomic energy 
station, I may say that there is difference 
of opinion among the scientists and 
technicians. Why should we take these
risks by means of which........
Mr. Speaker: Is it part of the irrigation 

programme ?
Shri R. S. Diwan: This is going to 

give us power in course of time.

Mr. Speaker: No, no. Is it based on 
irrigation ?
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Shri R. S. Diwan: Irrigation and
Power are there. If at all 1 am to speak 
on the subject of power, 1 may say some
thing about it now. Even if this Ministry 
is not concerned, it is concerned with 
humanity and our nation. By erecting 
this atomic energy station, about which 
we do not know much, we shall be un
leashing such a danger of which we are 
quite ignorant. Why go in for that ? 
We are supposed to be and we claim 
ourselves to be followers of Mahatma 
Gandhi. At the topmost of our voice 
we are crying for peace in the world. 
We say that we are neutral. We are try
ing to establish peace in the world. Why 
go in for such a station which the war
mongering nations have erected ? Let 
us snow ourselves to be neutral and 
peaceful as we were before and as we 
pose ourselves to be. We should not start 
such schemes which are not immediately 
beneficial to the nation. I would request 
the Government that, with respect to 
power and irrigation schemes they 
should take up minor and medium-sized 
schemes simultaneously with the bigger 
schemes. 1 am not against—let me repeat 
—I am not against the bigger schemes. 
By means of these smaller schemes, you 
are going to take the Plan to the homes 
of the farmers and make them plan- 
minded.
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A «TTTTt Tfft TcHHT ̂rfrTT, TT  Tt 
«nr  ft ̂ na  ̂i htt *rrr T̂t ̂ Hci 

15ft T *nr% Tft Tf HTrfT I fa STTT T̂t 
TT % f7 TT TfT >3[T T̂TT Tt ff?WT
Tfa #3 rft «nrrt tt̂ ht ft ̂ttttt fa ̂ ptt

fffrr  wt TsaT | i 3 Tf >ft T̂f 
TfTT =TTfiaT fa TfiTT TTC5PT (V̂ HK) 
fWrt  T̂TT TTT 'JTT faTT 3TI5TT  Tf 
VTTTt TT̂JT ft | I

<rr 3ft ftmf % fart fawff Tt qmft 

fTTT 3rmT % ̂ETtft TT ̂ft T̂  ̂Tt T?ft
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t faWTT AtitW  sfKTT | fa fâRT 
>d̂+r # farPTT 4)ir  >dAMi 

3̂T <TT# I I fa?TT# Tt #
%  qrpfV ftr̂TT t  *re# sff $ f̂T̂rr 

q- *Rta ̂  t to k   ?
sftr #  vsrfêr  stwtt % #t # 

srarct ̂ 0 # f «r? ?*t Tltft fâpff Tt 
t̂ 11 *n?t ̂ #*r ̂ fa*r <tt snr ̂ft?r HKd
ÎT T? ̂ #T ftT̂ 3T|[ % ̂RT <i<im ̂TT
t| | i ^ ## % *riWt  f̂t
t, ̂t| ̂  TO5# Tt TT# % fa# STR 
r̂% ##tw ^  WfoTTTT̂,
^̂TTT HTTT after ̂ f TT W  t I # ̂ 
T̂R% ̂  SH <te T̂TT fa STFT T*T ̂T T*T 
TO% fa# # #3T ?, ̂  3TC# $ faTT̂T fa 

STTTT # £f# TT  T̂T t, TO#
# ̂  #r *tft# qgwqr #
TT# Tf I STS’ # ̂T%  # ?rf̂T «T*ft
T*pTT ̂T̂TT I

#‘ ̂TTT̂t STST STT#  fa# %
#  T̂TT ̂ T̂cTT g I # d̂qqctl #T
STFfôT ̂ T TT «HT  ?, 3fa t, «M*1I 
hif$«i, t̂t Ttf P̂ *«r̂ tf #t̂t # 
*Tf T| 5PTT  T̂ *TTkTT fa ̂ff fa# # 
?mtfa f ̂ TTR- fa*TT  STTTT
TT ̂TPT TOT ̂RTT f,  # mT̂ ĥI fa# 
JTT #T ̂5T ̂> #  STFcT t, TO# STtSTT
# fâft |tT ̂ I SpCt TOST # ̂Tfft *ncnr fa 

fTT̂r ̂  *TT# ̂ T # STTTTT TT*HT f,
 ̂>ft r̂rft ?mt ̂rtr ^
;̂r̂l ?T̂3ft Tt cTT̂ ̂ ? ̂ft fa ̂  f̂ft

% ̂ n̂r q1 w  ̂ i r̂frsft % -<îTT?r 
 ̂*5ttwrt «ftr q̂TT % ̂ r ̂ft fâ r ̂j-
WT f,  ^̂TT ̂ftT?T T̂T f 
T̂RnTTTvT # ̂T 5̂ ̂ft Wfir TT# T fM* 
Ttf TPT  fâTT W I T̂ %

f̂t vrnrt ĥtjx ̂t 
f̂t ̂ «TNTt fîrir ?fh: fwr tt% tot 
st̂t % ̂rfw, nĥnrr, vT%mz,*fwn 
iftx ̂rnĥr %nfe ̂ ?Rt ̂ vrrrt k̂i
dKK # 5# ftvT# t I TR̂r ̂TTT ̂TT t? 

T̂TT TTW ̂5 t fa ̂  ̂ Ttf̂ft̂sr 
T̂̂t % fâRT fa ̂ T T̂ TPT WT TT% 
?f̂T ̂TT̂ft ̂pTT 5RTT TT ̂4* I T̂T HItl 
Ttf ̂ TT HT̂PT H$ f̂RT% fa  f̂t

M̂Trft tt ̂  i **
t̂  «n̂r ̂ft ̂ ̂ r| fa ?mft «mt

T̂TTTT ̂ft  ITwt ̂t ?TT5 t

fawf Tt  T̂TT T̂R  T̂T 
 ̂  ’TRrTT j fa &m FfTTTT 

tt ̂tt ̂1̂1 ̂ ̂fan iftr  Tt 
T̂ W?l

A  % fwRî ̂ ̂  T̂TT ̂r̂TT 
 ̂I  ̂T$ ̂TT ̂ TTt T? ̂TTT J fa ̂T̂TT 

<TTT f̂ RTR TT ?HRTT TOT TT ̂  rft 
«TR qi% fa  fa# % êRST ̂

T̂ Piq̂n facTT f, ̂ t̂ fa# ̂ ̂TTft nf̂i 
TTW T’ftv T̂T TT % ftrpfcft ̂ #T ̂TpT 
'TT ̂ TTf %ftT  TO # ?HWt
«T̂cT ̂ T fâĴT ̂sT Tt d  TT  TT 
T̂ famf ̂1T #T ̂RTTT TTT’T ̂  t fa 
fâft ?rf̂Tt f # ̂T ̂TfaRT ̂  Tpft 
 ̂̂1T TT ̂T̂T TT# f I CT3TT % nf̂H 
?̂rtr 2̂t?rn%̂nT¥ wf Tf ̂ #5?
R̂TT % 5# ̂ »rnT, TOTT, ̂€t ̂TT̂j 

TT5'T, f̂t T̂T̂ «ftr #T  Hfwt
3TT TT f̂ ft % «̂T  T̂TT Tpft ̂TJT 
?lciI ̂ I T̂ ̂TT̂T ̂nft Ĥt̂T 
T̂ T̂T fa ̂  QT# Tt  Tt # W 
1̂5 Tt >RTT ̂ TFTT TT 5rf̂T ̂ T ̂TPHT 
TTTT TfrTT f, ̂T% &TZ  faqT T̂RT 
tftT  Pl4K«l % f̂T3[ fâTTT fâTT n*TR I
n̂r <m% to ̂fa fa$ fâ mr ̂ ̂f, #
T̂TT  f̂f ̂r P̂ ?T ̂ RT ?TT# f #T
«rnr ̂  tt̂t % fâ # fft
W ̂T? Tt vntTT ̂TFTT % ̂  # 5TTOT

# TT̂cT fâTR̂* I

^1% TO-̂TPT ̂ ̂  # T̂TT fa m̂TT 

MN«tc %  ^ TT Tf ̂TT T̂T WT,
qRTO#T̂ T̂ W«TT«ftT «TT3f # 
f̂fa W*SF? § ̂ Rtfa ̂nft # fa# HT#
# •Tft T̂T #T̂T ̂  TfcTT j fa ̂ TTT
Ml̂̂ d  T̂Tf̂T #T ̂TT% ̂T 5TPT ^
fwzii Tt t̂T ̂ r fa it yggt

?> 5TR# I

«ft #0 #0 irti (fw im#rr tot

tf): T̂ T?T t I

# HTTo Ipfo ftfg : # fvfti }$ 
fa# ̂  # ŴTTT T̂t far ̂  ̂
#T T̂t fâTT |̂T ?T̂t HT̂ t̂cTT fa 
farr%  T̂T ̂IT ̂TT ̂ t TT fan ̂TT5 
TT «m4  T̂T ̂ #T ̂ # ̂TUcTT f fa 
ilfa TO% ̂ Wl̂l # faWTT TOT ̂tcTT # 
frqt#  T̂¥T 5̂ fWT
ytrr fferr 1
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3?Ko  faf]

an? % mww «T«TWT  ̂  %
# *Tf «Fpr fr w  ^

>̂TRT ;3fR fr TOT T̂TcT t frftfr .fr 

WFW ̂TfT TT Scpft  finrcfr t <ft tft

>dH •rfrft *T  fr$ft ̂Ft  <TPT *!̂ft 
ftaT ftaT t i

JSTTt 3TTcT ̂ ̂ Nl̂, «m *1  < TtT̂STJT

Y*T cfffi feiftwfi %  # *Tf *FfTT ̂TfFTT

fr1  *F»  I ̂rfta-̂rta ̂'3, o o o
 ̂sftr ̂ t v\3;o o o Trrsft *r  T̂fa-̂rrta

,̂ooo Tfa  f fr*frt fr  r̂ srftr 

TjTtft Tftfttl # A' Mz*\
tt̂ tt fr ̂h% vw  din  ?̂t sftr
*ft fr r̂f«nF srfirôcr fta f,

W Snrfr ̂T *3 £5F»TTT fêTH % far 

wf̂rf snpsr smf  r̂nr i

V̂rfr̂T  «l Î M̂l  *Ft ̂nTrffrt *TT-

|pr ̂?t sftr % ̂fPîr 'Tf̂ R t̂t̂ t̂ktt 

 ̂I 4' MMdl f fr STTWt ̂ftr ?r ̂  ̂fRcTT 

$ ̂TTcft I %rk *rf sfTwr  sr̂r ̂  
^mx *tft TFfirT ̂  ̂3fRft f tffa Tf ̂pERT 

tft | fr Tf ̂ nmT snr ̂  % sttt $ 
f̂rr 3 qg ̂ ntirr fr wr wt stt̂tt 

fttft ̂rrffr ftrafr sft  *n̂rr # 4\<imw 
% *ftr ̂rfr *tft ̂îiai  «n$ % srfir 
|, ̂tt\  Tf SfTDRTT tf STTT I

tt? t̂nrSr snjrtr ̂ 1̂1 fr
T̂fT̂RT OTTt T *ft $TTT *ftT

iTt̂RRnrd t si ttt *ft ̂ r Tft tt ̂ftt 
 ̂  ̂    ̂  r̂| fr t ̂ f

P̂TrTT %  T̂ftcT  ^ f̂tr

ŝft qft ftr?R «ftr «TT̂t TFT ̂  ̂rnr

mfr̂ ft r̂k ?r ^

% fr mfwt ̂ vSTR TT  firm ̂TRTT 

t fr ?H)̂T r̂??r 5̂1% ?T?t ftRT 
T̂T ̂ frt  Hid̂K, W cRf ̂ft ̂TRT
wm ̂ ̂  fWt ̂nf?t i ^mft tTsfr ̂

r̂ ̂ TWcrr % m*t ̂rmr ̂ mr rftr ̂fft 
ŵrmf tt vxrrr ferr ̂  i w  t̂ 
^ ̂  Kwra3 «tTr ?, ̂ frt  ̂ qr 
r̂r r̂ r̂fcrr f̂fr f̂t
w ̂   f̂rcr ?r̂ t; frr

^ ̂  p̂rr fr srmft ̂

F̂t ̂FT  # <nWR7 ̂TT̂fT ̂ ̂  ̂Tf̂f I

imi %•
'STft fr *TWT VT<? <TPTT ̂FTrft f, >3*1% ̂fT̂M 
T̂> ̂ T SFT̂ % ftf# tT̂ F̂tir ̂

t * ̂  t «ftr ft?ft yfgt,
#fr?r ?rp?r ̂rnr ̂  >ft ®ptpt ft̂rr  fr
ift Prjt *wft #  T̂cft I  f̂t  ^
«mr   ̂ ̂  5T ̂rft ̂ mr, ̂fNr fr %■ 

ftrjt  r̂  »fk ̂rhff ̂  ̂nr ̂  i 
t̂ * fm

cfffrT ̂ fr f̂Tjt vlTVT ̂RT% WT ̂TT Hi*l 

t I ̂fr t ̂  ̂TR, #fr̂T R̂flpTT ̂ 
?T? «T̂ T ̂ TT fr ITFT  ^T ̂  % 

fr5T TRt̂T % ̂TT ̂  % ̂ Wt

f̂t *f$WdT fwft  Wtfr  P̂C
f̂r ̂ ft %  i m̂ r#̂ Têf

TPTf ̂ T ;3ffT RT  1̂!̂  dîl X̂H %

f̂R ̂  WX ̂   | I ̂ TVt fT̂fcT ̂RTT
®FT ̂T  *T?Y 59TTfcTT  fr ̂TVT H I«(̂11

rrt % frm ̂tr, wvk ̂ t ̂rnr

T̂̂ft ̂ Mn  r̂ft ̂t f I
wt!i % ̂ rr ̂  ̂r ̂rr  | ̂tfr 

r̂ % wft ̂ wi Vhc tt fagt
t̂ nf t i  w far ?rft t fr
5$TxT*T ̂rrt ̂ft fr̂ft ĥ K  3?̂T VT ’H<+> I 

A ̂iH?> ̂TTTt̂T ̂ >JI[ fr ̂frt

r̂̂rr ̂t ̂rnr, fr̂r% fr  to ̂rff 
 ̂ sfT?̂ # ̂  f̂r  i  ̂̂ft ̂r?t 
tt ̂'HT fr xrfif OTT ̂  ̂TTefT< 5T2P«r ̂ T 
eft ̂ T̂fft  HfRdl <?t ̂TRT ̂ft fr
T̂?̂f ̂ | ?PTT qf ?T̂t ft ̂ T̂TT t 

eft   ̂stî f̂r#  fêTT ̂rnr i

FT  % ̂TFf ̂ ̂ TT% WTK «TR qf 
«T̂Tt̂ ̂T̂rr fr ̂TTT  5TRff TT %,

wx  ŝr % 5̂ff ?ftr frfR % 

qfrsnft fr̂ff 5Ft ̂n??) ̂rft tt fr ̂  ̂t 
TTSzft ̂ft ̂ftTT# fr̂lcft f *flr ̂Tft TT fr 
Tpft ̂ T ̂   T̂T TRT ̂fldl f, f̂ l̂
T̂PT f̂TT 'STPT 1

Shri N. B. Chowdhury (Ghatal): This 
year’s budget of the Ministry of Irri
gation and Power is of some special 
significance because this is the first bud
get of the Second Five Year Plan period, 
and moreover, when we are having this 
debate, thousands of employees working 
in the different multipurpose projects are 
being retrenched, and a large number of 
persons who are affected by these 
schemes are being  asked to evacuate 
their land without being paid adequate 
compensation or without being provided 
with alternative lands.

Before I make my observations with 
regard to this budget in relation to the
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Draft Second Five Year Plan, let me 
take up first of all the very important 
problem of the employment of the DVC 
employees. In this House as well as out
side the Minister gave assurances that 
persons who had made their contribu
tions to the success of the DVC would 
not be retrenched; and we have heard 
also about the project employment ex
changes, advanced planning and such 
other matters.

But now, when one project, namely 
the DVC, is going to be completed, we 
find every day that a large number of 
persons are being retrenched. I am told 
that very recently, that is, on the 13th 
and the 14th of last month, the Minister 
of Irrigation and Power met some of the 
representatives of the employees at Mai- 
thon and gave them the assurance in the 
presence of representatives of the Gov
ernments of West Bengal and Bihar, that 
there was not going to be any retrench
ment at that place at least till June. 
But only a few days after, on the 19th 
of last month, a large number of persons 
were retrenched. The Chief Minister of 
West Bengal also had given an assur
ance that he would perhaps be able to 
absorb as many as two thousand people, 
and the representatives of Bihar also 
said that they would also absorb a large 
number of people, at least five hundred 
of them.

But without referring the matter to the 
West Bengal Government or to the Bihar 
Government, the corporation on their 
own retrenched a large number of peo
ple, and they are planning to retrench 
all the people. We know that in the DVC 
something like 19,000 people were work
ing, and only the other day it was re
ported that Mr. P. S. Rau, the chairman 
of the DVC, had declared at some press 
conference that a list of some 6,000 peo
ple had been prepared, and that they 
would be retrenched very soon. The re
trenchment  had started already,  and 
even skilled and semi-skilled persons like 
mechanics, fitters, operators, and such 
other technical personnel are being re
trenched. Is this the reward for  the 
services which those people have render
ed ? This reminds me of the story of 
a tiger in whose throat a bone got stuck 
up, and on the promise of some reward 
it was brought out by some creature; 
when that creature asked for its reward, it 
was told, Thank your star that you have 
brought out your neck*. Is it the same 
reward that is going to be given to these 
people who at the risk of their lives 
liad worked there and had rendered so

much of service, but who are now going 
to be thrown into the streets ?
That is a very important question that 

we have to  consider, especially when 
we are thinking of the Second Five Year 
Plan, and we are thinking also of ex
panding the scope of employment under 
that Plan; and when so much has been 
said about it since its formulation by Shri 
Mahalanobis and others, is this going 
to be the perspective in which the Second 
Five Year Plan is going to be started? 
Unless we get some assurance right here 
from the Minister that these people wilJ 
not be thrown into the streets, certainly 
we shall have to revise whatever good 
opinions we had formed about the pro
visions of the Second Five Year Plan. 
After all, this is a very vital question.
Coming to the budget in relation to 

the Second Five Year Plan, 1 find that 
in the Draft Second Five Year Plan, 
there is some contradiction. In the very 
first page of the chapter relating to irri
gation and power, I find the statement 
that in the First Plan, there were some 
large projects, but because these large 
projects take some time before they yield 
any results, this time they have decided 
to take up more medium-sized projects. 
But in the very next page, I find: 

“During the first plan 7 million 
acres would have been brought 
under irrigation by large and me
dium-sized projects. During the se
cond plan, the area to be irrigated 
is expected to be 12 million acres.
Out of this, 9 million acres will 
during the first plan and 3 million 
benefit from projects undertaken 
acres from new projects included 
in the second plan.”
This means that although 9 million 

acres would have been  irrigated as a 
result of the First Five Year Plan, yet 
during the Second Five Year Plan only
3 million acres would be irrigated as a 
result of the 2nd Plan. But during the 
period of the First Five Year Plan 7 
million acres were brought under cultiva» 
tion. So although the amount of alloca
tion seems to have been increased from 
Rs. 661 crores in the First Five Year 
Plan to about Rs. 900 crores in the 
Second Five Year Plan, yet the area to 
be irrigated is not going to be enlarged 
during the Plan period. That is a point 
to which 1 should like to draw the atten
tion of the Minister.
In this connection, I would like to 

point out, as I have made it clear 
through one of my cut motions, that the 
provision is totally inadequate in view of 
the devastating floods that have occurred
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in a large number of States year after 
year during the First Five Year Plan 
period. Last year, this year, and also the 
year before last, we have seen how a large 
number of states have been affected 
by floods. As far as we could gather 
from the speech delivered by the Minis
ter yesterday, we find that the damage 
done by this year’s floods amounts to 
something like Rs. 100 crores..

So against this background we have 
to judge the allocation that has been 
made under the Second Five Year Plan. 
It is said that the amount of Rs. 110 
crores demanded by the Ministry has 
been reduced to Rs. 60 crores only so 
far as flood control projects are con
cerned—this is according to a report 
published in the Statesman, If it is so, 
I think there has been a very great mis
take because in view of the dimensions 
of flood and the havoc that it is causing, 
there should have been more attention 
paid to flood control projects.

Coming to certain specific projects, I 
find that there is mention of the Kang- 
sabati project under  the second Five 
Year Plan. I agitated for this project in 
this House for a long time. Now that 
it has been included, it gives me a cer
tain satisfaction. But while welcoming it, 
I find that it has not been integrated with 
the Silabati scheme. This integration is 
very necessary in order to prevent floods 
in large areas in the Ghatal sub-division 
of Midnapore district. Along with this, I 
would like to point out another thing. 
While formulating such projects, inade
quate attention is being paid to the de
tails about the possible effects on certain 
areas. We have said with regard to the 
DVC that the lower regions have not 
been properly looked after and their re
quirements are not properly considered. 
The condition is the same with regard to 
the Kangsabati project. Apprehensions 
are being expressed in the lower regions, 
in parts of Dashpur and Panskura in 
Midnapore, that there may be less supply 
of water and irrigation may suffer in 
those regions. I would request the Minis
ter to ask the project authorities to look 
into all these matters.
Coming to DVC, it was pointed out by 

me several times that the lower regions, 
particulraly certain regions in the district 
of Hooghly—areas in the Arambag sub
division within the jurisdiction of Khana- 
kul and Arambag police stations, have 
their apprehensions. There I find that 
people are apprehensive about the supplv 
of water through the smaller rivers and

also through Darakeswar. There, al
though the DVC irrigation from the 
Durgapur Canal as a result of the Durga- 
pur barrage will be extended to certain 
areas, the area covered  will be very 
small. Only 44 villages will benefit by 
it. It could be possible to extent these 
irrigation canals to larger areas. So it is. 
very necessary that these aspects should 
also be considered.

Then there is the case of the Rup- 
narain river. It is one of the major 
rivers in West Bengal. Because of the 
urgent necessity of narrowing the river* 
it was demanded by me several times that 
urgent steps should be taken. There was. 
some survey but nothing concrete has 
yet been done. It is very necessary that 
in order to maintain the navigability of 
the Calcutta Port, in order to see that 
the water transport system that is ope
rating there does not altogether come to* 
a deadlock—it has already come to a 
deadlock in certain parts—and in order 
also to see that this system continues in 
view of the commercial importance of 
connecting the towns with Calcutta, 
there should be proper care of this river. 
It is possible that by river training works 
this river can be narrowed and thereby 
conditions of navigability improved.

Coming to certain other matters with 
regard to the Hirakud, Bhakra-Nangal 
and another project which I saw only 
yesterday, that is, the Mata Tila project 
in U.P. and Vindhya Pradesh, I wish to 
say something about the problem of cor
ruption. We have read m the papers a 
lot about corruption in Bhakra-Nangal1 
and also something about the Hirakud1 
project. One thing which should be taken 
serious notice of is the manner in which 
these projects are being administered. Al
though we are spending so many crores; 
of rupees, we find that the poor peasants, 
the poor people, who are being asked to 
evacuate from their lands are not being 
paid adequate compensation. When the 
Constitution  (Amendment) Bill was 
under discussion here we expressed our 
apprehensions regarding this matter of 
payment of compensation, that they may 
utilise the provisions of the amending 
Bill in order to pay less to the poor pea
sants whose lands are being acquired 
everyday for construction of roads, pro
jects etc. Yet we find that in the na
tionalisation of the Imperial Bank and 
even in the case of the nationalisation of 
insurance, they are paying more than 
what is due to the shareholders. They 
are not paying even the market value to 
there peasants. In the case of the Mata



Tila project and also the Hirakud pro
ject, the same thing has to be found. 
In the Sambalpur and other areas cover
ed by the.Hirakud project, because of 
the Land Acquisition Act passed by the 
Orissa legislature, the land acquisition 
officers have been given wide powers. 
If any peasant takes the case to a court 
of law, there is harassment and the 
Government would prefer an appeal to 
the High Court. So the peasants cannot 
spend so much money and they some
times have to give up their demand. So, 
Government have to  take notice of 
these facts and pay adequate compensa
tion to the affected people.

Coming to the question of rural elec
trification the DVC electricity supply 
scheme should be extended to Arambag 
also. I do not know why the commercial 
town of Ghatal should not be electrified. 
It has a population of about 20,000 and 
I do not know whether the DVC elec
tricity supply scheme cannot be extend
ed to that place which is some ten miles 
from Arambag; it could be done even 
by a thermal plant or in some other way. 
Electrification will do a lot of good to 
that area.

As regards electricity tariff, although 
hydro-electric power is being produced, 
and we are going to produce more of it, 
the consumers are going to pay the same 
rate at which they had been paying so 
long. This is a grievance of the people 
in Calcutta and other places, that they 
have to pay such a high rate. I would 
urge upon Government the necessity of 
nationalising at least the big electrical 
undertakings like the Calcutta Electric 
Supply Corporation. Why should they 
be allowed to make such huge profits ?

While concluding, I would again plead 
on behalf of the unfortunate employees 
of the DVC. One phase of the scheme 
is now over. There can be other works 
also taken up. We have electricity supply 
schemes. S6 they can be absorbed there. 
The Government should see to it that 
these people are not treated in the man
ner in which they are being treated to
day, and adequate provision is made there 
or elsewhere to absorb them.

Shri B. D. Pande: Sir, I come from 
the Himalayas. All the big rivers come 
from my part of the country. We give 
all the waters, and these waters go to 
fertilise the country. But we are deprived 
of the benefits of these waters because 
we live in the valleys. With us it is a 
case of Vater, water everywhere, but not 
a drop to drink*. We do not get the
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benefit of those waters in our part of 
the country; others get it. I have the 
consolidation that other people get it. 
In fact, 1 wanted to speak in Hindus
tani, but as I have to make certain quo
tation, I have preferred to speak in 
English, although my English is not 
good.

The overall picture which Shri Nanda 
gave yesterday is very exhilarating: it is 
just like a dip in the Ganges during a 
loo. That was a very hopeful picture 
1 congratulate this beneficial Department 
of Government for the all round progress 
in regard to schemes like Bhakra-Nan
gal, the DVC, the Hirakud and the 
Tungabhadra. In my part of the coun
try, our progressive State is doing a lot 
of work in the matter of irrigation and 
power, including the hill areas. What we 
need most in the hill areas are pumps to 
pump up water. Although there is plenty 
of water, they are in the valleys down 
below. The question is how to lift it up. 
Government should take action to instal 
pumps to lift the water up the hills. These 
pumps can be operated by electricity 
which we are getting from the Sarda 
project. Though our Government have 
launched many small irrigation projects, 
they have not yet taken to this method 
of irrigation.
The fields in my part of the country 
are those cut in the hills—they are ter
race fields. It is very difficult to keep 
them watered. Where there is water, the 
crops thrive; where there is no water 
the crops fail. The method of cultivation 
followed is one of dry farming. When 
nature gives us water, things are all right; 
but when she fails, crops wither and 
there is scarcity. Only in this morning’s 
Hindustan Times there appeared a news 
item about scarcity conditions obtaining 
in Almora.

“About 100,000 villagers in the 
district,  including those in the 
border areas have been hit hard 
by scarcity conditions and high 
prices of foodgrains.
The Government has taken steps 
to relieve the distress. Four grain 
godowns have been opened at 
Almora, Bageswar, Ranikhet and 
Pithorgarh to fight the scarcity. The 
worst-affected areas of Bel Bherang 
have not yet been provided any 
relief because of their long distance 
from the district headquarters.
The Government godown at 
Pithorgarh will provide grain to the 
scarcity-hit villages of the sub-divi
sion, including the border areas. It
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is, however, feared that this godown 
will be of little use to the border 
people because of the exorbitant 
transport charges unless the Gov
ernment  introduces  a  subsidy 
scheme.”

We have a lot of trade with Tibet. 
For the merchandise obtained from there 
we have to pay in the form of grain and 
other necessities of life required by the 
people there. Formerly, this trade was 
carried mainly on barter basis. But after 
the Chinese occupation of Tibet, the 
Tibetans make payment in  Chinese 
dollars. Their main import from our part 
of the country is grain, and if our crop 
fails, our trade is bound to suffer. As it 
is, grain has to be provided and subsided 
by Government. As this border is of vital 
importance to the country, I would re
quest that the Government of India 
should come to the help of the Uttar 
Pradesh Government in this matter.

A recent development called spray- 
irrigation which has taken place in the 
West, and an account of which appeared 
in the Hidustan Times only a couple 
of days back is of considerable interest to 
us.

“For more than thirty years in 
Claw, West Germany, careful re
search work on spray-irrigation, and 
the results of its application in many 
countries, has enabled the process to 
reach a high point of efficiency. The 
spray system, as opposed to the 
flood-irrigation system, helps create 
the natural condition of rain irriga
tion, which any farmer will tell you 
are the best conditions for growing 
crops.

The well-developed equipment is 
capable of bringing down the tem
perature by 15 degrees and it built 
to serve large farms as well as small 
gardens.

Spray-irrigation is economical be
cause in its case leakage of water— 
which sometimes in the case of 
flood-irrigation is even 50 per cent 
—is impossible. To reduce evapora
tion spray-irrigation is mostly done 
from the previous afternoon to the 
next forenoon. The reduction in 
water consumption is thus consider
able. Watei; is not lost due to leak
ing channels, evaporation and per
colation as in the flood-irrigation 
system.

Only two to three operators are 
needed to work on equipment which 
may irrigate an area of 40 acres in 
20 hours.
Slopes and uneven surface pre

sents no problem for the system. 
Spraying does not wash away the 
fertile top-soil.
Channels in the flood-system not 

only consume nearly ten pier cent of 
the farm area but are also a prob
lem for tractors.”
I want the Government of India to 

conduct some experiments in the Hima
layan regions which are underdeveloped. 
Government have given considerable 
help to Kashmir, PEPSU and Himachal 
Pradesh—I am glad about it. But our 
part, especially the Kumaon Division, is 
neglected. I am anxious that this system 
of irrigation should be  experimented 
upon in our part of the country, so that 
water may be lifted up to the hilly 
areas.  There is plenty of water all 
around; the only difficulty is to lift it 
up.

The Government of Uttar Pradesh 
have made considerable progress in the 
matter of minor irrigation schemes—I 
concede that. I could not understand the 
remarks of my hon. friend Shri Shastri 
that nothing has been done. That was a 
sweeping statement and I do not agree 
with  him. Everything that is possible 
is being done by our Government. But 
this is a new technique which has been 
developed in Germany. The Government 
of India should make enquiries about it, 
send one or two technicians if necessary 
and start one or two experimental sta
tions in the Himalayan regions. With the 
advent of electricity, this method of irri
gation is likely to have immense scope.

Though my part of the counrty used to 
have plenty of rain-fall, the monsoon has 
failed for the last three or four years. We 
do not know the reason for this. This 
should be enquired into by the Meteoro
logical Department. So, I think, this 
system, if introduced by the Government 
even in one or two places, with the ad
vent of electricity, it will be a boon to 
the people, the under-developed and poor 
people and it will be beneficial to them.
Shri Hathi: I have listened with keen 
interest the speeches of the hon. Mem
bers during the course of yesterday and 
today. I feel it my duty to express my 
gratitude to the various hon. Members 
who had a kind work of appreciation for 
the Ministry. Any utterance, on the floor 
of this House, whether it be about criti
cism, whether it be about constructive
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suggestion or about appreciation has a 
great value. When there is crticism 
or constructive suggestion, the Minis
try has always taken care to look 
into these suggestions or criticism minu
tely and tried to find out what the defects 
in the working are, if any, and has bene
fited by such criticisms. Similarly, a word 
of appreciation from this House is sure 
to have a very encouraging effect on the 
personnel, the engineers and other wor
kers who have been working on the pro
jects.

You remember that when the Minis
try announced that Hirakud will supply 
water and power within a few months, 
the House received it with a feeling of 
joy and the workers there will natu
rally, be encouraged and there will be 
added self-confidence in them. I have 
seen the young batch of engineer work
ing over there, all Indian youngmen and 
they are now confident that they can 
undertake projects of a similar type with 
the experience they have gained.

In addition to these, there were other 
suggestions also. I well appreciate the 
anxiety of the hon. Members to either 
secure something for their constituencies 
or to make suggestions which would be, 
in a way, responsible for the better ad
ministration and the better management 
of the irrigation projects. Several hon. 
Members touched questions like the Na
tional Construction Corporation, All 
India Enginering Services, the arrange
ments to be made for a pool of services, 
the machinery—if I were to mention all 
these subjects, it would be a long list— 
but they varied right from the investi
gation stage, from the inclusion in the 
Plan to the execution, economy, the 
machinery, the personnel, the utilisation, 
the finances and varied subjects. It may 
not be possible for me, nor would I 
like to encroach upon the time of the 
House by dealing with all those matters. 
Some of them, naturally, will be dealt 
with by my colleague when he winds up 
the debate. 1 shall, however, touch some 
of the points that were raised by the 
hon. Members which were, of course, 
of importance but which I hope could 
be clarified within a short space of time. 
The anxiety of the hon. Members to have 
certain projects included could well be 
appreciated. But, there are certain limi
tations and one has to judge the overall 
picture with due regard to the limitations 
that the Ministry and the Government of 
India have.

There were certain complaints made 
about the lack of provision or lack of

funds. The hon. Member from Bombay* 
who unfortunately, is not here, com* 
plained about the lack of provision for 
the major project of Koyna and he want
ed that the Government of India should 
provide more funds. Naturally, I appre
ciate his anxiety. I also appreciate hi* 
keenness to get as much money as is. 
possible. But, looking to the provision 
that has been made, that is about Rs. 4 
crores, the provision is not at all small. 
If I were to give the figures, our experi
ence has shown that in all major pro
jects, during the initial stages, the ex-̂ 
penditure has not been much. It is after 
the project gets a momentum, after the 
whole organisation is set up, that slowly 
and slowly the tempo of expendiiure
increases. If I were to give the figures of 
the bigger River Valley Projects, I will 
, be supported in my statement by these 
figures.

In Bhakra, the expenditure in 1947-48 
was Rs. 69 crores; in 48-49, it was 4:25 
crores, in 49-50, Rs. 8*31 crores and 
then Rs. 11 *54 crores and so on rising 
up  to Rs. 18*57 crores in the  year
1956-57.

Similarly, in the Damodar Valley Cor
poration, in the first year, 1948-49, it 
was Rs. 1*61 crores, next year, it was 
Rs. 5:78 crores, then Rs. 8:11 crores ris
ing up to Rs. 161 crores. Similarly, in 
Hirakud from Rs. 4*67 crores rising up 
by stages to Rs. 5*58, 8*20, 12:22, 14:47 
and so on. This is only to show that
even in the bigger projects where they
cost Rs. 158 crores—Rs. 100 crores for 
Damodar Valley and Rs. 70 crores for 
Hirakud—the initial provision made was 
only a crore. In Koyna, provision had 
been made for about Rs. 4 crores, but 
it was not possible for the Government 
of Bombay to spend the whole amount. 
Naturally, that was what was expected 
because in the initial stages you have to 
take some time; the designs take time; 
the preparation take time. It is not as 
if the dam starts immediately we pro
vide money. You have to make the ap
proach roads, the rail links, if there are 
any, the building for the people and so 
on, and it takes some time before the 
project gathers momentum. Therefore, 
there should be no anxiety on the part 
of the hon. Member that the project will 
be delayed. There will be no scarcity of 
funds once the project is included. II 
the tempo of execution increases, natu
rally, the funds will be provided for. 
And if there was any apprehension that 
Bombay  was not provided  sufficient 
amount, I may quote figures for that 
also. Perhaps Bombay is the luckiest
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State getting about Rs. 114:5 crores for 
irrigation and power out of the total 
provision of about Rs. 800 crores. It 
tops the lost of the States; in power it 
gets about Rs. 42*5 crores and in irri
gation it gets about Rs. 72 crores. So 
far as the Government of India is con
cerned, naturally it has to look to the 
regional development; it has to see that 
all parts of the country are properly 
served. Wherever there is need for irri
gation, wherever there is power poten
tial, where there is need for power, the 
Government of India has to see that the 
amounts are properly distributed and 
that no consideration other than the need 
of the country should come in the way. 
The only consideration may be perhaps 
the implementing capacity of the State. 
It may be that the scheme sug-, 
gested may not be technically sound. 
It may be that the scheme not 
be economical. In that case, that has 
to be given up. The hon. Member men
tioned  about  Bandhadhara-Randha 
scheme. That scheme was found to be, 
not technically but economically, not 
sound, because it did not add any firm 
power for in some part of the year the 
irrigation water had not to be used. 
During that period, power from the 
Chola powerhouse had to be used. Thus, 
it did not add any additional firm power. 
Therefore, it was thought that it was 
no use spending about Rs. 700 lakhs on 
that area. But these are matters which 
have been duly considered by the Gov
ernment and the Planning Commission 
before the schemes are included or not 
included. In doing so, the Government 
and the Planning Commission have taken 
into consideration the scarcity areas, and 
wherever schemes were feasible or 
schemes were properly worked out, they 
have been included. I would not like 
to go into the details of each of these 
schemes.

The other hon. Member from Mysore 
pleaded for another scheme, the Malvi 
scheme. I may inform him that that 
scheme has already been included in the 
Second Five Year Plan. He also mention
ed a small point about the Tungabhadra 
workshop. He wanted that the workshop 
•should not be shifted. Naturally, when 
there is a workshop dealing with 
materials or manufacturing materials, to 
meet the requirements of the river val
ley projects,  the  Irrigation Ministry 
would be keen to continue the function
ing of that workshop rather than shift 
it from that place to another place. That 
workshop is not going to be shifted. The

only change may be perhaps that the 
Commerce and Industry Ministry, which 
is dealing with steel, iron and many 
other things, may take it over. They have 
a proposal in mind. Having regard to the 
fact that they are also in charge of other 
such concerns, the Irrigation and Power 
Ministry is prepared to hand it over to 
the Commerce and Industry Ministry, 
but the condition would be that all the 
materials required for the Irrigation and 
Power Ministry will be given priority. 
On that account also, that workshop is 
not going to be transferred from that 
area. The people working there will be 
continued in employment and there will 
be no dislocation in this behalf.

The hon. Member, Dr. S. N. Sinha, 
mentioned something about Samastipur. 
W'hile he was talking of the floods, he 
was, perhaps, talking in lighter vein; he 
said that he represented the Minister for 
Parliamentary Affairs. But when I am 
talking of floods or thinking of floods, it 
is a matter of great seriousness and........

Shri K. K. Basu (Diamond Harbour): 
He is also serious about 1957. That is 
more important for him.

Shri Hathi: I do not know whether it 
is 1957 or 1962 or any period. Anyway, 
what I want to impress upon the House 
is that this is a matter which has been 
seriously taken up by the Ministry and 
everyone of us feels so serious about it. 
It is not a question of submerging of 
one town or submerging of a village or 
even of one hut. The problem behind 
is a human problem,—the great difficul
ties and the hardships which people have 
to suffer. When a house or a hut is 
submerged for days, what is the plight 
of the people living in the house ? Ima
gine the period of suspense. They cannot 
move out; they have no shelter; they 
have no food to eat. If hardship coming to 
one individual is unbearable, what would 
be the magnitude of the hardship, the 
magnitude of the suffering when lakhs 
of people have to undergo this? As we 
have been making statements from time 
to * time about the progress and other 
things about floods and floodworks, we 
have been careful to watch that the works 
undertaken are completed in due time. 
So far as Samastipur is concerned, it is 
a fact that the work was delayed. Up to 
January the work done was only 8 per 
cent, but it has now gathered momentum 
and the last information that I received 
last night is that they have done 50 per 
cent of the work and hope to complete 
the work before the next season.
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Another hon. Member from Bihar 
mentioned about certain schemes in the 
-Santal  Parganas  and  his  com
plaint was that not one scheme has been 
included. 1 fmd that out of the 13 
-schemes proposed to be included in the 
Second Five Year Plan, there are three 
schemes; the Koa scheme, the Jhumaria 
scheme and the Sunder scheme from 
Santal Parganas.
Shri Bhagwat Jha Azad (Purnea 
cum Santal Parganas) : Nobody wants 
the Sunder scheme (Interruption).

Shri Hathi: The complaint that was 
made was that these schemes were not 
selected on merits but on other consi
derations.
Shri Bhagwat Jha Azad: Political

considerations.
Shri Hathi: That is the complaint that 

•was made. So far as the Technical Com
mittee is concerned, the question does 
not arise of any political considerations.

Shri Bhagwat Jha Azad: Your Chief 
Engineer is interested in that scheme. He 
•comes from Bihar Government.
Shri Hathi: It is said that the Chief 

Engineer is interested in it as he hails 
from Bihar, as he is coming from Bihar 
•Government. But I shall look into the 
question whether the Kusumghati scheme 
lias been submitted, and if it is not sub
mitted, what are the reasons, and which 
of the two schemes is technically better. 
So far as the Planning Commission or 
the Central Water and Power Commis
sion is concerned, it has to examine the 
•schemes  on  merits.  Whatever  the 
scheme is, it will be examined on merits. 
The schemes are there.

The other suggestion that he made was 
about the rehabilitation programme in 
'Maithon. I think this is a question which 
requires very careful examination and 
Till sympathies and consideration not 
only from the Damodar Valley Corpo
ration but also from the Bihar Govern
ment and from the Government of India. 
There was some difficulty about re
settling all these persons. It is a fact 
that they selected certain lands which 
the DVC was not in a position to re
claim because they were patches of land 
scattered—one piece here and another 
there and the DVC had not the organi
sation which would go from place to 
place in a scattered area. Therefore, it 
was decided that the Bihar Government 
should take it over; although the cost of 
the scheme may be  a bit more that 
should not come in the way of reclaim
ing the lands and as far as possible land

acceptable to those people should be 
given. After all, they are the persons 
whose lands are being submerged and 
they are the people who are suffering 
and some consideration should be shown 
to those people. The Bihar Government 
have now agreed to take over the res
ponsibility on themselves to reclaim the 
land and give them first class jungle land. 
There is of course one point. The land 
which was already under cultivation and 
the land which they may be getting may 
not be of the same quality because when 
the land has been manured and cultivated 
for a number of years, it may be of a 
superior quality. But the land that is 
going to be selected is of a good quality 
and when further processed would come 
up to the same standard. Out of about 
398 villages, we required about 1600 
acres. About 1200 acres have already 
been reclaimed and 75 families have 
already shifted.

An Hon. Member: What is the quality 
of the reclaimed land ?

Shri Hathi: As I said, it is first class 
jungle land and the Bihar Government 
was first hesitating whether they should 
give this.

An Hon. Member: Is it suitable for 
agriculture ?

Shri Hathi: Yes 75 people have al
ready shifted; they have seen the land 
and accepted it. They are satisfied. But 
there was also a complaint, not only 
from the Maithon project but from 
Tilaya project also that the land which 
they were offered was not of the same 
quality. We also thought it proper to 
examine this question. We have appoint
ed a committee to see whether it is of 
the same fertility or the lower fertility.
Shri Muniswamy mentioned about 

rural electrification and pumps and tube- 
wells. As the House knows, the Agri
culture Ministry is dealing with tube 
wells and the minor irrigation schcmes. 
An hon. Member from Hyderabad com
plained that this Ministry is fond of 
major schemes and  does not favour 
minor or medium schemes. It is rather 
unfortunate that he did not happen to 
read the draft Second Plan. The position 
is clearly given on page 102. The House 
would be interested to know that out 
of 188 new irrigation projects, 136 will 
cost less than a crore of rupees, 34 bet
ween one and five crores; eight between 
five and ten crores; nine btween ten and 
thirty crores and one above thirty crores. 
Of course, this does not include major 
schemes which are already under exe
cution but only those which will come
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into operation—major and medium irri
gation schemes. Therefore, it is not true 
to say that this Ministry is fond of only 
bigger schemes. Having been once under
taken, the bigger schemes have to be 
completed but in the Second Plan, it is 
only the medium ones that have been 
given priority.
The question about rural electrifica

tion has more than once been discussed 
on the floor of the House and several 
questions also have been asked. It is 
accepted that unless some subsidy or 
some loan is given, it would not be pos
sible for the villagers to bear the ex
penditure or even the high rates of elec
tricity. The transmission lines cost more 
and unless there is ample load, there 
would not be the same return available. 
So, it would be a costly scheme. But, 
whether it is costly or not, so far as 
we can afford, we should make all at
tempts to see that power is given to 
the villages for pumps which may be uti
lised for agricultural purposes and also 
for the small scale and cottage industries 
and other handicrafts so that we can 
give them some more employment. For 
that purpose we had provided sufficient 
amount in the last Plan so that it may 
give further scope of employment from 
expansion of power facilities.
Even in the Second Plan, about Rs. 75 

crores are being included for this pur
pose. There were some remarks about 
the utilisation of water. That point was 
touched by the Minister when he made 
his opening statement. We are all anxious 
to see that the waters that have been 
stored either in the Tungabhadra or in 
the Damodar Valley should be utilised as 
early as possible and by as many people 
as could be benefited. So far as the for
mer is concerned, various steps were 
taken and lands were given to the culti
vators so that they can level the lands 
and utilise the water as soon as possible 
but the progress there, I may say, is not 
very satisfactory. It will take some time 
but as it is the utilisation is not to our 
expectation. Anyway, we are looking into 
the question and we shall take all 
possible measures to see that money 
spent for storage of water is properly 
utilised in terms of utilisation of water.
Another Member from Madras com

plained that, while in other areas, people 
were getting dams and powers, Madras 
was an unfortunate State. There the posi
tion is that about Rs. 60 crores have 
been provided for power in the Plan. The 
additional benefits that will accrue to the 
State would be about 2,80,000 kws. The

provision for transmission is about six 
crores; for rural electrification and dis
tribution about twelve crores and the 
number of villages that will be electrified 
is about 2,000. He also advocated the in
clusion of Kunda project. That scheme 
has already been included in the Second 
Plan. The cost would be about Rs. 23 
crores and the benefits that will accrue 
from that scheme will be 140,000 kws. 
That means, with the information which 
I now give, perhaps, he will be satisfied 
that Madras is not now so poor or will 
not be so poor as he thought it to be. 
At least, the Kunda scheme, which he 
wanted, is included in the Second Five 
Year Plan.

Certain suggestions were made about 
the flood control works in Uttar Pradesh.
1 really appreciate the suggestion of the 
hon. Member from Uttar Pradesh that 
surveys should be made. It is true that* 
if proper surveys are not made, no work 
could proceed, and even if a work is 
done, naturally, that work would be 
done in a haphazard way, it would not 
be done in a methodical. or technical 
way. No expert would undertake a work 
in that haphazard way. As we have been 
stating from time to time, the chief diffi
culty in undertaking these works was. 
the absence of data. With that end in 
view we have tried to evolve a pro
gramme. The statement which we laid 
on the Table of the House in 1954 gave 
that programme. In the programme for 
1954-55, so far as Rapti Basin was con
cerned, an aerial photograph of 7020 
miles had to be done. I may mention 
here that that has been completed. Simi
larly, for 1955-56, 2,550 square miles of 
area had to be covered. This has also 
been completed. JFor the year 1956-57, 
for the Ghogra Basin, we have chalked 
out a programme of 12,450 miles, and 
for the Ghogra Basin in the Nepal area
13,000 square miles. This will naturally 
give us data for further works.

But, so far as flood protection works 
are concerned, 5 new schemes for cons
truction of embankments along the 
Ghogra and 3 new schemes for embank
ment along the smaller rivers have been 
taken up. The level of a large number 
of other villages is proposed to be raised.
By now the level of about 200 villages 
has been raised and the work on nearly 
900 villages is in full swing. That means 
that action is being taken. The difficul
ties that he mentioned were that the 
houses were low and the people found 
it difficult. Naturally, when you raise the 
villages you have to plan in a particular 
way the houses also. I think it should be
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a co-ordinated method or plan of raising 
me villages. If possible, and if the finan
cial conditions allow it, we can have a 
new site also. That would mean more 
money. But, so far as the raising of vil
lages is concerned, my impression is— 
and the reports we receive are encourag
ing—that the people have been taking 
keen interest and they are also them
selves helping in this programme.

There are various other questions, but 
i do not think at this stage 1 should deal 
with all the questions. I may only sub
mit that these questions of All India 
Engineering Service, National Construc
tion Corporation and so on, have been 
receiving our attention. With regard to 
the other question about retrenchment 
in DVC I think my colleague will be 
replying to that and three or four other 
major questions.

For the time being I have clarified 
all the points that were raised during 
the course of the debate. If any minor 
points are left out, we shall lay on the 
Table of the House a statement and deal 
with those points. There is also another 
thing which this Ministry has been doing, 
and that is of meeting Members from 
all the States from time to time. If any
thing is left out they are most welcome 
to meet us. Unfortunately, they are some
times too busy to attend these meetings; 
otherwise any small points left out can 
be clarified. I shall feel it a privilege to 
clarify those points.

Shri K. P. Tripathi (Darrang): Mr. 
Speaker, let me at the outset congratulate 
the Ministry on the very successful pro
tection offered...........

Mr. Speaker: Order, order. The hon. 
Member may resume his seat. I intend 
to call hon. Members: Shrimati Kam- 
lendu Mati Shah, Pandit Thakur Das 
Bhargava, Shri Nettur P. Damodaran 
and, time permitting, others.

[Mr. Deputy Speaker in the Chair]
Shri K. P. Tripathi:  Mr. Deputy-

Speaker, I was just congratulating the 
Ministry on the protection offered to 
Dibrugarh. This work was carried out in 
a most satisfactory way, on a war foot
ing, and the success of the work may be 
measured from the fact that, if it had 
been delayed even for one month the 
protections would have been washed 
away. So, we are all happy that Dibru
garh has been saved.

The difficulty, thereafter, has been that 
the question of flood protection works 
bad been undertaken, I humbly beg to
2—35 Lok sabha

point out to the Minister, not with the 
same amount of urgency or on the same 
kind of war footing. I do not know what 
is understood by floods. I consider it as 
a great calamity. The figures quoted 
show that as much as over Rs. 100 crores 
worth of loss was suffered by the coun
try as a result of the floods. In the 
circumstances, it is very necessary to 
carry out flood protection works also 
with the same measure of urgency.

I am merely touching on these tWo 
points. I know that the Ministry has al
ready got these things in mind. I am 
merely trying to emphasise the urgency 
that is to be felt in executing their plans 
into action.
The third point which strikes me is 

the great success of better co-operation 
which the Ministry got from us in Dibru
garh and also in Kosi. With regard to 
Kosi, certain very interesting facts have 
come to light. The first and very import* 
ant fact that has come to light is that 
the  estimated cost  has been  re
duced.  The  cost  estimated  was 
Rs.  41-8-0  whereas  the  cost
actually incurred was only Rs. 36 per
1.000. So far as our experience goes, in 
all other areas, where such projects were 
undertaken, the cost had to be mounted 
up by one and a half times before the 
project could be completed. This is a 
new chapter altogether before us. Then, I 
understand that the public participation 
has increased from 10,000 to 30,000 or
40.000, which is another milestone regis
tered in this direction. I find that the 
figure with regard to earthwork which 
was only 6 crores has increased to 9 
crores. This is also a great advance. All 
this has been done without the interven
tion of contractors. It is an extraordinary 
thing that 96 per cent of the expenditure 
was given to the workers themselves, 
which cannot be said of any other pro
ject in the country. Only 4 per cent of 
the amount was spent for supervision. If 
it went to the contractors, you can have 
an idea as to what percentage would be 
spent on what item. This is an extra* 
ordinary fact before the country. I think 
full  advantage will be taken by  the 
Ministry and the country of this fact 
so that . in  the  ultimate  analysis, 
this Ministry, which is going ahead 
with such projects, may switch over 
to this type of work because it has 
already succeeded in the implementation 
of its programme with this method 
rather than through contracts.
Now, on the labour side, they have 

been agitating always, for the abolition 
of the contract system wherever it is
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possible. Here, it has been demonstrated 
that it is possible. In the circumstances, 
I do not see why the Ministry or the 
country should not adopt this method.

I understand that certain States are 
opposing the National Construction Cor- 
ralion. After such an experiment has 
en made and which has so well suc

ceeded, if the State Governments, be
cause of their tiny, selfish interests, were 
to oppose such schemes, it would be 
very unfortunate indeed.  I hope the 
Ministry would come forward undeterred 
to experiment the same scheme else
where, in other parts of the country.

Then I come to the third point, namely, 
the question of  an integrated price 
policy for electricity. I have given con
siderable thought to this question. The 
more I think the more I come to the 
same conclusion as other countries have 
come to. You will realise that the world 
is in a great, changing flux of time 
where electricity is being produced by 
atomic energy. Electricity is produced by 
hyde! methods and by thermal methods 
also. There are grid electricity schemes. 
There are small,  minor electricity 
schemes. There are major electricity 
schemes. Now, the question arises: what 
would be the price policy ? Obviously in 
a country, if the price policy has great 
disparities, then the industrial structure 
which grows in different parts of the 
country will be based on different 
foundations of cost structure. Obviously 
this would then be a very unwise and 
unfortunate thing if we cannot integrate 
the price policy.

Secondly,  the  development  itself 
would stop, because you will remember 
that electricity is controlled by law, 
which provides for a certain percentage 
of profit. Other industries are given a 
higher profit and therefore private people 
are not coming forward to establish 
electricity schemes and electricity plants 
in smaller areas. It is our policy that 
electricity should spread throughout the 
country.

The third difficulty is, nobody knows 
the future of electricity—what will hap- 
cn five or ten years hence. Nobody 
nows whether all these methods are 
going to be replaced by the atomic 
energy system. We have heard that in 
Russia and England, electricity has been 
produced by atomic energy on a fairl ‘ 
large scale, Therefore, there is a great 
deal of uncertainty before the country,

not only in this country but in other 
countries also. What would be the future 
of electricity plans ? This is one of the 
causes which is holding up the spread 
of electricity in the private sector. There
fore, I think the time has come when the 
Government have to take a bold decision 
and a bold decision in this matter is 
that there shall be an integrated price 
policy. It can never be brought about 
until and unless the whole electricity in
dustry is nationalised.  People will 
ask how this electricity industry can 
be nationalised.  People have per
haps not given thought to it. A huge, 
mighty electricity industry has grown in 
this country. There is a talk of the whole 
railway system in certain parts being 
taken over by and turned over to electri
city.  Areas are being converted into 
hydel areas where electricity would be 
produced. Therefore, we will have large 
areas where very cheap electricity is 
produced by the hydel method. We will 
have electricity developed by the thermal 
methods also, at a considerably high 
price. There will be areas where thermal 
electricity will be generated at low prices 
also. So, what will be the price structure 
policy ? Who will control it and how the 
policy will be determined ?

As soon as you think of an integrated 
price structure policy, you come to the 
inevitable conclusion that electricity has 
to be nationalised in this country. Not 
only from the price point of view but 
from the development point of view itself, 
the time has come when you have to con
sider how far and how quickly it can be 
nationalised and put in one integrated 
system of development, control and juris
diction.

The House will remember that electri
city is always subsidised. Even in a big 
city like Calcutta, it is the small user of 
electricity who subsidises the large-scale 
user of electricity, because the rate paid 
by the large-scale user of electricity is 
lower than the rate paid by the small 
consumer. Therefore, it might be argued 
that the small consumer subsidises the 
large consumer. Obviously it is one major 
fact before the country. So long, electri
city was available only in the industrial 
areas, and therefore, the problem was 
how electricity for industry could be sub
sidised by the small consumer. Now, 
another point has come in, namely, the 
agriculturist. We are going to give elec
tricity to the agriculturists.  So, what 
should be the price at which electricity 
should be given to them? If it is high 
price, no development in the agricultural
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areas can take place, because the agricul
turist cannot purchase electricity at a 
high price. But the small industries have 
to grow. Our policy is decentralisation 
and the scattering of the industry all 
over the country and throughout the 
countryside. It cannot be implemented if 
cheap electricity is not available. There
fore, we will have to bring in another 
factor, namely, that electricity which is 
given to the agriculturist in the rural 
areas should also be given a subsidy. 
But where is the agriculturist going to 
get it from ? So far as the big consumers 
in the cities are concerned, they were get
ting the subsidy, but where is the agri
culturist going to get the subsidy from ? 
Therefore, an integrated picture has to 
be drawn showing at  what price the 
agriculturist could get electricity and at 
what price the big consumer will get 
electricity and at what price the small 
consumer in the cities is going to get 
electricity. When you consider all this 
picture in a nutshell, you will have to 
come to the conclusion that the time has 
come when you cannot leave electricity 
out in any integrated system or scheme 
of development of the country. In the 
way of industrialisation, particularly of 
a decentralised type, electricity is going 
to play a major role.

I have, therefore, with all humi
lity to suggest that Government should 
come forward to think in these terms, 
namely, how and in what way the na
tionalisation of electricity should come 
into being. If nationalisation comes, cer
tain problem will be automatically sol
ved,—like the problem of the big in
dustrial electricity concerns and the small 
electricity concerns. Take, for instance, 
the seismic region in the north of India. 
This area is supposed to be an earth
quake area. Therefore,  no big hydel 
scheme is going to take place there. 
There  are  small,  minor electricity 
schemes possible, and even now they 
are running. They do not create any 
damage, as the Kosi dam might have 
created for the whole of Bihar if an 
earthquake came. Obviously, we must 
have an integrated price policy. In that 
case, what will happen ? We can develop 
every small stream to produce electricity. 
In Geneva the river Rhone comes oyt 
of the lake and where it comes out, the 
level is plain. By artificially making dif
ferent levels—of ten to fifteen feet— 
electricity has been produced. Similarly, 
the chances of producing electricity are 
very great in this country. If you do not

have an integrated programme, then of 
course you cannot have any.

One of the Members was suggesting 
that thermal electricity also shall have 
to come where hydel electricity has come 
in. In the Tennessee Valley Authority, I 
was told that the demand for electricity 
has grown so much that they had ulti
mately to put in thermal plants in order 
to produce more electricity to meet the 
growing demands. So, as the demand 
grows in certain regions, nobody can say 
where a thermal plant is necessary and 
where a hydel plant will be necessary and 
how each should balance the other. 
Therefore, electricity in a country is 
bound to come to a phase where it needs 
an integrated development. Particularly 
in an underdeveloped country this is very 
important. In a highly developed country 
it may not be important. But in the 
eastern countries; where the development 
is very low and railways have to be na
tionalised, electricity also shall have to 
be nationalised so that the electricity 
plans might succeed.

Mr. Deputy-Speaker: The hon. Mem
ber’s time is up.

2 P.M.

Shri K. P. Tripathi: My time being up,
I will touch only the last point. That is 
the question of integrated development 
of the country. I am sorry to note that 
although in the Planning Commission’s 
report and in the different resolutions 
passed by the political parties it has been 
admitted that there should be an integ
rated development so that the under
developed areas might be brought up to 
the level of the developed areas in actual 
implementation of the schemes and in 
taking them over, this has not been 
done. So much so, those areas which are 
backward are becoming more and more 
backward and those areas which are for
ward are going ahead. I think it is wrong 
for the Central Government to leave it 
to the State Governments to undertake, 
or bear the cost of, in part or otherwise, 
huge hydel schemes. It is very neces
sary that, in the case of small States 
which are incapable of incurring expen
diture on these huge schemes, the Cen
tral Government should come forward to 
formulate the schemes, and execute the 
schemes and if it is necessary to realise 
anything from the State later, the scheme 
itself should formulate what is to be 
realised from the State later on. The 
schemes should be conceived, planned 
and executed in the case of small States



4185 Demand* for Grants 3 APRIL, 1956 Demands for Grants 4186-

[Shri K. P. Tripathi]

or areas which are poorer, by the Cen
tral Government itself and brought to a 
successful fruition.

Mr. Deputy-Speaker: Before I call
upon the next speaker, I have to an
nounce that on addition to the cut mo
tions relating to various Demands under 
the Ministry of Irrigation and Power 
which had been moved yesterday the fol
lowing further cut motions also have 
been indicated by Members to be moved.

Demand o.  o. of Gut  Motions

67 952, 953, 954, 955, 956,
957, 958, 959, 960, 961, 
962, 963, 964, 965, 966.

68 969, 977, 972, 973, 974,
975.

Expenditure in connection with talks 
in Washington regarding IndoPak Ca
nal Water Dispute.

Shri N. B. Chowdhury: I beg to
move:

'That the demand under the head 
‘Ministry of Irrigation and Power* 
be reduced by Rs. 100/’

Delay in preparing the GangaBar 
rage Scheme.

Shri N. B. Chowdhury:  I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Delay in undertaking concrete mea
sures for the narrowing of certain parts 
of river Rupanarayan to facilitate water 
transport, flood control etc.

Shri N. B. Chowdhury:  I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Need of making certain adjustments 
in Kansabati scheme to ensure flood 
control in the lower regions and supply 
of irrigation water in  such areas as 
Panskura and parts of Daspur in the 
district of Midnapur. '

Shri N. B. Chowdhury:  I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Need for better coordination between 
the smaller schemes of the State Agri
culture Departments and the big and 
medium schemes technically examined 
by the Central Water and Power Conu 
mission•

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power* 
be reduced by Rs. 100.”

Need for reducing rates of electricity.

Shri  N. B. Chowdhury:  I beg to
move:

“That the dmeand under the nead 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Desirability of nationalising large pri
vate electricity undertakings such as 
the Calcutta Electric Supply Corpora
tion.

Shri N. B. Chowdhury: I beg to
move;

‘That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Need of undertaking a flood control 
scheme to protect the commercial town 
of Ghatal under the town  protection 
scheme.

Shri  N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Betterment  charges and  Irrigation 
rates. .

Shri  N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Need for  coordination with  the
Transport  Ministry in the matter of 
construction of a roadbridge at Kola- 
ghat in order to achieve economy  in 
the project by scientific river training 
works.

Shri  N. B. Chowdhury: I  beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power* 
be reduced by Rs. 100.”
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Lack of adequate provision far Irri
tation and Power in the Second Five 
Year Plan.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Lack of attention to details in the pre
paration of projects,

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Inability to tackle the problem of cor
ruption in the administration of irriga 
tional projects,

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry.of Irrigation and Power* 
be reduced by Rs. 100.”
Need of integrating the Kansabati 

scheme with the Silai Scheme in order 
to prevent floods in the Ghatal sub
division.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Need for closer coordination  bet
ween this Ministry and other Ministries 
as also the State Governments for bet
ter implementation of irrigational sche
mes etc. .

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Ministry of Irrigation and Power’ 
be reduced by Rs. 100.”

Delay in payment of compensation to 
persons whose lands have been acquir
ed for River Valley Schemes as also 
failure to provide them with alternative 
lands.

Shri N. B. Chowdhury: 1 beg to
move:

“That the demand under the head 
‘Multi-purpose River Schemes* be 
reduced by Rs. 100.”

Failure to absorb elsewhere the emp
loyees under the D.V.C. after comple
tion of the work.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Multi-purpose River Schemes’ be 
reduced by Rs. 100.”  .

Failure to extend irrigation facilities 
within P.S, Khanakul and P.S. Aram
bag in Hooghly district under the 
D.V.C. irrigation schemes.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Multi-purpose River Schemes’ be 
reduced by Rs. 100.”

Need to ensure supply of adequate 
water  through Darkeswar and some 
smaller rivers connected with the Damo 
dar.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Multi-purpose River Schemes’ be 
reduced by Rs. 100.”

Need of extending D.V.C. Power to 
Arambag in Hooghly District West Ben
gal.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Multi-purpose River Schemes’ be 
reduced by Rs. 100.”

Hirakud  tragedy in which workers 
were killed and injured.

Shri N. B. Chowdhury: I beg to
move:

“That the demand under the head 
‘Multi-purpose River Schemes’ be 
reduced by Rs. 100.”

Mr. Deputy-Speaker: All these cut
motions are before the House.

HPT* (̂««iiq) :
PTfar sr̂r, irt <mr tt& 

nft t fsnm fa A to wRTd rsr
r̂rf̂; tt

at i  w r<H)d tt <t?t  T̂r «ft 

crrrtr  *rnr? # st srcrrt  ?rt jjf
3JJT5T  tnfSH ff I <JT  <TT

fa t̂ V (hiwm sfafa)
#  >n7sncr  (arrsr) sfo:  jfro tffo
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(tints* *n€t firm) % irt *f  fa 
 ̂ tf tft  <jfW*l<MT tf ̂ qtf stf |TJ 
f ?ft iifeJretf Ttf̂t % 4«i0‘ # 'j'W 

mx fwftf»*r («rrtft̂rr) fw i 
?̂Pfrr  tf  *tt fr ̂  tt tw*

Tjfa (srre ftftfrir) | f̂s *?fT*ntft tt 
tftr tfom'i tf ̂nft̂T ft m«Trcft %ttft 
*ftr STŜt TTCcT ̂ ft I tffr* S*T TspFtf
*rtft # sqrcr sptt?t  (ftfsrtft)
T*T TT# tftT 1̂% WIT T̂H ft tfTT 
T̂ T, ?*Trft ̂ TlT Tt TT̂T?
3?ttt frfefâr «tt i t  ̂tft faro (*riri) 

ffTTf? ̂  # s?mtf ntf  *tft
t̂ft Tt *PTT ̂5Trf nf fT 5ft 9Ĵ TT ̂TT5T '

«tt fr ?pr# *îfr i>t t stf  tf ̂nrsrr 
p  vrwr tf̂rr ftfftrft tt T̂tf ̂ttst «tt 
 ̂ r̂ stttt ̂ t ̂ t̂t HnW WTf̂cT 
l?rr ftf̂rrt fTOFT 3*tfte 5rr ̂jrt tft i 
fTTtpT tf ®Tj[ ̂TfTT j?  ft*  ^
S r r t f   q R d t c R r  tf t f t  *ntf s? »if t, ’f t ̂ f t  
tftT ffPJ'ft  *lf ̂ ' ̂Pp*T SHTT W ̂ Kl 
P m r i   t f   W    ̂tp t  f r   s  ̂t f t   # f # r 5 t f t n r f t  

 ̂   ( w n r )   w t   t   tf t   * jtf   s t t   ? r f f   f r   » ft 

firr ̂r ̂ r irftjtfE*? Ttf̂t tf ̂ptrt fr̂T 

*tt f r    ̂t * T  t̂kt | ,  tffr̂r f a w w   t f t  

f g   t f t   f e r r   * m T  * t% *ift  M f   § * rr

tftr it? ftfftf̂ft *j)̂K+«<i'! Tt ̂ ?t?t 
| fr tft $SS  ?ITT> tf T?T *TOT *TT ̂  
?ltft TTTf̂rT gW I

 ̂r %   ? ra T * T  *jw >j t   t f t r  t

ftffĤr # F̂T f̂lTTT ÎTfr TWT fr 

tft Mil̂îi*)*! T tf̂ T̂H' % '3*i<»>1 «»IcTl Tt 
*FTT 3TPT, ̂T% fafeftfnT Tt ĝTT STHT tftT

tft 5«l '3*11') +̂11  '3tt+'l  ̂ I
^ ŴT ̂ Tft % *1H<M Tt, iT̂rf̂nfi 

ft̂RT (STltft) % ipWTPT ft, ̂rf5tT> 
l&FS (TTJtff)  ̂?lH<m ft «Ĥ<H
ftffwr  # ̂ mrr tfVr tft f̂s ̂jrrt
T̂TT «rr, ̂ 9Tt ̂JT I f̂TTT ̂t  5THT

?ftr %■ ̂  ̂t ,»ii(ii f fr tft fnrCft ̂r̂r 
tf ?ttft 15»? Tft ̂t ertrft tf tt ft «ntft 
f, IT̂T  % ?T̂T  ftfTT  tffT̂T
w?rf ̂ rt ttw ̂  ttwt i t̂t ̂t 

tfenvR) tt tft fWRr»>T fw  r̂tft
TT fTrt r<|filf̂ gR ftffTTTT  tf

ftf 3RTR- !0 ferr, vtr̂TTt'

ft ftf <wir% *$ ft i dfcr w r*fP)̂ 
tt fr?r J?f ̂  t • W hi**# vrtffQ 
tft frfefrr5*r f%*TT 3tpt, <nrr t̂ft tot 

ĝTT ipnw ̂  ftf̂TT tft tf?TT fr fe<tft 

ftff̂T ??T̂ # T̂T  HIMHW TtftTT
(fimro) ?ftf, «ftr «mr ̂  tft «n̂i 
ĝrrr   ̂f̂rr irwrr i ̂  tt ̂tt 
3TRTT t fr WtK frtft tffrr tt srara 
*n«r̂Tftferr>rtfrir 
?t  tft HTTt tfttff Tt T5TT ?T ̂T 
TT 'Jiin *)H<  % TRT tf̂T ̂TRTT ̂ I
IT? ftfPTfT tff̂ fft (#«IW) t •

irrfwr 3ît 3t ̂ttt  Titft tt ̂ nrnr 
| ̂  tft ftffRT  % ?tt tf t ̂ ht ̂t
fw 3fT wfli |  I tfftFT ?̂T d<̂ f̂t
9vs5r̂ fr tf̂rr m̂rPT w t?# t tftr 
W  t tft W frrf̂Tft tf ̂ft »lt ̂  
<1̂1*14 5TTT) T̂TT >̂t frtft tft prt 
fafq̂l tf *T̂f ̂tft >if i 3ĵr ?tt ̂  

JTTC t fwft 5TT ?R UKVt. tf ̂
Tt ̂  tft ̂   P»ii «Mcfl TT ̂ql«i

fTl̂ 5TRW ftff?TT2T ^
t̂̂ff#«rretf ̂ nf, 
ir*=arr Tt tftft, ttw tft tfsft,
ftratf ?ttt nrfeRjwff («ntft̂rm̂) tt

3RR fotT ’TCTT «rr I
tfk tfttft % trwrn, fjRTT ftfr 

tf jttc tf Ttfrr, ̂   ?trt T̂tft f

t̂# tf# fiw TT  ftf̂TT  tftr ar̂
| fr  ciT hw  pir, *ftr ̂'i i ̂

# tft Tf TOT  ?TPT ̂rTTT̂fTm t, 
5T?t 3T frSji  f̂TTt TT ?RT3f ?, ̂9̂*T 
ŜTTar ̂TT? TT, ̂ T̂t ftTT) ̂ft frâT? 
5*TTTt T̂nW *ra»T*T7 Tt 't̂t §f ,  »iM 
tf ft Jf̂t, Tft? trr ?jtft tf  ?T5T I I 
tf 51̂  ̂tf «rg?r  t̂  ̂tt  tftr ’jtf 
frrfe TTtf (vt̂rrtf) |t̂ jtt ̂nr tft tt̂ w
fî' f, fr tft ̂ppn̂ tt ̂ ttt ?> ftftfr 
?F7T tf fr wr irsRtft |, ?ftr fr̂itf ̂  

’tr ? 'jf̂t % iiH'ii jprrtft f, ̂ t t
tfrr  Titft Tt crrotf | i fWft ̂  
tft tf# fem Tt «ft, sik 
ftfftf̂ ZT tt(5«i tf tft tfft »ratft tft ̂ TTt 

fT?TT fT JTf ̂  JT̂t f fT Tfff TTtft 

•rtff ftf̂TT 1 tffr̂r  «nrf 5̂  ̂̂ fr
ar̂r tf imr wrtft | tftr  9K tt mrr 
f̂TTT qrr? (far)  ̂tftr 9r?r ̂rft frr?
Tltft *ft f*îiat I tf ̂TR'Tt «TRT T̂ 9T̂T

Dmandt for Grants  4190
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$ i to st tfrrTT t stott irtf *tfr
( m) tf eft  Tf

tf m   '̂5<(iei ̂t ̂<?iî>r <5i.N
tf 3TRTT I f̂r«T TR  ̂Tf cRT̂T tf 

TT«T tf Tf I TTcT  Tf f fr \̂\̂

tf tff STRRT ̂  TT T̂TT Ttf «ntf I

% SRTT tff MTRT Ttf TTT,
t tff ttt, tt fe<tf ̂ fror *ftr 

*TR>$faTftTTT
(TRsrfrtf ^mwf) 5ft trt*t t, 

^ ̂   w?i f ̂  fr Tf f̂rn̂ T

qT T*TR T tf tf Ttf I <rjf°M T' Tf 

T̂TT | fr TOT Jl«M̂d Tf̂TT % frfR

fctf Tf ̂rrf̂ Tt̂ ft frvfer̂rfhr t ? 

tff  TTT *FT jjrrf J*IT, fTltf T̂TT

% ^Ofa* 'Hl̂sf, TT?T TTfT, 

tf  TTfT tfr 3‘, frrrf flTfT tf

ftro # fTfrr ̂  «q̂ gr ft farror 

tf i ̂ tt% t̂fr frrrt TTtf farror tf 
*r̂t  fr T* <5tf F̂TT tf
% far tt tf̂rr̂ft fafn̂ ft̂ TTT̂r t̂t 

sjTT qT frT MfH*l f̂*TCR (TfaRT MITVi) 
tt feTTT ̂ TT, ST% ’ĴTR tf TTtf fTST 

'TTTTT ?ftT ̂rf *TtfT tf STRTptf

ft 'TRTt I jtf % $Ttfc*l4i ̂  m̂ RHĉT 

(SftfTk*W) *atfT tf fartf TR UU 3

*J3TR T  frTT vflMI TT I >d̂flH ift 

TTTT fttetf tf tfr fiFTT tfr T̂T̂T frTT 

fr ̂jfr ̂TT̂r ̂T ̂TRT ft«*i pr $<TR>T 
tt ̂rftR ̂ r̂rt ̂   % ̂fR û!<

 ̂ «FT fTOT ̂TR I f̂R ̂fft ̂ T ̂TR̂“ 
Vt ̂ĉT ?Tff PfRT, f̂R TOT fr ?Tf qRcTT 
T̂T felT 5TÎII, F̂ff̂R f̂t WT f̂T
#  tf? ̂ TTT fw ?ftT
(̂tf̂cf) "Mi  r̂ ̂ firm I  «TR 

f̂nrt f̂r̂ rtf § i  fr fr̂rf m%* 
qwêrr % ̂  ̂  14# «ft irfiravffw 

fT̂fT r̂ <r$r frm fr T̂f fr̂ f 
T̂Tf̂ ’tf îtfnrr qfiTTRR T̂% fi=R | 
?ftT «Tf ?%  T̂T? I F̂ft# tf ̂fT fr 
'5TfT  tf ̂T̂fRT ô̂frt ̂[TT fr̂T ̂TR̂TT I 
f̂fr QVZ f»RT ̂RrT fWt tffd̂J # ̂ TRT 

TOT, '3̂f '̂Kl  T̂̂T T̂Tf«r tf fr̂ RT

#  frqT fr qf HIMVll PIT f I t̂f 

tfTR # T5TR tf tf frw ftfrftf tf
r̂% qr ywrr ̂r i fm̂ ̂rfftf t%f 
T̂f̂ R̂RR «Tj% iftr qft ̂ Rncfr?ftf 
tf 5Rtf TT 4>̂l fr ̂T Tî «< <H ̂T 5̂f̂

# r̂tf ?TRT TOtfr  TRT  %

fir#  ?rtf «tt,  ̂?pt % »rr̂ ̂rtf amrr,

#fifR «R ̂  fPT ̂TSf̂T ̂  «̂5TR TO*9t

 ̂ t̂ t *ft tf t  ̂  ̂  5̂rtf 
f̂r̂ ftrtf «ftr Trtf firnm i «ft r̂̂ T 

T̂f̂r  v w wfr ̂ to, tN- srr̂r

% 5(K, fltr ̂fT fr ̂ F TR) vtf, «R f 

5̂flt qft tf Ftfqr tf JTT ŴTT I f̂r?T 

f̂ firfirr̂ tf tffirfê r fiTfnr tt- 

t̂̂ tt  jq[,  ̂ ft

^ i

?̂fhR : tf ^TR tf

^  f,  T̂TTRT tf cqTTT tf ̂TRT ̂ I

qfw 5if Tfm  : r̂î r ̂  $ 
r̂r ?̂TT*FT t tf TT̂TTRT tf  cqTTT 

 ̂tf T tf ̂fT »TfT «Ttf Vftf, tf’T ̂itfw 
f, f̂frn t̂ot tf f̂rr  r̂ $<a\$ $ 

T̂TTf  cTTTJ % wtf  W TFft ̂ ft ’TT 

'STRT f tfT  <T̂TRT tftf t,
n̂rrr w t  t i #ftR frr tf* Pwpst

% tf T TT W tf «Fr W T̂ t tf

 ̂tfr  frrŶrjr ftrr̂T «n Titftf̂r 

 ̂fr tftf tf ̂tf firmer ̂— tot qf *m
tf m?r ̂rtf I fr ̂TTT T3TR tf cro tf̂tf 

VRTTtf tf tfr ̂ TR ̂ T qf fRT tf ? 
VR>$r TT cT̂Rĥ qtf T̂ft  ̂<HPr>H 3R 

fT  TTTf̂T tf fr̂TfT # fTfrT gtr 

tf ̂r?fR # Tf tf̂: ̂ t̂t tf  fR T t 
fr tf JS[ mr ̂frT f qT tf JS! T3TR 

f̂tf f Tf q̂cf TORT 
TT T̂rtf Ttf f I  tf cHRhr  Tf ̂

TÔfe (ttto w r ) % #q̂r (̂ tt) tt 

fr̂ R̂ R (̂ tf)  ̂vrf ̂ ifrr  qf firfr-

W  srtf  JTT ̂Tft f?n I tf Tf frTR

«r frrt trt ̂ tf qf f w% ̂ r e tt

 ̂TRTT ̂ fr  SF̂T ̂ TR TT TTT tf 

fira’ fTOT TOT | #frT «TR 5̂  Ttf I qf 

tf Ttf ̂ ft tf TRT f fr TR ̂T •fR ̂  
?rr̂f tfTOT frcTR T ̂JfTTT TT TTT tf ̂TT 

 ̂I Tf tf T̂ TR tf tr̂r ̂ rfrrrtf ̂ I 

 ̂ e TT ̂3ft FffW FVfETT̂T (qRtfr) 

tf T$ ̂ ĝTtf ̂ 4 frqT TTT ̂ I Tf ̂f»fT 

TOT f

4. Sirhind Feeder and Gurgaon Ca
nal in Punjab : The more important 
among the projects scrutinised for in
clusion in the Second Five Year Plan 
are :—

r
TR tf T̂TT V TT TTT TOT f I *R 1R 

TTT # f̂RT TOT   ̂̂ tfT ̂ T̂TT jj#
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{rfor  tfinhr]
mf|wi wffwr Tretr ifilTPPiHfwmr- 
m i *r 'HTftn Tf*rcR tf *rrtf  ttw *mr 

«hr tf w ft cra*ffrr fan t 
3̂h qr ̂ f»tt m nrn t ft* 

#T5i qftirrer (fasit f̂t) Tt sntftft̂t 

(smrftfrenr) *t snrnft i Tftf "̂tr tf w 

ŜJH Tt *Tjff *TRT »RT ’TT I Tftf 'HR tf 

W f HR5  ?f̂t *TRT TUT *TT fT

till'll 8|ft 44MK 3¥R TT ?RTH  H*?ft 

WW *TT I tffa* R̂T  Tt <ntl

vrfisr tf Iĥi ’rt ̂  ft  f fr ̂îrrt 
fsrr $• aft fr ’ffitff * <$t stftr tf Tfr

*RT fa cTT̂tT *TT fTTT <Hl4<r 5R5f *TTT»T- 

gft?r ijsfarc i tf w&r % srtf tot ̂rfeTT 

j fa wtt ̂j?»rta Tt mih  ̂tfatf, frrt 
Tftf trtt 'Tt Tfatf i «rt *nr ̂  5Tft 
t fa tf «nrrt  ’R̂ tfe ft ftfrrftH 

HTTT  ̂*i tft ?Tf IJT ’TRHfT’T 5R t • 

*Tf TR TWT eft 3eRT t̂ ijfJiTH f 

fa *fTT »Ttf Tf fa tf ’CTFTTt #?T TT ̂  HTTT 

 ̂̂*IT tftH TT folR HITT ̂ \ Ht 

tf *TeT  ̂I tf ̂felT f fa'tfTT TJOTR 

% *TR WWi Tt I <̂Miq 5fT 
TStft % TiRTH TT tf ft f tftT 5TTT  Tft 

TT  ̂TT  *fTtf f I tf ftffRT % 
epft̂T TT5TT g fa Tf «Tf?T fTS[fT f?TT WTTT 

$ sftT ̂ TT fr̂it WfT TT (V15H TH TT 
^ TT ̂tfatf tftT tft fa<5f *TTf5 TT IJTRT 
5TTT ̂ '37TTt gij ̂ n; HUM eTlfa f*TTT 
*rfr ’ft Tltft RyiC  ̂ntf 1 Tpft «ftr
ftf̂rrftftfet srfr ir<p  tf fan fps t
5fT t *ttff ITT  % ’jeRTSH tft t W  
TFft Jf̂t fi<?idi ̂ ̂ t fasraY 3nft?r % ?ft% 
% Tltft farm 5TfT TTeft t ?ftT 
% fĤ ?ftr'ft# % f̂TT Tpft T̂HŜTTrft 
f I t̂ W+dl f fa  5TT? *TRt 5FTT 
fd+HI 3JTCT ̂t ̂  TTT̂TT Tt I «PTT T̂̂cTT 
^ tft TTcTT (ft tft 31̂t TRt ̂  Tf̂ 9T9T 
fâTrft Tt JT̂ it î«l=|v| ?PTTt 3fT HT#

f 1 ?w fa?R ft artff ̂ g’R wtt | fa tnm- 
?t   ̂fffat f̂ ft fimtft sflr  tft g- 
Hi ’Ml̂ f faTt̂RTHi ,i<i*ii<?i sc*i 1P? % fâT- 

t̂ fWft ̂  ft ’it t, ̂fa’T  ^̂ T̂
TFKT ̂Jf̂TR Tt f̂T ft T̂T eft 
^ ̂cTT t I TĵTTR «nr T3TR TT ̂  TfTT 
ffFBT  *RT  tr̂i ffJrTH (*Tftf?T) 
ff̂TT «R >RT f ?TtT «R eft tTTT ̂ HT %TT 
Ttfart I ?ITT T?T WRH tf ̂

Tt jbi tt̂ % f?n̂ *nrjr tt  f11 
?Tf 5?t Prejy I1? ?HT% f1 f̂TTt ̂ T 35T# 
-̂ ̂ <•̂10 I5W J|*ftf<i ft t I A *TPRT 
f fa srrf̂ra- ?ft?ttfttft ( f̂ rtrt)

f tifV*i 3ffT eTT ̂ R5 ^nrt TT eTTĉT

I, iw  frwff%̂r
(fatiRTT) t I T̂Tt ̂ Tfft fa JTf ̂T«(ft 
eTTT HR eR53Tf  ̂I

tf' v* ftr«R tf «ttttV  tf tftfT

ftfsntft, f3T5TT ff̂TTT TT tft far TTHT 
■̂îeii ̂ I 9T ̂17 TR TT Tf’TT "TT fa ffflTT 
S>tITTt̂TlltfhTTT JTTTTTtft %?T̂T 
fl’TT I Hfa«T *R ftRRT T̂ fd+H f̂TT 
>RT t I f̂Rltft % 5TT tf *Tf TfT 3)T TfT 
 ̂fa 5ft TT £JJ3RH Htftf <3 fad f?T 'tft̂T 
«̂t eft f*T Tt̂ 5Ttff ̂t m T| | I \ o 
HTH <!HMI tJT 9TTT tf THT tft *RT
*TT Hfa’T $S[ tft 'T̂t r+Mi 4NI f I Ttf
5̂11̂> Tt TT5T *T̂t TTeTT f I 5fT TT 

VWMÎn % f%TT Tltft T> eft 3ntf 5tf3R, 
<fttf % Ihtt TRt Jftffa *T̂t fteTT f I f̂RT 
ffHTT tf Httff Tt ?° - ?o tftH elT Tltft 
HR % fHtr HRT nseii f, I -*dl Tt 5 Htfl 
Tltft Hltf % f%tr H 3TT# f #fa*T far tft 

T̂TTT f̂r ̂ Ttf % 5T? tft Tltft Tttf % fHTT 

Htfte  ftelT  | I VI  5T?H

%tt  ?nr% far  Tf  tt*rt f fa ?ttt 

ftf̂ltft !ftr ^IR  TT HR eftr ̂ HW1H 

TH sftr ̂ fa fHTT $35 TT I

vr w *trh Tt tf itt ?ftr 
tf <T1T% HR# ̂RT TTfTT ̂TfeTT f I vtft 
tft faTTSt tft#TfT!ftTgtft%̂tft 
’Tf H5TH STPTT fa tf J?5i Tf I ?TTT f$RTT 
’Tf Tf̂ ̂ fa  ^Wh Tt ftf tf̂TT 
r̂rffjr tftr ttt? tĥtt ̂nfftr fa irf trr 11 

<TT3T ff’̂eTR % 1F5T1TTT VTT ̂stf ̂ I fT 
ITT  %■ Sf̂T f*T  f fa ̂  tf̂ft- 
f̂»T (5TRTft) eft | HftR P̂fdld %
fait 5f ̂ ftf̂ R ps «ftft tft 

(T5]̂t »lf t I ’Tf HeRTTTT tfW |, *Tf TR 

fltfw^Tt^^rf^T »R̂TT f5R 

fa*T P̂feiM % fT tt̂7 yrrtft Tt Hltf 

ThT Tt tft̂ft % SFST, 'S»n>l +l̂ nt % 

5ĤT Ttf tf̂ TR ?Tft Tt»lT I t̂ft PR 

*Tf VTTentf TJT ftriT fa?T far 3fft 5TT 

qtff̂ m nrre ht̂t (tflRR %
fatT WPTTT tfttff) TT R̂TH 

W r̂. TIT 5TTf Tt f̂fHTt  (5TRft)
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•8TT 4ll»n fsRTTT f̂TT TOT  f
fr fftTrfafl («HMdi) *rtr w4f«r<fl
Wfi  (̂TTST *rfVTTT) fTT ?tf
§̂■̂'11 f i tnrar «rnr tf «wm tf ’TrHT 

TtfTT |T, fft W? 1F5TT ipf SFTT Midi f 
«flfffT tf  (vmm) T3TR TT
T?# ST5TT f 3T?t ’TT T$ 5TTTT Tt

f tftr »t̂ tt tft TTtft ftm 11 3fr*r
«TT3T tf ̂T 3TrT *>t Ttf$P5T TTfTT fT fa ̂TTt 
T̂Tt 3R?t 'TT tf'JTTT tf dMN'fl TBIT̂T
ssre; i «n̂r sft ihpt tf# far fw t
T̂Tt tf qŴ TU Tt#T tf tflTTT «J§?T 
T̂KT TfafT ̂ T TT#T MI?dT ̂*ftT ̂TTT 
■tf ?tf$TT hmci TTfTT |j I *TPT ̂IT if? ■Mil'll
*nf̂ fr it? tfrr *j?t t *ftr  *j?t % 

1̂1*1 ft, tfTT *T5TT ̂ I  d *0 ?t ̂TTfTT ̂ fti 

*ft*ST# ■ft# *5t tfttf £, # fIVfhH IJT ft 

f̂fafT TT  3T5W ?t I 3J?T ftT k<i«re.fl-
fa£t TT ftl?H+ f,  fcT TT# % fatr 

f̂ra#  tft  ffcraiPY  (Trnsn#) 

t  flTT <l=HHd % ?t*t tf I tftr
tf ̂ fTT R fT g«PFt f̂d^ Mt ̂ T ft 

ÎTTOI IT? ?Tft ?>TT ̂ Tf?TT fr frtft

t̂ ?t Htii ̂   % f̂n?  l*<̂i, fv̂o
Tt w. tot  % %rm % *ftr fr# Tt
^ fan 'tft ijfas % f?srnr r̂ i 3̂ ̂ r
ftw  ^T (ftf?T-ftf?T 5Tf) TT fWft 

T̂Tf *>t 3nfft f fft ̂TTT ?TcffaTT *T? ftfTT 
| fr ftlTTTt sfogftfadt TT*fft ftRTfft t 

?̂ fft >JT ’ft1? Tmft «RT ̂flT  *ftT 
fsRTTt ̂ T̂nY ftf̂fft f, *ft tft*T  *Tf>ft 

T̂T TTfTT  ̂I TOT ?V' #  f?^H 

% f  ̂3ft TRT 3pTT f ĝPlft fTTT) TT̂t 

frâJT?  (ft anfft t • W fTTO TH 
(f*PTTn) t> 3ft f% *rnft wtr 

f#«Rfrft»€t tt firm ail'd t, ̂ t frâ? 
%#t ̂ t%  i f̂pr  ̂ ? fr ftro ?nf

w vt̂ft sfwvf tt Trm wrm ift?TT 
 ̂i «hr  far̂ r tt ̂ o <̂hrft ̂

^ i«i r̂ Tpft fir#, f$ra% fr ?*t

(vfttTiO) t, fft ?T T̂?T  73̂ Tt ̂t 
3RT?J%T fTT ?ftr *T 'jfR T?T ?TT 3nft»T 

Tt TTTTl̂sr ̂TT ̂TT# f I «TPT T> *TT̂T ft
f fr sft t̂ ĵtt smrtTT % tr̂r ?t t?t f
?flr fro #f?m (̂TTVTT) TT   ̂T?T t, 
3? s?t q̂lf, 3Re (amftf̂rfr) nft t i
f̂TT ̂ TTt Tpft f*T?PTT ̂Tf̂tr ̂  0̂ 
t̂TRt % T̂t *<(ni ?t̂TT Mlf̂t' f̂HT ?#f 

*T|fr r««i T?T ̂ I fft ?*T f̂ffPTT ?# f*TW T?T

f !?ftt t̂ 3tr rrr? r̂ FP̂rm tt# <t

f̂TT̂ TPST   ̂I

?̂ft fTT? ?r 3f?r fIT 5*RfWt TT 
cTTp̂T t, T3TR % T?# ?T# <nft fTT tft 
T̂T  n itin f4>id  ̂I
r̂ K # w\T Tt?fTT # <ftr r̂ M T 
3fr  f?f% ̂  *rf̂T ?RWT̂ #t 
f3W <T ̂  fTT i#sdrMt ?#'ftT̂Tfft <ft
'̂t̂T̂rwrsrtftfîTTftt̂ftT ?iwt- 
ŜfdTT (gpT-f̂ft) % fftTT? % 5t̂f 
t̂ 3TT Tjft t I JTRt ̂T ̂t inft'RH T̂t 
 ̂I U? 4rf3R 5T̂f t, *»? 5  ̂̂  ? I

«R #  T05T (5TOf#lfw)% Jn̂
# «rt̂T ?TT  TT»TT ̂T?fTT g I W "TTT 
f̂fT#t T3TR flf fTVÎt Wlf, f̂T#t STRR' 
T?# T»ft •Tft «TTf I TO # T?H tft

»rnT #fr̂r ̂  ?fRt frar̂t ̂  ft fW?rft 

frar|t \x  §1 ? i tf fft it? qw T |

ft> 5THT? sci'fl i7«rTŜfT fJ?T?t ?̂TTft 
tf Tf# Ttft ÎT# tf 5T̂T *TTf f I  T5TOH 
% TTT«T TTtft TT# TT ̂ RTPT |WT g I 
IT? H?f T?T 3TT ̂TTfTT fT W ?TT tf 
*ntr sflT SfTt̂T qff «T AT# I 5̂t
ftr# tt  tft ̂   wft
I I  Tt SIN fW f(T TtT ̂
THT*T 3R fTT ??TTt TtT̂T TT f?̂TT̂W 
Sf̂T *T 5tT fTT? ̂  IV*<i
3W fTT T̂?t f̂RHt lf3T̂R (aRTTffT) 
t> ̂? 5,̂ ̂  ̂ST̂fT ̂T# ?,
tf itr ftr? 5T̂t ?nntf sntftf «ftr 3ft ̂rrfft 
TT TJ3«TT | ĝTTt  (ftf̂ftffT)
»T̂t frVT 3TTinTT I T̂ ̂TTfT IT? f#?mfT 
3[Frt ? fr <tt faiifa* (ytfffhisft) 
?rtir ̂ Tf sntf tftr *R#tfr «nr; tfeiTT
T̂ ?Tt̂T Tt <TPJ T̂ I ?HTT tf?TT frm »PTT 
fftft T5T̂ (JTT?) TT 3ft irâ T t 

'frRft I»T % ?̂T ?t fT%nT I

«nftrr tf tf sft Tm w  # fw

?, ̂r% ftitf tf ?wt Ĵtifrr̂K Stwr ?
tf T̂?fTT f fr imtfr  ̂3ft ?̂rt 

*r?rtf f, tf tft rff ftffttzft ̂ft fir?
tffd̂ »̂/tr>,<yfi  (flffhnHT J»T t) TT*T 

T̂ I

•fNfft 5TT? (flRT »Tf?rR,

T̂TW ? f3RT fe?ftn?mH T̂ fsiHT 
firsitftr, ̂ ttt) : gqT̂TW *r?t̂T, *pjar 
% 3fhnr tf Titft tt ?tt %  ĵttt
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[tfntf  SITfT]

 ̂i fr »iĥ  ̂fa fiimf tf

farTtf VMTCWrif tfjft t>  * f%̂, 
5tf % %c[,  % fsn?, *T>tf % f#̂ i
wfanr TTtf TJT 5fcT ft «WM*' 5T$ | I

*T f*Hl{ TT 55T {SM f  5ft 
<*mPw 5fPT ■H+eil ̂ tf 5fTTî TT 

I 5ft 5ft fMeT ̂ 3tf fa #ift # 

HTTfT5̂| :

“Wate water everywhere, not a 
__drop to drink.”

fTTt 5tf ̂ f5*siTw Tfttf ttt tfr *pj5T 
«rr?Pr ̂ tfrr fnt 5fr ‘ili err %
TFtf tf"   ̂I  TTT ̂(t tf1  5TeT
TT STifa TTtf fr fa fTlt 5ft̂ sÔ H 
(f«[?TUi ffTTT ftRTf ) TT 5̂T (fT5TW)
t̂ttt stpt tfr ̂itf ̂ n̂nn̂Ttf  i

4tfeTT5T T TFTPTTf fetfsR # Wfm 
TT 3K TTR tf <rll«ld % TJT 5feT 5fT 5t5 
55T5T 3TT TfT f I ,5f 5ft ̂ft tf 5TeT f I 
#fa5  ywft<T % TTT Tf5T TfrTT f 
fa  5TT % tfft T$5R tf ?Tf5T 5TPT
5̂t ftrr ftT5nr st% fa frtf  tftf 
5g5 f53rtf fr#tf I TT fTTT 5ft tf 
f*T5rf % fat* Tpft tf %TT5̂5T?rr t I *TTT 
fTTt tftf J*mhI f̂<i tf 'Srnr’ft eft 
fTTTT TTT <THT ftTT I faTTT ̂JTTt ̂TT
tf 5$r wt Tfffa 5 wr farm 5$r* 
r̂tft i f̂tcTFT if 5f fr? ft ttt f fa 
tf fasrtf T5T tf Ttf  ̂̂ TTT 3T5t*T 
*HeTT T̂f TT Tft | Tfffa 5f 5|eT Tftf 
t I  tJtT sm̂TT | fa T5% Tf#
Tt ̂ttt % frq f%5Tf %  ĵt̂ tf 
WT57TTcTT f I
5$ tf5T 5T fa Ttf Tft55 tf tf? 
tt TTTt t 5 ̂  ̂ 5t tfT JJ# 3TTt 
5?55T5 ̂5 TT tfTT PHĤII I A tfr 5TH 
r̂ ttt tt Tft f fa fint 5ft ̂  ̂ tt 
5TT TT 5PT ̂  ®[TT TT f?5T  I 
fatftfrm % Tf#, *tf»t % tff h tt 
\R ̂TRT Tf#5f **TTT ̂*T TT 5f TT*T 5ff 
5JT ft 55T 5T tfr tff 5. WI5 FT5T tf 
WTT̂ tf ft ̂TT 5T I ftfT’T f5f5Tft 
(wfrr 5fw?r) % ̂r*r®r A 5f *pjth
r̂nrr 55T «tt fa ̂r tt wrs Tftr wir

5̂ ft5T I TJR «rm tf fa feft5 T555f5 
tf3r«TT # w 5t5 TT TT5 f%5T ̂TTW tfr 
®T5̂5 fW5T 3TT55T I *tft 5f ̂TTSTT $41 ft#

tfr tf ̂  ft «ltf fT TTtC

tf gmm A TTT 55TTT T 5T5 5  ̂tf 
*f̂tf tf 5tf t I fTT A *nratf tf % 
fTTT 5|t T fa5 tf 5f 5TC ̂tfTTT fT5T 

3n55T I ft ̂T5TT ̂ ?4T TT ?fT HW5  ̂? 
5T ̂  TTt5 WTT ?T5 I 3T5 f ¥ f555 # 

*T T̂$ft5 ?TTTTT ̂T M̂eO f tf TfT T̂TrfT 
f fa «rtf srltf5 STTTT # tff 3?TT 5̂t 
*TT5T | I 5T5 $rptf5 4TTTTT % ̂ ft |f 

tf TfT 3TMT f fa flTTTT W 5T5 TT TT*T 

Wtf fT5 # 5tf # flTtf Tfffa ŴTT Vft 
5T !(. o TTt? ̂ T5T ̂  ft5T I f̂t ?HIF 

*f 5ff «neTT fa 5f W5 TTtf TT TT5 *pIT 

tfT «[: *J5T T% tf 55T I 1JW tf ̂TT 5f>m 
 ̂fa W WT5 tf ̂1# T̂ tftfWr 5̂lT 
55T ̂ I A' nftf f fa f̂RI eTTf  fa ̂ T5 
5T5 tf ̂T5 ff̂rfa# 55 5 #% ̂t ÎT 
T̂5 tf 3TI5 I m* fftf̂   T̂5 
5nt tf 5 w 5tf5 TT Tf̂T5 fa H 5T 
\R *T5T 5f t̂t̂ti c; ̂rftf  53TT 

TTtf 5ft ft 4)Tdl' I Wtf̂ %Tt 5T55T 
| fa TT % TT W WPT tf fêTT tf fit5T 
3TRTT I Tft TT 3T5*PT 5. 5TI5T WTT 

tf fa5T 3TT ̂TT | I <T5T ̂TTTTT ’H’JHld 

 ̂tf T ?55 fatf ̂ftf55T Tt 5 3fTTT 
5f ?5T5 f5̂vTT  ̂I T5 5f ?5FT 

W | I A 5ft TTITcTI fa  5T5 TT 
^ Ttt? WTT >Kr 5TTT 3U55T I 5f 
K̂rtt 5TeT f fa fftf55T wtf f?T̂ K° 5T
tt  T̂r tt tfn̂r tfr tht

>J5T l*Wi*lc. «in<ii 5 I tfT*T ??T TTT *f 
pel’ll T̂5T ?FT 5tf 9T̂T I  Ttt
TTTTT ?t TT̂TT | fa *ttt eRRtf %f̂
tfr ̂r w’r tf Pretf |f ̂5errtf gr̂Ftf 
% ftfr ^ st̂ #rmr tf 5f wn
f?55PTT 3|T5  i  TT5 tf" *515 I
5f 5 ft fa %̂t5 TTTTT W TR# tf 
TRftT ?TTTTT TT 3T5T < tfr TTnftT 4TTTTT 
%stf5 ?TTTTT TT 2T?T ̂ tfr fT tf5 # 
Tf «rraf tfr fa?ltf ̂t T55tf5 tfsm̂ f5T̂ 
3JT5 tfr fmt 5fT Tftf tf 5tf fT̂eT T̂ I

qtf ̂e. eTTThS tf frrt T5T5 Ttf tf 
 ̂>RT5 >TT5'5 # TfT 5T :

“The most important problem is 
the problem of the underdeveloped 
parts of the world, the economic 
growth of the underdeveloped parts 
of the wortd.”
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qf# f#  farr srrerr % fr 

ftRT ftrajfT prr f, *Tf fa fad ̂ apr f̂TT 
sro | i sraror wk  ztm %  zr 

I* iri«r tft *tft vt# | fr f*nr fm % 
>3r*TFT %  'Sfft STRT «!<&T*T % frc[ fJT tr*p
*t«r fw ̂tt# tfr *rtft |
?*fr *Tpft # W *T*T̂ I t TOR 3fft

d̂̂ RT ̂nftft g fr  arm ft 'f&tjzqm 

# sftr êft  3 *frff # fânf ft 

SR*ft t m *0 fUK̂ Wt̂f %

^ i  
3ft *T*t TIWTT TT 5R TfT f  <Tpft

<̂nci  F̂t  qf̂PTT ̂TT ti+<nl I

f̂ft eft fWf  ft̂fV ft fo#*ft I 

3PTT f# 45TO fa?T TTWT f eft *f

?ptr srhr ft ft far ttw t *frr t TiTvn: 
ft ̂r% fcnr  wtt frr  4><cfl f 

fr ̂tt tt   ̂sftr ?rfr «n̂ ̂ 5̂5 
»mii sraw *3; 1 m  sttctt f fr 

ws ?rr &<■< tt ̂rft ̂rrr «ft̂r ̂t st̂tt
fft̂TTT eft *( N̂ft 'RTft̂T t̂ îr̂4K % 
TT̂ft fr  ftt  f̂t f̂frTT

fr*TT I

Shri Nettur P. Damodaran (Telli- 
cherry): The one district which has been 
continuously under neglect both by the 
Centre and by the State, both under 
British rule and even afterwards, is my 
home district of Malabar in the State 
of Madras. Everybody in India knows 
the name of my district. But very few 
outside the district know how it looks 
like and what its problems are. It is a 
problem-district in more respects than 
one.

The political ills of the Malabar dis
trict and the adjacent areas of Tranvan- 
core-Cochin are too well-known to the 
House. Its topography, its customs and 
manners, and even its problems are very 
different from those of the other dis
tricts in India. Whenever we make re
presentations about irrigation, power and 
railway projects for our district, we are 
told, Sir, sometimes even by responsible 
persons that Malabar is after all only one 
district in India.

It is true that there is only one collec
tor administering that district. But Mala
bar is the biggest district in the whole 
of India. It has a population of about
48 lakhs or nearly 5 million, which is 
more than that of the State of Jammu 
and Kashmir. We know how much 
money is being spent in the Kashmir

area. Of course, we do not grudge it. 
But we are sorry to find that a district 
with a population which is more than̂ 
that of Jammu and Kashmir State does 
not get attention that it deserves.

There are 6 Members from that area 
in this august House and there are about 
30 Members in the Madras Assembly re
presenting that area. It has a very high 
density of population, about 800 people 
per square mile. People say that India 
is now independent, is a Republic, 
that the First Five Year Plan is coming 
to a close and the Second Five Year Plan 
will be under way very shortly. When I 
come out of Malabar, I also feel that 
India is really independent, the First Five 
Year Plan has been almost successfully 
completed and the Second Five Year 
Plan is going to be launched. But our 
people in Malabar have not tasted the 
fruits of independence or of the First 
Five Year Plan.
We are told that there is the Bhakra- 
Nangal project in the Punjab, the Damo- 
dar Valley project in Bihar, the Hirakud 
project in Orissa, the Tungabhadra pro
ject in Andhra and Karnataka, the Chit- 
taranjan factory in West Bengal, the 
Sindri factory in Bihar and so on. We 
tell our people that all these things are 
the achievements of independent India. 
We are really proud of that. But what 
have we in Malabar got after the inde
pendence of India and even after the im
plementation of the  First Five Year 
Plan ? We have got a small irrigation 
Rroject, called the Malampuzha project, 
and a number of covered platforms for 
some of the railway stations in Malabar. 
This is all what we have got. after inde
pendence and after the successful imple
mentation of the First Five Year Plan.
We have been demanding two major 

projects, one a hydro-electric project 
and another a railway project. Now the 
discussions on the Demands for Grants 
relating to the  Railway Ministry, are 
already over. Though I have been re
peating almost every year for a railway 
to connect an important town in Mala
bar with the adjacent State of Mysore, 
this demand has never been attended to. 
In Malabar, there is constant agitation 
going on for the inclusion of a scheme, 
which, though it does not actually /all 
in the district of Malabar, is on the bor
der of Malabar and Coorg—I am speak
ing of the Barapole hydro-electric pro
ject.
Three major hydro-electric schemes 

were considered by the Government of 
India for the southern region, that is, 
the  Madras,  Mysore  and  Kerala.
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area. They are Honna Maradu in 
Mysore, Kunda in Madras and Bara- 
pole in the small Part ‘C’ State of 
Coorg. The Honna Maradu project, I 
undeistand, has already been accepted. 
There was a tie between the Kunda 
hydro-electric scheme and the Barapole 
hydro-electric scheme. The latter scheme 
is probably pronounced as ‘Barapol’ here, 
but in Coorg it is pronounced as 'Bara- 
poley’ and in Malabar the pronunciation 
is ‘Varapuzha’. But it is all the same.

Concrete hopes were given to the peo
ple of Coorg about the Barapole hydro
electric project. When the hon. Deputy 
Minister was intervening in the debate, 
he told our Madras friend that the 
Kunda hydro-electric scheme had al
ready been included in the Second Five 
Year Plan. 1 have no quarrel with that, 
because I belong even now to Madras, 
though from October 1st, I will belong 
to the proposed Kerala State. I am very 
happy that the Kunda hydro-electric 
scheme has been included in the Plan, but 
1 am sorry that it has been included not 
because it is the cheapest scheme in that 
area, not because it is going to benefit 
the maximum number of people when 
•compared with the Barapole hydro-elec
tric scheme but on other considerations. 
The hon. Deputy Minister said that in 
the matter of selection of hydro-electric 
schemes, priority was given to more im
portant schemes which in the national in
terest were considered much better; he 
also mentioned the cost of the scheme 
and various other factors. Now, I reli
ably understand that the Barapole hydro
electric  scheme is a much cheaper 
scheme and a more beneficial scheme 
than the Kunda hydro-electric scheme. 
Madras is a bigger State and pressure, 1 
understand, has been brought to bear 
upon both the Planning Commission and 
perhaps important people in the Ministry 
of Irrigation and Power, to choose the 
Kunda scheme in preference to the Bara
pole scheme.

Shri A. M. Thomas (Ernakulam): Was 
there any Minister to represent Malabar 
in the Madras Cabinet ?

§hri Nettur P. Damodaran: Unfortu
nately, there is no Minister to represent 
Malabar in the Madras Cabinet. That is 
also one of the reasons why we say that 
the district of Malabar, with a population 
of 48 lakhs of people, has been cons
tantly under neglect.

Mr. Deputy-Speaker: The hon. Mem
ber has already said that when he comes

out of that district, he finds that inde
pendence has dawned on India.
Shri Nettur P. Damodaran: Yes, you 

are perfectly right. Within the district, 
we do not feel that we have become in
dependent, we do not feel that the First 
Five Year Plan has had any effect on 
the people of Malabar. *

Shri C. R. Narasimhan (Krishnagiri): 
On a point of clarification ...

Shri Nettur P. Damodaran: I would 
ask my hon. friend to give me a patient 
hearing. Our Tamil friends are equally 
vehement about the Kunda project. Of 
course, I have no quarrel with that, but it 
should not be at the expense of the 
Barapole project. Coorg is a small State. 
It cannot exert much influence...

Shri C. R. Narasimhan rose—

Mr. Deputy-Speaker:  Order, order.
The hon. Member is not giving way. 
(Interruption).  When he is not giving 
way, the hon. Member cannot go on 
interrupting while sitting.
Shri Nettur P. Damodaran: Unfortu
nately, my hon. friend from Coorg is not 
here t6 defend his case. He is laid up; 
if he were present, he would have fought 
the case for Coorg. But I am speaking 
of the Barapole project because it bene
fits an area much more than Coorg; 
it benefits the district of Malabar which 
is a very populous district, a district 
which has many grievances to ventilate 
both with regard to the Centre and the 
State.
Shri N. Rachiah (Mysore—Reserved 

—Sch. Castes): I can defend Coorg as 
it will be forming part of Karnatak on 
the 1st October.

Shri Nettur P. Damodaran: 1 am also 
going to speak on that aspect.
The Chief Minister of Coorg, after 
coming over to Delhi and meeting the 
Planning Commission members, return
ed to Bangalore and issued a Press state
ment in which he said that the Barapole 
hydro-electric scheme had been accepted 
by the Planning Commission for inclu
sion in the Second Five Year Plan. There 
were reports in the papers that a new 
road connecting Tellicherry—the consti
tuency which I represent—with Barapole 
was going to be constructed shortly, and 
the Barapole hydro-electric schema had 
already been accepted. Now, I want to 
know what is the position with regard 
to that scheme, since the Peputy Minis
ter has said that the Kunda hydro-elec
tricity scheme has already been accept
ed.



4203 Dimands for Grants  3 APRIL 1956 Demands for Grants  4204

1 honestly feel that the voice of the 
people of Malabar or of Coorg has not 
been listened to by the Centre. This 
scheme costs, I understand, only Rs. 16 
crores in comparison with Rs. 23 crores 
the Kunda scheme is going to cost. Be
sides, 1 reliably understand that the Bara* 
pole project can produce more kilowatts 
of electricity than the Kunda scheme is 
expected to produce. Both these schemes 
are very near to Malabar. Even the 
Kunda scheme is very near to Malabar 
district, but, unfortunately, Malabar is 
going into Kerala and we cannot hope to 
get any amount of electricity from the 
Kunda scheme, because the electricity 
that will be produced there will be fully 
required for the State of Madras. The 
situation being like thrs, the Planning 
Commission or the Central Government 
would not have lost much if they had 
accepted thfc Barapole hydro-electric 
scheme also. An additional benefit of the 
Barapole scheme is that 30,000 acres of 
land in Malabar, where  there are no 
major irrigation schemes, could profitably 
be watered by the Barapole hydro-electric 
scheme. The waters of the kunda river 
are now already used up in the Lower 
Bhavani Project in the State of Madras. 
There is absolutely no possibility of uti
lising the waters of the Bunda river for 
irrigation purposes any more. As for the 
Barapole scheme, the river flows into 
Malabar and 30,000 acres of land in 
Malabar in an undeveloped and back
ward area and about 6,000 acres of land 
in Coorg itself could be profitably water
ed by this scheme. I tnink this aspect 
of the question has not seriously been 
considered by the Ministry of Irrigation 
and Power or the Planning Commission.
I would now like to know what is the 
position of the Barapole hydro-electric 
scheme under the second Five Year Plan 
is going to be.

There is unemployment of the educat
ed and also of the uneducated to a very 
large extent in the district of Malabar. 
If these two schemes of the Tellicherry- 
Coorg-Mysore Railway and the Barapole 
hydro-electric project were included in 
the second Five Year Plan, that would 
have solved the problem of unemploy
ment to a very considerable extent m 
that troublesome area. An organisation 
has been formed in Malabar with repre
sentatives of all political parties, with 
Members of Parliament, with members 
of the local Legislature, and other leaders 
of public opinion all in that committee, 
called the Malabar Coorg Rail Hydro
electric Projects Promotion Committee. 
That committee has made constant re

presentations. As a member of that com
mittee, I, along with other members from 
Malabar district, some members of the 
Coorg State and a few members of the 
Mysore State, including Shri Nijalin- 
gappa, waited on deputation on the 
Vice-Chairman of the Planning Com
mission, Shri V. T. Krishnamachari and 
explained the whole position to him. 
He gave us a sympathetic hearing but, 
now, I am afraid that the Barapole 
hydro-electric scheme, in spite of this 
great work that we have done, and in 
spite of the agitation that was going on 
in the State of Coorg and in the district 
of Malabar, has not been included in 
the second Five Year Plan.

We cannot hope to get fair treatment 
in this matter from the Government of 
Madras. Though Malabar is now a part 
of Madras, the Madras Government has 
a feeling that Malabar is shortly going 
out of their hands and the needs ana 
requirements of Malabar need not be 
very seriously considered by them. Coorg 
is a small State; it cannot take up such a 
scheme as the Barapole scheme which 
costs about Rs. 16 crores. With the 
coming in of the States reorganisation 
the situation now changes. Coorg is 
going into Karnataka and Malabar is 
going into Kerala. Karnataka has got 
many other hydro-electric schemes even 
now working and the Honnamaradu pro
ject of the Mysore State will also be in 
the Karnataka area.  So, the Kar
nataka State or the Mysore State 
—whatever, the name might be— 
may not be very much interested in the 
future of the Barapole hydro-electric 
scheme. The Kerala State, with Malabar 
and Coorg coming in at one corner, the 
northern end of Kerala and Coorg not 
coming under it, I do not know whether 
it will be in a position to do anything 
about  the scheme.  A much  bigger 
scheme, the Iduki scheme is under the 
contemplation of the Travancore-Cochin 
Government. So, this scheme which is 
going to benefit both Malabar and 
Coorg has very remote chances of being 
included in the third Five Year Plan 
also if it is not included in the Second 
Five Year Plan. So, that area will always 
be neglected. I, therefore, request the 
hon. Minister for Irrigation and Power 
to look into the matter very seriously and 
to do justice by Malabar and Coorg.
Another small thing that I want to 

bring to the notice of the House is 
this, that much was said in the Madras 
Assembly that a scheme called the Kan- 
hirapuzha scheme is going to be included 
in the second Five Year Plan. Questions
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were put in the Madras Legislative As
sembly recently and the reply given by 
the. hon. Minister in charge of Irrigation 
and Power there is that the schemes 
were submitted to the Planning Comis
sion and the Kanhirapuzha scheme 
has been asked to be dropped by 
the Planning Commission. Apart from  ̂
the Malampuzha scheme, this Kanhira- * 
puzha scheme is the second biggest irri
gation scheme in the district of Malabar* 
Perhaps, it is much bigger than the 
Malampuzha scheme itself. The people 
•of .Malabar are very sadly disappointed 
since the Kanhirapuzha scheme does not 
find a place in the proposed second Five 
Year Plan.

To other small schemes that I would 
suggest is the diversion of the Manan
toddy river in Wyanad taluk towards 
Malabar and the Oorakuzhi hydro-elec
tric scheme. The Manantoddy river takes 
its birth in Malabar and flows into the 
Kavery river in Mysore State. It may not 
be very useful to the Kavery river or 
whether it is useful or not, this water 
legitimately belongs to us and if some 
dam is constructed near Manantoddy 
town in Wyanad taluk, the waters of the 
river can be utilised for irrigation in 
Shirakkal, Kottayam and Kurumbranad 
taluks of Malabar. The hydro-electric 
project....

Mr. Deputy-Speaker: The hon. Mem
ber has to conclude now; his lime is 
up.

Shri N. P. Damodaran: The Oora
kuzhi hydro-electric scheme in Kurum- 
bara Nad taluk and two other schemes 
which I want to mention..........

Mr. Deputy-Speaker: No more fresh 
schemes now.

Shri N. P. Damodaran: Only the
names I will mention, Sir. They are the 
Pothundi irrigation scheme in the border 
of Travancore-Cochin and Malabar and 
the Idukki hydro-electric scheme in the 
State of Tranvore-Cochin.

Shri C. R. Narasimhan: One clarifica
tion, Sir. The hon. Member was men
tioning and he was assisted by another 
eminent colleague of ours that the Mala
bar scheme was not carefully considered 
because of the absence of a Minister 
from Malabar in the Madras Cabinet. I 
just want one clarification, as to how he 
will feel now when in Kerala there is no 
Ministry whatever.

Mr. Deputy-Speaker: This feeling can 
be found outside.

Shrimati Sushama Sen (Bhagalpur 
South): Sir, at the fag end of the debate 
I stand to congratulate the Ministry on 
the progress achieved during the first 
Five Year Plan, though I know what 
odds they have had to face and the criti
cisms and the demands that have been 
pouring in. But the hon. Minister him
self has taken great care to look into 
these criticisms and, I may add that 
some of these criticisms are just by hear
say. Neither have they visited these big 
projects nor have they gone into each 
case; and even then some blind criti
cisms have been levelled. The main tar
get of criticism was the bigger River 
Valley Projects and especially the Damo
dar Valley and the Hirakud.

We have heard from the hon. Minis
ter himself yesterday that work is near
ing completion in  Hirakud and that 
water for irrigation and power for indus
try will be made available soon. The 
progress of the work has been fast dur
ing the past two seasons exceeding the 
targets in most of the items. The progress 
during the current season up to the end 
of February, 1956, is well ahead of 
schedule. Now, with your permission I 
will just read a few lines about labour 
welfare as I am very much interested in 
that. In this little brochure, a detailed 
account is given.

“Over 30,000 workers are engag
ed on this Project during the peak 
period of construction. Government 
have taken special care to provide 
adequately numerous amenities to 
them, particularly housing, medical 
aid, water supply, sanitary arrange
ments, lighting, etc. There are cre
ches  for the  babies,  primary 
schools for children and night 
schools for adults..........’’etc.

We find that the labour welfare has 
been quite adequately protected.

Now, regarding the Damodar Valley 
Corporation, the progress on Maithon 
dam was slow as the Minister himself 
pointed out, but this has been examined 
by the Ministry and necessary action 
taken. Now the work on Maithon is near
ing completion. Over 90 per cent of 
earth dam and 80*5 per cent of con
crete dam have been executed.

The D.V.C. projects for the develop
ment of the Damodar river basin and 
its tributaries have already begun to en
rich areas in Bihar and West Bengal by
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making available more power for indus
try and the people. So, it is not right to 
say that the D.V.C. has done no good 
work so far. We know that some of the 
areas which were quite barren have been 
supplied with water and irrigation faci
lities.

The Durgapur Barrage, which was 
completed in August last year, has pro
vided irrigation facilities to a large area 
in the valley. Ultimately, it is expected 
to add 3,50,000 tons of extra food- 
grains to the nation’s larder. The Konar 
Dam was completed soon after.  The 
Bokaro thermal station with a capacity 
of one million fifty thousand kilowatts, 
and the Tilaya hydro-station were com
missioned in 1952. The Panchet Hill is 
in progress and is expected to be com
pleted in 1958.

I shall say a few words about the 
Bhakra-Nangal Project, about which 
there has been a lot of criticism. But 
when one goes to see this project, its 
magnitude and gigantic approach, one 
is apt to say that these criticisms are 
not justified unless one really sees the 
place and actually goes into the details, as 
we have just heard some criticisms from 
Pandit Thakur Das Bhargava, Bhakra- 
Nangal is already releasing water for the 
non-perennial irrigation of large tracts of 
arid land in the Punjab and Pepsu— 
three  million  acres—and  supplying
48,000 K.W. from the Ganguwal power
house. On the Nangal hydel canal, con
creting for the 650 feet high Bhakra 
Dam commenced last November. The 
benefits of irrigation are there and I will 
say just a few words about them.

The implementation of irrigation and 
power projects in the First Five Year 
Plan has brought about a rise in food 
output from 50 million tons in 1950-51 
to 65*8 million tons in 1954-55, exceed
ing the target by 4 2 million tons. This 
happy consumption is in a large measure 
due to the opening up of over 4 million 
acres of virgin and irrigated soil through 
fresh irrigation facilities and increased 
water supply by the end of 1954-55.

I am sorry I am having to refer to 
my notes because there are so many 
figures. So, with your permission, I do 
that. Food imports which totalled 4 7 
million tons in 1950-51 fell to only 0*77 
million tons in 1955, saving the nation 
a considerable amount of foreign ex
change, which was consumed at an 
alarming rate on this account during the 
early years of Freedom. Increased 
availability of power has also thrown

open new vistas of employment in big 
and small industries in towns and rural 
areas. Success in this sector, which was 
the pivot of the First Plan, has 
strengthened the nation’s economy. But 
this does not mean that there is still no 
room for expansion, and so we should 
not rest complacent.

The question is often asked to what 
extent the flood control measures under
taken have worked ? The details of this 
will soon be forthcoming. The progress 
made since the inception of the pro
gramme up to the end of 1954-55 was 
reviewed and the statement laid on the 
Table of the House. Close on the wake 
of the 1954 floods, the floods of 1955 
have also caused widespread havoc. The 
damages done by the 1954 floods have 
been given State-wise in a pamphlet. But 
the year 1955-56 is a year of consider
able significance. It was in a very real 
sense a trial of strength coming as it 
did close on the heels of 1954 floods 
and after the completion of the emer
gent works undertaken in 1954-55.
As there is no time to go into other de

tails, I shall confine myself to the Kosi 
Project, which is most familiar to me,

coming from Bihar. It deserves special 
mention. Here the nation is trying and,
I am proud to say, quite successfully the 
experiment of mass public co-operation 
in building  multi-purpose scheme in
volving large quantities of earthwork. I 
congratulate my friend here and also, of 
course, the Minister, who has really ini
tiated this project. There was great ap
prehension that the earth embankment 
costing so much money would be washed 
away, but I am glad to say that about
18 mil?s of the earth embankment on 
both the banks of the turbulent Kosi 
river stood not only firm but also gave 
protection and benefited a cropped area 
of the order of 3 5 lakhs acres. Public 
co-operation was tried at Kosi and the 
experience gained deserves to be applied 
and exploited in full at other construc
tion centres during the period of the 
Second Plan. A large number of irriga
tion projects and innumerable other 
public works such as embankments, 
canals, bridges, roads, etc., will have 
to be constructed for which manual la
bour in abundant supply in the country 
can be used on an extensive scale. En
couragement should be given to free and 
voluntary labour, shramdan, in national 
development. The Second Plan has been 
built up from below. Every village and 
almost every villager looks forward to 
some benefit out of it. For instance, in 
my rural area of South Bhagalpur, I am
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happy to say that two minor dams have 
been sanctioned. It is a scarcity area, and 
irrigation facilities are very difficult, and 
small dams are not of much use, we do 
need exploratory tube wells, as well in 
order to meet the irrigation requirements. 
In the backward areas like my area, peo
ple know their needs. If voluntary la
bour and shramdan are encouraged in 
these areas. I am sure they will give the 
labour without much expense and the 
Government will be saving quite a lot 
of money on this account. The whole 
work of public co-operation in Kosi is 
looked after by a Central Committee of 
the Bharat Sewak Samaj on the advice 
of the Minister, Shri Nanda. One of our 
colleagues—Shri L. N. Mishra; he is 
not here—worked most indefatigably 
and has given a lot of time and has or
ganised the whole work very success
fully. There has been a lot of savings on 
that account. I would, therefore, ear
nestly appeal to the Minister to start 
the shramdan work wherever these pro
jects are going on for that will really save 
a lot of money instead of going on with 
the contract system.

3 P.M.
I am glad to say that the Ministry 
is now considering the labour exchange 
scheme for river valley projects. To my 
mind this scheme would be very helpful 
in solving to some extent the unemploy
ment problem. There are already great 
misgivings that when the works on the 
bigger projects like the DVC and Hira
kud are completed, the workers’ prob
lem or retrenchment will stare one 
at one’s face. The Ministry, I hope, will 
try to employ these workers and also the 
machinery in the new projects that are 
being taken up.

With these few words, I thank you 
for giving me this opportunity and I 
strongly support this Demand.
Shri R. P. Garg (Patiala): Sir, I rise 
to record my appreciation of the Minis
ter of Irrigation and Power for his lucid 
exposition. The targets of the First Plan 
for irrigation and power projects have 
been materially achieved. The success 
of the flood protection works, particular
ly at Dibrugarh, has been remarkable 
and it would not have been possible with
out the personal interest of the Minister 
Shri Nanda. He is equally to be con
gratulated for making a successful ex
periment of the public co-operation on 
Kosi dam.
It is an admitted fact that the standard 

of living of a country cannot be raised

without speedy completion of river valley 
projects all over the country. The pro
ducts will not only help in the addition 
of foodgrains, raw material for indus
tries and the checking of flood devasta
tion, but would also help to produce 
cheap and abundant electricity for the 
industries.

What are the irrigation and power 
potentials in our country ?  We have 
about four hundred million acres of cul- 
turable land and at the end of the Se
cond Plan, we would be able to irrigate 
only ninety million acres. That means 
only nineteen per cent, of the irrigation 
potential. We have to tap another eighty 
per cent, of the irrigation potential in 
order to irrigate the remaining 310 mil
lion acres.

On the power side, by the end of the 
Second Plan, we shall be having 4; 5 
million kws. I understand that the power 
potential of the country is near about 
forty million kws. We have to develop 
the power potential of the country also. 
We must have a long range policy in 
order to develop the irrigation and power 
potential. In our country, we need ten 
more Five Year Plans.

What is happening in our big river val
ley projects ? All the dams are having 
different kinds of organisation and ad
ministration. At Bhakra, there is a con
trol board; at the DVC, there is corpora
tion and at Hirakud, there is yet another 
different organisation.

I will take Bhakra first. The Bhakra 
Control Board does not have statutory 
powers; it is at the mercy of the State 
Government. I am not sure if it has any 
effective control over the project or the 
personnel. There are lots of American en
gineers on the dam. Some of them are 
as fresh as our own boys here but they 
are dubbed as specialists and are being 
paid exorbitant salaries and our boys are 
not given the jobs and even if they are 
given they get only Rs. 250 to start 
with. I can agree for any number of 
specialists but if we engage foreigners 
for all sorts of jobs, where shall our 
boys go and how shall we train them ?
The hon. Minister yesterday said that 

they have appointed an enquiry com
mittee. I may add that if public men are 
included in that committee, many more 
corruption cases will come to the lime
light. He said that corruption is limited 
to the canal system. But I can assure the 
House and I can definitely say that 
worse things than corruption are hap
pening and have happened in the main



dam. There has been much wastage, a 
lot of irresponsible spending and a lot of 
inefficiency. If two public men are in
cluded, we can bring all these things to 
the notice of the enquiry committee.

Regarding DVC, the hon. Minister has 
admitted that there have been delays for 
more than eight months which resulted 
in financial loss as well as loss in the 
progress of other projects. I am sure the 
Chairman of the DVC must not be hav
ing comfortable time at the hands of the 
States concerned.

Regarding Hirakud, I am glad that the 
project is nearing completion. But what 
about the canal system and transmission 
lines ? The main dam is nearing comple
tion. The canal system to carry water 
and the transmission lines for power— 
these will take two or three years. Why 
have we blocked money like this? It is 
definitely bad planning. We should have 
thought about the canal system and the 
transmission lines much earlier.

The hon. Minister yesterday, I under
stand, said that subsidiary dam which 
was stopped two or three years ago 
was being started again. Then, he said 
that this dam was not economical or 
productive  and that was why  they 
had to stop. Now, I understand that it is 
being justified. I do not know why they 
took this hasty step.

An Hon. Member: He never said that.

Shri R. P. Garg: Why did they stop it?

The Minister of Planning and Irriga- . 
Hon and Power (Shri Nanda): May I
just explain the position ? The mat
ter came up to the Planning Com
mission at  a certain stage.  In those 
days, there was a paucity of funds and 
the question was whether we could 
spend that much money for the purpose 
of subsidiary power. The view taken 
was that possibly, that power would not 
be required so soon and therefore a deci
sion was taken that we might give that 
up for the time being.

Shri R. P. Garg: Secondly, there is no 
co-ordinating machinery for the utilisa
tion of the experience of engineers from 
one dam in another. He told us yester
day that there was a surplus of personnel 
on the DVC and he has circulatcd a list 
to the other dams to absorb them. It is 
very difficult, without pre-planning, to 
absorb technical personnel. The same 
is true of the machinery. They have cir
culated a list of surplus machinery to the 
other projects. The equipment cannot be
3—35 Lok Sabha

4211 Dttrumds fir Gnats  3 APRIL

used in a rational way if it is not pre
planned. It will get rusty in course of 
time and the spare parts would disappear 
and they will become useless. As they 
are to be imported from other countries 
at a heavy cost, we cannot allow this 
criminal waste. There must be long range 
planning.

These projects are executed by the 
States concerned and the loan is advanc
ed by the Central Government. The ten
dency is to finish the budget indiscrimi
nately as the States think that it is a 
loan from a father to a son which may 
not be returned.

These are the conditions prevailing at 
the big projects and unless the construc
tion of these important dams is taken 
by the Central Government we cannot 
plan in a big way and we cannot utilise 
the experience and costly equipment in 
a very efficient way. After the construc
tion is over, the operation and mainten
ance should be taken over by the Centra] 
Government. We may supply the water 
in volume at the canal heads and the 
electricity at the power  house to the 
State concerned and they, in turn, may 
distribute to the individual distributors. 
The States may undertake the projects 
concerned with distribution of water and 
electricity.

1 am very happy that serious efforts 
are being made to form a National 
Construction Corporation for the cons
truction of specialised type of works, 
which cannot be handled by public co
operation. This would help the shifting 
of trained personnel and heavy equip
ment from one project to another project 
without the least amount of disloca
tion.

If we want to construct all the pro
jects under the Central Government, we 
must have a central cadre of engineers. 
The hon. Minister, the other day reply
ing to a question, said that they were 
going to form a central cadre very soon. 
Now what happens ? The Central Water 
and Power Commission draws its person
nel from different States. Those officers 
come here to mark time for promotion 
in their States and as soon as thev get 
promotion, they leave the Central Water 
and Power Commission with whatever 
little experience they gain during their 
stay. Moreover, they do not apply their 
mind whole-heartedly. Therefore, it is 
very essential that a central cadre of 
engineers and other personnel is created 
in order to have a better control over 
these projects.

1956 Dcmmit fir GrmUt  421 %
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Sir, the flood control works attracted 

the attention of the Government after 
the 1954 floods. The Government has 
done wonderful work in this regard. I 
understand that Rs. 95 crores are being 
provided in the next Five Year Plan 
under the item of ‘flood control*. I also 
understand that we have got a long 
range programme of 12 years and the 
estimated cost is Rs. 175 crores. I would 
suggest that the subject of flood control 
should be given first priority because the 
floods cause a great loss to the country 
every year. I would also suggest that 
Rs. 175 crores may be provided in the 
Second Five Year Plan and the work 
may be finished in the next five years.

Also, River Boards have been formed 
in order to co-ordinate the work of flood 
control. I would suggest that the scope 
of River Boards should be increased 
and they should be trusted with all kinds 
of development and water projects. 
These River Boards should also make 
sure that sufficient water is reserved for 
the future development of domestic and 
industrial water supplies  to big cities 
which are on the  river banks. Then 
again, these River Boards should make 
sure that water is not polluted, so that 
there may not be another jaundice epi
demic.
Now, I wish to draw the attention of 
the hon. Minister to the point that ac
cording to the Electricity Supply Act of 
1948 all the States should constitute Elec
tricity Boards. But, I find that most of 
the States have not constituted Electricity 
Boards up to this day. I want to know 
why they have not constituted Electri
city Boards so far. Tftl such Boards are 
constituted, rural electrification will not 
have its share.
Regarding rural electrification, the 

rules say that until and unless a load 
is justified, they cannot take the trans
mission lines to the villages. It is very 
difficult to justify a load for the villages, 
because, firstly, the consumer population 
is very small in the villages, and se
condly, the cost of material such as iron 
and concrete poles is very high. That is 
why the share of rural electricity is negli
gible than in towns and cities.
During my visit to European countries, 

I have seen wooden poles extensively used 
in rural electrification schemes. Why 
can’t we relax this rule in India ? If we 
can relax the rule, then it would be
come cheaper. Unless this is done small- 
scale industries and the agriculturists ii> 
the villages will not have a chance tc 
develop.

The iast point I want to mention is 
that we must develop our inland navi
gation. The Report does not give us 
any idea of any complete scheme or sur
vey of inland navigation. It gives us the 
idea that the preparation of a report on 
Mahanadi River is in hand and also that 
Asŝm Government has been advised 
with regard to the navigational possibili
ties of Dihang River. A complete survey 
of navigational possibilities of our rivers 
should be made immediately and the 
work should be started at once. Inland 
navigation would not only reduce the 
pressure on traffic on railways, but 
would also be cheaper. 1 understand that 
inland navigation is the responsibility of 
the Transport Ministry and the develop
ment of water-ways and flood control 
is the responsibility of the Ministry of 
Irrigation and Power. If inland naviga
tion becomes the sole responsibility of 
the Ministry of Irrigation and Power, it 
would expedite the development.

Shri H. G. Vaishnav (Ambad): Mr. 
Deputy-Speaker, I take this....

Mr. Deputy-Speaker: I must make it 
clear to hon. Members that even if they 
have been assured that their names are 
on the list, unless they rise in their 
seats, they will not be able to catch my 
eyes.

Shri Sinhasan Singh (Gorakhpur Distt. 
—South): Is there any list ?

Mr. Deputy-Speaker: Yes, the same 
list that was announced by the Speaker, 
perhaps the hon. Member was not pre
sent.

Shri T. N. Singh (Banaras Distt.— 
East): I suggest that we should get one 
more hour, because the Minister has 
taken double the time than is usual in 
other cases. May I enquire whether it 
would be possible to  give one more 
hour?

Shri Nanda: I shall take 40 minutes.

Mr. Deputy-Speaker: That is not the
the complaint. The complaint is not 
about the time the Minister shall take. 
The complaint is that already the Minis
ter has taken more than an hour and the 
Deputy Minister has also intervened for 
about 45 minutes. That is to say already 
about 2 hours have been taken. I cannot 
be sure, but I will consider, if it is pos
sible with the permission of the House, 
perhaps, to give one more hour.

Shri H. G. Vaishnav: Mr. Deputy-
Speaker, I take this occasion to congra
tulate this Ministry for the excellent
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work which it is doing. Really it is this 
Ministry which can change the face of 
the nation.

The task before this Ministry is, I 
think, two-fold: firstly, the assessment of 
irrigation and power potentialities in the 
country and, secondly,—which is rather 
a task of an important nature—how to 
distribute properly the projects in the 
various regions.

As far as the first part is concerned, it 
is of a scientific nature. The experts can 
do that and see what potentialities are 
there all over the country. When that is 
decided, naturally, the balance should 
be in such a way that the projects whifch 
are like to be taken may be distributed 
equitably in the various regions of the 
country. As we have seen, in the First 
Five Year Plan there are big projects. 
Of course, big projects cannot be distri
buted to each and every State. They have 
their own places and they play an im
portant role. Though they are constituted 
in one place, they, being of national im
portance, have their own place in the 
country and, wherever they have been 
located, they are best there. At the same 
time, I see that the execution of the 
projects in some places is proper.

What do we see ? At least in our side, 
so far as the Tungabhadra Project is 
concerned, which is a joint effort of 
Andhra and Hyderabad States, I think 
there is some wastage of energy. That 
project, as we sec, is nearly completed. 
But. unfortunately, the people, at least 
the people of Hyderabad State, are not 
in a position to take full advantage of the 
project. It is really a pity on the part of 
the people as well as on the part of 
the authorities concerned. The water is 
ready but the soil is not properly pre
pared. In the State of Hyderabad we see 
that only a canal of 32 miles had been 
constructed uptil now,  while on the 
Andhra side I think a canal of 110 miles 
has been constructed. We do not know 
what is the mistake so far as Hyderabad 
is concerned. Water is ready for distribu
tion. Even the power project appears to 
be ready. But, the people of Hyderabad 
State are not in a position to take full 
advantage of it. This, I say, is nothing 
but wastage of this big power project. 
Therefore, a lesson should be taken from 
this and instead of big projects being 
completed, before completion cf such 
projects, other things should be made 
ready so that the people may take full 
advantage of the project. I do not know 
how long it will take on the Hyderabad

side to take full advantage of the Tunga
bhadra project because of the want of 
canal construction and lack of proper 
distribution. I may say regarding the first 
Five Year Plan that so far as my area is 
concerned, the Marathwada side of the 
Hyderabad State, that area has been neg
lected. Of course this is not a complaint 
which I can make here, but 1 should say 
at the same time that it is also the res
ponsibility of the Centre or this Ministry 
to see that, when some development 
schemes are prepared or when a State is 
given some development loan and plans 
and projects, the projects and the money 
allotted for them are distributed properly 
in the various parts of that State itself. 
It is a fact that out of the money given 
to the Hyderabad State in the first Five 
Year Plan only 6*5 per cent has been 
spent over the Marathwada area. When 
the population and the number of dis
tricts of the Marathwada area are taken 
into consideration—the population is 
more than one-third and the number of 
districts may be put at six—Marathwada 
was entitled to get one-third of the total 
expenditure that could have been spent 
in the First Five Year Plan. But unfor
tunately the facts and figures show that 
only 6:5 per cent has been spent over 
that area. That itself will give you an 
idea as to how this part, though it is an 
important region, is  neglected by the 
State. Frequent complaints are made here 
also about this state of affairs. And I am 
happy that our Planning Minister as well 
as the Deputy Minister were kind enough 
to hear our complaints and they have 
assured a lot of help. But I wish to bring 
to their notice that it is their responsibi
lity to see not only to the allotment of 
the amount to the States but at the same 
time to see to  its proper distribution 
within the States. They should see that 
the amounts are equally or proportiona
tely distributed, because there are com
plaints about the improper distribution, 
m the various parts of a particular State 
itself.

Take the case of the Second Five Year 
Plan to which 1 shall come now. In this 
Plan also, I think the Marathwada area 
appears to have been neglected. The 
total allotment for the Hyderabad State 
is Rs. 100 crores. Of course, Hyderabad 
had asked for about.Rs. 385 crores, but 
I think the final sanction in the Plan 
appears to be only Rs. 102 crores to be 
exact. According to the population or 
proportionate size, Marathwada has to 
pet 35 per cent, or at least .33 per cent, 
of this amount, but according to thi 
recent statement made by the Chief
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Minister of Hyderabad State, it appears 
that only Rs. 20 crores will be given to 
this area. That works up to just one-fifth 
of the total amount. 1 do not know why 
it is so. 1 admit that there cannot be any 
big project like the Nagarjunasagar or 
the Damodar Valley project in that area. 
But if the Tungabhadra project is there 
—it has taken a lot of amount—what 
harm is there if other minor irrigation 
projects or medium-sized projects are al
lotted to this area by taking away some of 
the projects, which are ‘doubly* given to 
Telangana and Karnatak area of that 
State. The Chief Minister of Hyderabad 
and other authorities there, were asked 
for an explanation as to why this was so. 
But they said: “All right; already the 
Tungabhadra project is there, and we 
have to spend huge amounts over it. 
Whatever remains is equally distributed. 
Out of the Rs. 100 crores, about Rs. 40 
crores will be laken by the Tungabhadra 
project and other projects which are al
ready in execution. Whatever remains, 
one-third of it that is, Rs. 20 crores, will 
be given to you*’. But that is no satisfac
tion. They admitted that in the First 
Five Year Plan this area was neglected. 
Anyhow, as a compensation, the Marath
wada area has been promised that some 
additional minor or medium-sized pro
jects from the Telangana area will be 
given to it. Recently about a fortnight 
ago, the Chief Minister of Hyderabad 
was here, and we met him as well as the 
Planning Minister and the Deputy Minis
ter, and we placed the case before them.

Thus, we know that in the provision 
in the Second Plan also, no proportio
nate amount has been allotted to this 
area. As a matter of fact, we ought to 
have been given Rs. 35 crores out of the 
total of Rs. 100 crores. Anyhow, the 
Chief Minister has now promised that 
some of the minor or medium-sized 
irrigation projects which are being allot
ted to the Andhra or the Telangana area 
will be transferred, or rather, the amount 
sanctioned for them will be transferred 
to the Marathwada area. This amount 
would come to Rs. 5 crores. If this is 
done, additional four or five medium
sized projects can be taken for execution 
in the Marathwada area in the Second 
Five Year Plan period. That would be 
tome compensation in this respect.
This has been only a promise given 
by them. I do not know how it will turn 
up. It is subject to the approval of the 
Planning Minister here. The State Gov
ernment will very cleverly say that they 
have recommended that these amounts

sanctioned for the Andhra and the Telan
gana areas may be transferred to the 
Marathwada area; that they have re
commended it to the Planning Ministry 
but they have not approved of it. That 
is our fear and that is why in the last 
meeting with the Planning Minister we 
expressed these fears which we raised in 
respect of those recommendations.  It 
may be said that as already some projects 
have been sanctioned, these new pro
jects cannot be affected. That is our fear. 
But I am glad to state here that the 
Planning Minister and the officers of his 
Ministry have told us that if such re
commendations are received by them 
from the State Government there would 
be no difficulty and that further money 
for more medium-sized and small pro
jects may be sanctioned for Marathwada 
area out of the money which was to be 
spent in the Telangana area. If that hap
pens, at least we shall have been com
pensated to a certain extent.

Rs. 102 crores is the amount given to 
Hyderabad. We have also prayed to the 
Planning Commission at the last meeting 
that as a special case, this area being 
backward, some further amount to the 
tune of Rs. 10 crores should be allotted 
to us apart from the Rs. 102 crores. I do 
not know how far this would be pos
sible, but anyhow they have assured us 
that this demand would be considered 
and allotment made if possible. So, these 
are the fears and apprehensions which I 
may be allowed to express before this 
House so far as the Marathwada area is 
concerned.
Again, there is the Nagarjunasagar 

project which is to cost Rs. 122 crores 
during the next ten years. I have no 
grudge against it. There is a further allot
ment of Rs. 8*6 crores for the develop
ment of power projects in the same 
scheme. It is well and good. But only 
one project, namely, Purna, is taken in 
Marathwada and that costs only Rs. 6 
crores so far as irrigation is concerned, 
and Rs. 2 crores so far power is con
cerned. That small amount of Rs. 8 
crores is given to that area in the Second 
Five Year Plan. The work has been start
ed, but I wish that along with it some 
other projects may also be taken up. I 
think the suggestion for taking the Pen- 
ganga project was put before the Plan
ning Minister and it may cost about 
Rs. 5 crores. If that had been taken into 
consideration, there would have been 
some justice done to this area.

Then, there is the Godavari second 
phase survey project. My submission to 
this Ministry is this. The Godavari river
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—a major part of it—flows through the 
Marathwada area. Advantage will, of 
course, be taken by the people who are 
on lower part of it. Butf before taking 
up this Godavari second phase project 
into consideration, I ask, why should not 
there be a survey of a project near Shah- 
garh. There is plenty of water here. This 
is a place where a project could be work
ed out. If a projcct is taken up here, 
it will benefit not only the people of 
Marathwada, but also some other areas 
on that side. 1 submit that some survey 
for a project should be made on the 
upper side of the Godavari.

I wanted to say something about rural 
electrification. But, 1 have no time. Even 
if major projects could not be taken up, 
at least some proportionate considera
tion may be given to this question of 
rural electrification in this area. I submit 
that these points may be taken into 
consideration by this Ministry.

Shri Kanavade Patil (Ahmednagar
North): I thank you for giving me this 
opportunity to speak.

It was laid down in the First Five Year 
Plan that more agricultural production 
and industrial growth should be achieved 
by undertaking first irrigation and power 
schemes. Looking to the progress made 
so far, as some schemes are concerned, 
we have certainly achieved some prog
ress. These big projects are not likely 
to be finished within a short space of 
time. Some of them are in the process 
of completion. No doubt, the Ministry of 
Planning has taken the utmost care and 
paid sufficient attention towards the com
pletion of the irrigation and power 
schemes. I do not wish to go into the 
details. But, I may say that in certain 
respects, so far as scarcity areas of 
Maharashtra are concerned, sufficient at
tention has not been paid. It is my humble 
submission that the utmost consideration 
should have been paid for executing 
some projects in these scarcity and 
famine stricken areas. It is well known 
that the area lying betwen the Godavari 
and the Krishna rivers, in Maharashtra, 
which consist of about 8 or 9 districts 
is a notoriously famine stricken area. 
Looking to the history of this area—this 
has been recorded in the Ahmednagar 
Gazetteer—1 may submit that there are 
recurring famines after every 4 or 5 years 
in this area. In 1952 there was a very 
big disastrous famine.  People were 
greatly distressed on account of the acute 
famine conditions. The late Shri Kidwai, 
who was the Food and Agricul
ture Minister then, and Dr. P. S.

Oeshmukh  our  present  Agriculture 
Minister visited that area and un
dertook extensive tours. After fully 
satisfying themselves that these areas 
were visited by recurring famines, they 
thought it fit that some measures of a 
permanent protective nature should be 
undertaken to mitigate the dangers aris
ing out of these continuous famine con
ditions. Our Prime Minister Shri Jawa- 
harlal Nehru, at our request undertook 
an extensive tour  of Maharashtra in 
1952-53 and visited the famine stricken 
areas. As a result of his tour, the Rama- 
murthi Committee was appointed to exa
mine the famine  conditions in these 
areas. If my information is correct, that 
committee recommended that the Kukri 
river project should be undertaken as a 
measure of a permanent nature to protect 
the  people living in this area.  Un
fortunately, to our great surprise, in spite 
of the recommendation of the Rama- 
murthi Committee, instead of tne nukri 
river protect, the Ghod project has been 
undertaken by the Government and an 
amount of Rs. 2 crores was made avail
able last year for this project. But, it 
has not been made clear whether this 
Ghod project is a part of the Kukri 
river project. The Kukri river, at its 
source, has a rainfall of 250 inches a 
year, and flows through the famine areas 
of Ahmednagar, Sholapur and Poona dis
tricts that are notoriously famine stricken. 
Our submission is  that the Planning 
Commission should have included this 
important project in the Second Five 
Year Plan. Just on the same level as we 
have included certain important projects 
in the flood-stricken areas, the Planning 
Commission should have given priority 
to these famine areas, in the Second 
Five Year Plan.

In the same area, we have got the 
Mula river flowing.  I thank the Govern
ment for having included the Mula river 
project in the next Five Year Plan. The 
Central Government has according to my 
information, made available Rs. 6 crores 
for this project. But, to my great sur
prise, the State Government has allot
ted only Rs. 3 crores out of Rs. 6 crores, 
because, it is said that the State Gov
ernment has not got sufficient money to 
meet the expenditure on other projects. I 
submit that these important projects 
which are in the famine areas should be 
given first priority by the Planning Com
mission. In this area, there are some 
other projects also such as the Randha- 
r«m-Bnandardhara hydro-electric pro
ject. We have put our case before the 
Planning Ministry regarding this project.
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[Shri Kanavade Patil]
This project is also in the famine stricken 
area, wherein we have already a big 
dam, the Bhandardhara dam, which is 
an irrigation dam. There is continuous 
flow of water from that dam towards 
Randha-Fall. The Randha-waterfall has 
a height of about 250 feet. The only 
thing to be done is to instal a power 
plant. That would not cost more than 
Rs. 4 or 5 crorcs according to my in
formation. That would generate about
15,000 to 20,000 KW of power. There 
is one more project in that area which is 
known as the Adhala river project. This 
has been brought to the notice of the 
State Government and also of the Plan
ning Commission. But, still investigation 
of this Adhala river project has not been 
ordered. This Adhala river project is in 
. the area which is visited by famine after 
every 4 or 5 years. We request the 
Planning Ministry to look into this care
fully and complete this project. This 
would irrigate about 35,000 acres of land. 
There is also the possibility of having an 
electricity plant near about this Adhala 
dam as there is also water-fall there. 
That would also generate 4000 or 5000 
KW of power. I submit that all these 
projects require the careful attention at 
the hands of the Planning Ministry. I 
request the Planning Ministry to take 
into consideration all'these important 
projects in the famine-stricken areas for 
inclusion in the Second Five Year Plan. 
Sir, I conclude.

(qsTfiFvr ftrorr) : 

3Rr*  Fftanc sr̂r,  *rr, tfr 
frflR  qT*ft ̂ t̂TT % fr A

fr ̂

wm % I SHTT T* VPTVt 3fr 9FT Tt 
 ̂ eft WRT ft TRkTT
& ̂f+ri WR ̂TPFt WcT  T̂RT
5TFT eft fTTTt ;J5FTTR tft ̂geT ft TTFeTT % I
wrr frrrpr *rt frrft ̂
5T¥TeT f eft  <TRt 'Tfft

f̂r, ■*!% *jpff % i hi )
% M ftr# i qrft f̂rr qr ft '&&& 

£eft  ft  t i ̂  ̂ft Tnfr tfk
% snsftr: | sflr 

STft t I
TR% ̂TFTT q7RT<ST f I efl̂flM
tft frTTR % Hi u   ̂#fr*T TR%

Tf# eft ̂Tpft  eTTfr  #eft ST̂t
?t TT% *ftT  ffiTgH ft TT% | <Tf*ft

tffaraT 3 fWpr q?t wf % far* 
sft irnr rt  t ̂5 ̂ Tf % ̂Tftr̂r ̂

farr f*r tptr  3 *Tfff vrarrFr
tft  *tft f,  T̂t t 

^mft ̂rr T̂t t srrfrt ̂  fpr  *fr *rr 

 ̂fr stt  % frrrpr  sftr

^ t 1

*r q'̂rrar tft 3777; *trt î̂eii fj 1 
qrr tnp  tq- (m) *ft Tfr t

faTftft *ReT r̂ T̂ T tf *flT TTTft

#  | 1  ̂f̂rn

?nr % ̂   r̂r  | Pr ̂   ir̂rr 
ŝr t  qr fr r̂|̂rFT ̂?t  f̂t 
’tpt  r̂ftr mrt qr fr

% F̂T ̂  I r̂fr̂T f̂RT

*t«r  vnr  t
«mr vtf ̂pft̂ ¥r ̂  eft ̂ Ft f̂t 5̂5 

T̂RTT f  f̂t  ft TjJT ̂ ̂ HT frf 
lfl"< TRf  Pr̂HTT I f̂FT ̂ TTVt

IF  (*t«r)  ̂Tpft r̂lT  wfrf 

% fr̂ rf t̂ (otk
wf?Ttr ̂ nrr  (wt*) qr

eft^frcPF %fwRt 

t̂ #??Tft ?Wt I

mn<  (̂îdNK)
11  j fr OT̂t vtfsmt
#̂r(t ?Wt 1 ĥ n  h  ^
fires# frff ̂ mft ̂TJft t vsft fr tott

**ftqrsgfFr v̂?ft i 
itft IJR̂TRT ̂3nfr?iT (fMNR) t fr w 
V̂cft  f̂tq* (ŝf) TORT 'SfT̂

vrreRT >̂7Tr vt q?̂tm
F̂T ̂ TTT frrr vSTR I

q?cfr?r +̂n  eft   ̂̂ Tt̂ ̂fV
f̂PTef Tt ̂*1!  ̂I   ̂>d̂f  M (
0̂0  q̂̂i TT̂mT «n̂  fr̂Tvft  *f>i
sftr' fWr  qr >ft ̂|er wn ̂fprr 1
^ ̂ t ?rtt t̂fwr (%ri n̂fw)
?Wt I ?FR ̂ THFt q̂elFT +<»fl | eft TTTT

♦ p̂rnr f̂t qwRT ̂r?rft hî

<̂h 1 *t>ifr  +<m*i (*WT̂nT)
t 1  RT  % ̂TTT ̂  ̂  ef̂ eT7̂7
| ̂r% ̂rrff 1̂ yrcn̂r vrbr (̂ftfr-
TTTT) ̂nft  t   ̂Vtfw «Ft ̂ITeft f
fr ̂sft | ^ki #
mrmit 1 ̂rrsrfreRt ̂ftnrtt hrrt 
qr (̂fr) q̂t | ̂reHt #
ttott 5 fr frrft ?fk irr qr
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(#tk) Tft fWt i tpt ftrarT 
(«ra hr) ttott ir tt ft  $ A
T? TTfTT {£ fa 3TTT TtT fatft t*T TT Tft 
ftfTT ftTT I frltfTT JTTT TfTT |fa 3T 

Tt Trt TTT Tt MSfIM TT# TT 
TfePTTT faTT 317# | TTT WCT tr TT 
tpt ir̂sSt fTT? ?t Tft f fft ?rtf fatft 
Tt ̂ tttt  flrr i «iPm ttt 
ttt (t̂ tt tf) gfHt ̂rrfW t frra#t 
fr ?r tYt ttt gr# f fft sttt ttt.̂w
snTTT I 3T TT Ttt TTT (TM<u|) Tft 
ftTT Trfftr | R̂n» tf ̂ Tf?rr f fa sr 

Ttf?t TT ?TtT (WT) TftTT >TMTT f*T 
Tttft̂ %?TtT (tfa) tf 5tTfT*T TT fTTT
sntf fnfa tft w<i<h ttst (tftftTT'r)
 ̂  ̂ft  I Tft Tf fl'Jio ̂ fa ̂8j
tf̂rfktfr tft fa TfT Tftf TR TT  f 
®TT T TfT ̂0T# TT fft  Tft 'ihi fa 
TTT Tft 3TTTT Tft ̂  3T# fTtfa tft TTCtft 
TfT TTT TT Tf ̂ 3TTT Ttt TW T Pî>i«jii 
8fT *51% I **tf »TTTT tftT TTT ft StTfTT ̂ 
fa tft TTT*ft Tft Tf# TTT TT  f 
3TTt ̂  TTT Tt ̂T# Tft fen tfrflT I

5T%  tJTTTT TtT Ttf TTTT
HTffrrf i Tf Tf fa T̂i Ttffsrt tmtt $*t
% ftftffotf tf «r#t «ft tftf fa ptftfr Ttfft
tftr TfTT Ttf̂t I 3TTt f*tft£ TTtfflfc
Tt sfntft ̂rrff̂ ftrfa stttt F̂ftr Tft 
f # ttt# ttt TTf # fr̂jtft % ftf*rfrtf 
tf ft, tt tr % (frrW) %

T  I TTT ̂TT *ri'l£  f ftf 
Tf TTftfT ('’Hni) %  mil ̂tff̂ I 
^ T?tf t mr Ttt iSTTfam ̂ fft # 5tr
ft 5IT TTTt I TfTT Ttf̂t # TfT f fa 
fatft 'STTTT T T?T 5.® TT t's <?»i«a fâTTI 
Tt Ttftr *rrt *ftr fafnft fasrtft ̂ t ft 
r̂rt fTRT? % ftrarftftf tf Tp wrtf f i 
Tftf ?tt?t tf tr % Tf̂^M (it i) t
fwftftf tf Tft tf T|fT 3TKT mTTPT 55ITT 
TTT I '3̂TTT «FTT tft T nŵ ^M 

TT°T)  ̂fifTT tftT fTT f̂fat m TTT 
ftfTT i flrfrr ?ft «rtfr Tf ̂ fa  snr 

fasrtft % sftTTT Tt fTTTtor TT# ̂ fft tf 
WT % vRtrfaw (Tfasr) % Trt tf 
Ht’TfTT̂ I tf ̂RTT ̂ fa fftr m>T fatftTTT 

frsrtft tttt Tt frtfrt wr tf 
fatftW 5TTTTt TffvTTWT '̂ ft (̂ TT
tttwht) tftr  Tron# tf srrttf i
tttt Tt  ?rm fatft*n ft frtf*ft

r̂tf tf fetft Tt tft ̂ft fWt i fft far
T3TIT % ftf̂ fafftft Ttfift I T3TTT tf
Tft-Ttft  n̂rotf (gtftr) Tft w# tt 

T*Tvtf ̂nnft i r̂% ftfr̂ ftfrtft 
Tt 3TTTT 3T̂TfT fltft I tf ̂TTfTfTT j fa 

Tftf <ttt h. 3r̂jt (̂rfrr) n̂ntfr vU 
TTT tf  HTTT# | f̂fftftT i( qrffTT j 

fa ftratft  Ttfftrt Tntft >pft f 
frrt? wrtft TiPf̂ frrfa frrt ?rrft «ntf 
TMT ft ̂TT I

tf Tf TfTT TTffTT f fa *TTT T»nW 
tf ?TTff?T #TT5T Mil̂T (ĵ T TfT) TTT 
t| t i «nr# Tran ir tf tft Tf̂ Tftf
ht̂t Tmft ̂rtf Ttt fftr ?n̂r  r̂tftr 
TTTT Tt TTt 5̂T ̂ T HTW 5. 3TT t̂TV 

tfnr fttft i 5rfa,r  fa ff̂rrr 

TT 5̂TTT  3ffT fa fftT  tf tfTT T̂ 
fT fTT ft TTfer ftfft  Tft TTT# ̂ T
fnr r̂TT ̂>t ftf̂nt % ftfr Rrs ̂ ̂
t̂fw Tltft iTTT t • Tfr 5TKT TT#t ̂ft 
'T̂TfTf I TTTTTT̂ (TfaTtft) TTTT tf 

T̂ fft TTTTt TîT fttfr fa tffl 

T3TTT tf t̂T fTTT ̂ T? Tt ftfTTt % ftf̂ 
K 4̂tf «W Tpft fTTT 3tmT TT I 3R VraTT 

tT Tt Tfft TT c?lTfTT faTT TTT TT fft Tf 
TT fa 3TTCT rrfTTT (WT) tfTTTftTT I 

tffaT Hl(n«i TT# TTfTTf TTfTTTT# T̂Tft
r̂rff̂ fa ̂ t Tfft t ̂rfrr fafm Mi*fl
TgTTTT 311TTTT I 5HT t̂T TTT HH ft 
'5TRTT f tftT TfT TT TTfft f fft far W# 
fTT̂ttft Tft ft TTfft I Wftf'T'fT >TT fa 
VTT gTffi=T #TT̂ ¥tTT TTT T̂ | fft tf WTtf 
TfTT TTfflT ̂ #tT «5I#TT faTT 3ntf ftrfâ 
far ?5TTtf tf Tf Tltft sntf Tft TTOf ftf 
TTt ft T% I Tf B̂i+I VITTt ?TtT 
TTJT (Hi# .ttfTltft TTRr)  ̂fITffT f I
ftfr wfatf TtTT̂t qtrrTWftTr tt*tt-
<tft Tt tft̂T f Tft *T1T Tltft t̂f f *ftT 
5Tft  tfk *0* TTTTt Tttft̂T T Tf# 
f Tft tf STFT TfT tf «Tt# f TT  Ĥt̂ 
«̂t «tTT TITt Tft T# I SHftftT # TfTT TT-
ffrr f fa tntf 3tt fa «nr ĉrrr tt t| %
tft TT Ttft TT ?TT5r Ttf fa T̂ fTTT 
tTTT % ftf̂ VX igtfW Tft Tf̂T 
TTT TjtfTT Tltft ITTT 3TT T% I TTT 
TTT $T ̂ffa tf 5TtT ̂fw TTcIT T̂T 
TTTT TTftf fft TTTTt TfHT Tfft $TT 
TTTffH I TTTtf Tf T TfT 'TTT fa
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[tt V*R TT̂PPST 

IT̂T tft *Tt*T W  *ftr  *fift
ft̂TTtftl  # 3f <*̂ii •'ilfai jj fr
fTPT *ft STO 1JT  ̂̂TfT ĈPT TT̂TT ̂TTf#
t tft snrt jftt trrr ̂rcft $*t ft c*th’ t̂t 
f̂t fr   ̂̂T fr*TT *TT tfr
*rtft*rr f̂t ft# t̂wt t f̂t Iĥw sft

*f vm fr   ̂ r̂ror 
wttt ̂ TR *Tff ft *ttt wffr  r̂rffT t
fr TFft TT 5J3TT  (5̂TFr) ̂   frtft

wfr # ̂rr̂T 5Tft fFTT  cTfr 3f

w m srra ̂rff  ft *N>di i  fft̂rfft̂

# T̂Wt #TS T3TR % *ft

(srifr) f r̂ft ̂ fkt ssftt îfftr i

firm ̂tpt to # sft ̂ r̂ r (̂ro) 
stt̂ srtr ̂ rft sft rraift srtr  ft 

3f fmrt £t srro ccrrĥT (̂rnfhFr tt 
*ptft) tt  rr *rr i r̂̂rf *tft *tst ̂ft
n̂tft ̂Tff# «ff, ttft ?nff ̂TTf ̂ srtr
wtt •Ttftsrr 3f gsn* fr ̂t? % ̂ k î m ̂ m
# Tr̂t n«ii$ snr  i

*rra %  # fr ̂3# ̂ fr TSfR

% srre  ŝrfr tt crtrrtfr̂r *r? 
(<rwr  frm mr t tftr ̂ fr
JjTTlfaT # TÔT i tH[ c;*  Tt*

tt  ijTmr *rt# f, *rf

 ̂wm Tt ffF£ (SFJ?Fr) #' STSKTT
j ̂  T5TR sftT  % *FTT 3T? % FT3 
tt jjtrstt ̂ y ri % f ̂fftr
T̂qr ft  T̂ ̂ TR̂T  % f̂ITT 3ft 

<R>t̂T ̂rrf   ̂̂ ̂rt crrf  i ̂ *1̂1 

f̂t ̂rtr ̂ ̂ f̂t̂ VXcTT g fr 4\<ji ̂FT 
^WfT  % frtr, 9F5IW ̂  %ftK ̂ Ki
fTF̂ ̂  WT̂ft %f\T #'  T̂T j

fr wit %i\x ̂tkt # Tsrra*

t̂ ?rte ̂t ̂rf, tft ̂f mw<i  ft  ft#
r̂Mt rT̂TTft ̂T ̂ Wt ft  t̂ ̂T ̂ HT I

r̂Pr̂T, wrtTRH tt̂t qn̂rr (niniVw, 
fft̂rrf ̂ftr frŝft)  iwrt
f̂>T ̂ft ̂fr «tt ?ftr w ̂ t ̂ft ̂ rr 
T̂fcfr I fr ;3̂TR: tft’T, ̂JX ifeM’ld (̂ F̂ ) 
fr̂T % vfTm- T̂T# T̂ff̂

qrran:  (irftRnr ̂tr̂t ?n̂r)
ft  mfr ĉrf̂i, fr̂rrwf̂nT,
(̂TFfnpT, FTfror, frftOT) F̂kf »̂T 
»̂FT ̂ T ̂frotft ̂t tflVl 3TFT «rk ̂Tft 

cn?  t̂ .̂rn  t ̂  ̂
wto t ft ̂ nwf, ̂  ̂f ̂  <w4ffe

ft ̂ r̂ F «ftr n̂|  tr̂fhr (tr

R̂Vrft wf̂FTT̂) ft ^Wpf I tfwl'g 
vfwr fwmw (̂ tgrr<) ft fiR% fr 

fm # (3to frr̂ T) wt ̂rnr

t̂;f3FT%fr fr̂ft̂ft%?(t̂ M (fft̂nf)
TT  ft, (frsîft) TT
tft ft «ftr ̂rnFt ̂ rft 1

t̂r snfrxt ̂t?t # ̂ r 

(̂Tttft # friFft qĝ RI) t̂ ̂ FRT Tf̂TT 
T̂TfcTT f I T3TT̂ #  F̂r ̂fr̂fr%̂FT 

f̂t ̂T9fl tft «lgd ̂*T# # ?ntft f ̂Pt*H f*T 

r̂tf t fr  ^r sw (sFTftf)
^ ft Tft f ̂  FT̂r

fert spft̂t (fen ?rn̂r frsrtft P̂rftf) 

qf frtft  r̂t frîft  >̂t ̂Tcf ̂3Tf 
T̂jtft f tft f’Tft TfT  f fr qfT TT
frr̂ft ̂r̂t ̂t 3tt ̂tft,̂fffr ̂ft tt f̂rtft 

tt Trat T̂n̂RFT (̂tct) r̂̂t ̂ 1 ftrr 
Tf̂TT % fr 5FTT M N T̂FT̂FT ̂t frfT 
TT ̂Tttft #  Tt tigfâa  rft ̂TrT

tr̂f̂fr̂ FT TT 5TRTT »TT̂ (̂t̂ T) 

TT̂FTR ft# ̂ RT  f I ?FTT OTT ̂ TFn 

T frsFft  ^ 3TR# tft 5TTT  fr 
Tr#f3Fr ttt (t̂t r̂frr)  % ̂tpt
r̂rt  ift ̂rf’ft ̂ftr ̂r ^t rnrnr

f̂tvft ̂t T̂ 9M >ft ̂CB̂II I ̂fr̂T ?FTT
m  t w ?t̂ t¥t (̂ferttr)
ft frsrtft  Tt tft̂t fr ̂ Ttrr'T̂T jtr

# ̂RFft frsRt  vft f m  tft
nitft # f̂rtft vJic’̂Tl ^  r̂̂ft 1
V&w> N̂Tt ̂T# ̂   Tt ̂ft̂f
TW ftm tfrr  ft l̂ \ T̂rft # 

fasrtft Tĝrtft fWt ?ftT 3r«r ̂tt ̂fitft # 
wtt r̂ Vt f̂ltft w
r̂fM 5rftr tiw (sprftf) ̂  tt ̂tt# i

P̂TR' fe'̂t FftTT T̂f5T, # WNTT 
[̂fw ŴT TTrTT ̂  ?TTTT ŝh ̂ T 
TT ?m ̂TTWm Tt ̂TTffT TT̂f TT ̂ iFT 
(srwt) forr I

Mr. Deputy-Speaker: Now, Shri Bansi- 
lal. I propose to call the Minister at
4-15 p.m. for I have to accommodate 
two more Members. Shri Bansilal will 
take only ten minutes as desired by him.

Shri Bansilal (Jaipur): About ten to 
fifteen minutes.

Mr. Deputy-Speaker: The hon. Mem
ber told me that he wanted only ten 
minutes.
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Shri BanfiUal: I shall try to finish in
ten minutes, but if I......

Mr. Depnty-Speaker: When I wanted 
to call the hon. Member earlier, he was 
not present in the House. So, he cannot 
get more than ten minutes now.

Shri Bansilal: While I express my
gratitude for starting of some projects
which affect Rajasthan, as for instance, 
the Bhakra-Nangal and the Chambal, 
from which we are definitely to be bene
fited, 1 regret to say that neither in the 
whole scheme of the Five Year Plan nor 
in the budget has sufficient attention been 
paid to the arid State of Rajasthan. If 
water is neccssary in other parts of the 
country, 1 think it is much more nec- 
cessary in the State of Rajasthan. The 
Planning Minister is not unknown to 
Rajasthan. It is with great hope and con
fidence that we have looked up to him 
for seeing that some more projects be
sides the Bhakra-Nangal and the Cham
bal will be taken up in Rajasthan. Of 
coursc, these two projects will help us 
in times to come. But they cannot cover 
a major portion of Rajasthan; they will 
cover only a small portion of it. Rajasthan 
is a scarcity area; I may say that it is a 
chronic scarcity area. If only you give us 
water, we could feed you, because our 
lands are so fertile, but only they are 
thirsty all along. If somehow water can 
be given to Rajasthan, then we can feed 
the whole of the country; we have got 
sufficient potentialities for that. This may 
appear to be a bold assertion on my part, 
but it is a fact. The soil there has been 
lying thirsty for the last so many cen
turies, and our State is looking forward 
with great hope towards the Ministry 
of Irrigation and Power of the Govern
ment of India and our respected Nandaji 
for some water, so that the dry land 
could become the granary of the country.

'Another grievance to which I would 
like to draw the attention of the Minis
ter is this. It is a grievance which is a 
decade and a half old, so far as Rajas
than is concerned. It was in 1943 that 
the eastern portion of Rajasthan came 
within the orbit of the Jumna Canal area. 
Some of the rivers of Rajasthan like the 
Chambal and the Parvati are giving 
water to this area. But unfortunately 
the eastern districts of Rajasthan can
not be covered either by the Chambal 
Project or by the Bhakra Nangal pro
ject. For want of water, a large area of 
land is lying unirrigaled.

My submission is that water should be 
given from the Jumna Canal to the

eastern districts of Rajasthan. It was 
in 1953 that the UP Government had 
agreed to give us a channel at mile 
No. 69 in the Jumna Canal, for the 
eastern districts of Rajasthan. And even 
the costs were worked out; they started 
with something like Rs. 6 lakhs, but now 
I have been informed the cost has gone 
up to about Rs. 76 lakhs. Even then, 1 
would submit that this project is worth
while taking up, because the eastern dis
tricts from Bharatpur right up to Jaipur 
and Dholpur could be covered by this 
channel, and it will meet a long-felt need 
of these districts.

Another point that I would like to 
submit is this. Even if water is given 
to us from 15th July to 15th October 
only—that being the flood period, when 
a lot of water goes waste into the sea— 
it will serve our purpose. Even if water 
could be diverted to Rajasthan during 
the period from 15th July to 15th 
October, I submit that a large area of 
land can be brought under cultivation 
with that water.

The job of this Ministry of Irrigation 
and Power is very important, because it 
has to deal with flood and famine. The 
control of floods may perhaps be out of 
human control. But I submit that the 
control of famine is not. Every year, 
one portion or other of Rajasthan is de
clared a famine area. Certainly, it can
not bring any credit to Government, if 
after the achievement of independence, 
any part of ehtcountry suffers from fa
mine, and the people there die of starva
tion for want of food and water.

4 P.M.
So I think in  the coming scheme, 

whatever it may be,—whether it is a 
Five Year Plan or other Plan—sufficient 
attention should be paid not only to the 
control of floods but to the relief of 
famine areas. I think Rajasthan is one 
of such areas. A complete scheme should 
be put into effect, as a result of which 
the word ‘famine* will be out of the 
dictionary. Why should there be famine ? 
We have got sufficient land. We only 
need water. It should not be difficult to 
give us water that way.

Of course apart from these two big pro
jects, there can be smaller irrigation pro
jects started. I submit that if statistics are 
collected, wc will be surprised to find 
that the land there is very fertile. It is a 
vast area of culturable land. Only water 
is required. So 1 would draw the atten
tion of the Minister to the need for 
chalking out a scheme. Of course, it may
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[Shri Bansilal]

take two or three or four years, but if 
it is put into effect, the waste lands of 
Rajasthan can become a granary.
Another point I want to stress is about 

public co-operation. I have come to 
know that the help of the Bharat Sewak 
Samaj is being taken to get the work 
finished in the Chambal project through 
labour co-operative societies etc. It is a 
most commendable idea and if it is put 
into effect in other projects also, as an 
hon.  Lady Member remarked, for 
example, the Bhakra-Nangal and other 
projects, it would be very economical. At 
the same time, it will give a feeling to the 
labourers that they are not mere mer
cenaries but are doing something for the 
country. Also the exploitation that is now 
being done by the contractors can be 
avoided. So I submit that this scheme of 
utilisation of labour through the co
operative societies or some other insti
tutions like the Bharat Sewak Samaj 
should be put into effect in Bhakra- 
Nangal and other projects also.
As regards the Bhakra-Nangal project, 

my submission is that the putting up of 
the transmission lines is very slow. It is 
reported that an area of only 25 miles 
has been covered. The work has to be 
speeded up because all our hopes lie 
in that project.
As I have to finish within ten minutes,

I would only like to refer to two more 
things. All these projects require cement. 
At present, the cement industry is not 
nationalised. Naturally, a lot of money 
goes into the hands of those persons who 
put up cement factories and all that. So 
if we have to see that our projects are 
completed in the sscheduled time, of 
course, all those industries, whose pro
ducts we require for the projects, must 
be nationalised. Cement is one of such 
industries. If we take cement from 
private non-government factories, it is 
very costly. So money can be saved by 
nationalisation.

In Rajasthan, we have some cement 
factories in Sawai Modhopur. Govern
ment should take immediate steps to 
nationalise the cement factories so that 
there may be economy in that respect.

As regards rural electrification, it is 
said that Lenin once said: *Let me elec
trify the village; I will electrify the 
whole nation*. I would like to draw the 
attention of the Minister to this very 
important factor. So long as villages arc 
not electrified, the benefit of electrifica
tion will not go to our vast countryside, 
which forms the major portion of the

country. In this respect also, Rajasthan 
has not benefited. Rajasthan has not 
benefited from other Ministries also. I 
submit that if there is an allocation, 
Rajasthan should get a share in the rural 
electrification scheme.

«rt hfwrt frr wnrnr: *rmhr wiuiw 
W TOT tf  TfT 3v*T 5RTTT fwtf 

pfttft*Ft fttft£qr mft 
^ mi i #frr ̂  srawrr 

t fr srnsr  t̂t dwe ftf*rr 5 fr tf w 
tf̂ mr % strr* tf........................

TOR : srrfrt j|lKll sttot
r*Hni ̂ 1

WTW WCt vm* : T̂TR TOfT Tiff 
fr  fry tfta % fan °r»$l *TT fr 
T̂T ftf̂TT I

OTTWWff  : STTT  TON
W  tf TO  g I

in  ; Ttft *Ftft tf
trrtf ftfft tft  tfn  g 1

tffrT 5TT5T Jjtf tT̂pr TT̂T  ftf?TT $
fry w  tf frofrfa  SPtfTT g fr W
wwm tf tft ̂Ttf fw t t
srcrcRta | 1 stsTwqis#
frtffrf̂ Rtf 3̂“  % 3T TOFff tf
«TT fr̂ftf THTFHT tft ̂  VHhFTT tft
tft 1 f̂t y*R  'flHin qr ̂  Rrrrt 

ftf«R .tfsTF-R %  sfa tfto fto
tft© %  ̂  tf I TOfa

SITST  tf ̂ft  ?̂t T|> TgT
tffrr 'Sfto tfto tfto % vrtf % 

tf ̂ft  Tift ft fr T$T tft w

tf ̂Ttf fr̂rr *tt T%t | 1 tffrr sr ftfr̂
%  tf tf  FT tf W *F«RT tf  Tift
 ̂TOTT f I frr tft ITTT  ^
*W>dl f? fr ̂ft ̂ R  tf frTT *RT f

sflr frftfsr Tft wt tftormf tf 
% ft vt tft ̂ tt |  TOrotr
yTT̂tft̂ t I tffrr 5TW % IT  % 
yR ?TPT tf HRTt̂T tftft tft  tftr tfrr̂R 
«FT «TR fsi fyft Tltft ̂  tftT 
VTTT ̂T̂TT g I

TOtf  tf ̂  ̂ TT fr  tf̂TTO

tf tft wm\ tft ̂
ft frn t tftr t?  trr̂r ̂fttft tf ̂
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t i h w 5̂5

Tŷif % ttt t?t *i*n *tt t t?t tt 'sft 
tftf  to% <n<; ttt 5ft 

ttt i, Ttrf tf TnSt *rr t Tk *rtt t? 
Ww ttt f fa *rrsr Tfert tf 5RT?rtT 
%  tf 3ft tt*ttt |f t ̂  twit Tt 
&t Tt ?tt T̂t tt# Ttarrrf tf *ft tpj 
tttt TTf?T 1 Ttrt tf Tfr»m (f%T̂T$) 
ttrt t> tnp- «ĵfr  f, tot >trt
TOR Tt ■aj >fft St I Tk T? TTtfft II? 
 ̂fa tt 1% sin  t̂t 5pi?f.

IT TT TTT Tt "mhi! WIT <â +i.̂> 
TT T| T $Wrf *fk T*T T*ff % 3TTT, 
'TO TTT +)tfl % '*i,i«5*il*l tf Tk >iko
%tt ?r*TT3r tf w  *1*̂1 tt?t
Tk ?TT̂ ?T«ft TT?T fTTT  TTTR
% tor stert Tt ttt Tpf t Tfar tt
fTTT?l tf TfFTT TTTT ? fa 5R fa ?Tk

TTTtf S%srff tf jtrttt m tf fa srctfr
'tljc TTT % f?TT Y*  t; TTo #rtf TO 
?»rft TTTfT %TT m«iimi tf ?T 

% fatf, %., \s ô n̂r 1 fgrarr

Tfww zr?gnr vt̂ftiTVTtff WTf*ftTTT 
?t Tf 1 *Rt $tt «pjttt | Tk fSrcrrar 
t fa TTT ?T TT TT T#4>l % $1? ?TTTf 
tt tr t̂ t ?ft ?n̂ &r tf 5ir fa fsfftr
T'î'ff'M nl'Mdl % frt* TT# UTT *>t TT- 
T*TTTTt,*T»£ srr tft 5ircTT|,?TTn?t 
<H*1 tft «Ha TT t(+d £ «rIo ?T €tr 
TT? t TTTf Tt MHÎf I 5fT TT TTT Tttft 
tf TTT Tt ?TT tf fTTT TTT fft 3%TRf 
tf fr̂!# TTH ft T̂ WT ?!(, Yo JlfiRRT 

*rftr Tftf 1 ̂ frr t? >nr?r ttt tth 
t̂ ? fWTT T? T?T fr ?T vĴn TT TT TT 
TTT Tt TTtf T f%tf fTTTT ̂ iftr 3T% 
THTT̂T T?T % 5%TTff Tt TgT TT TTT 
r̂ | TT 5TTT Tf A T?t T|fT Pqttjn 
T̂ tf T?t T?TT TT?TT ? 5TfTT T?
T?TT TTfTT fr T? fTTTt  | ftf̂T
tttopt *ftr frmf tttht t ftrtf fr t?
W TTT Tt 3pTT?rtT % Ttr TfTT T̂ I 
H?T TT tf TTtf iHt 5ft Tk TOR 
t TT TTfT tYt Tt T?TT TT̂fTT j fT TTT 
TTT TT TTT Tt TTTT "TTftf f fft TT t 
TT  n̂r (twt) f̂t WT f̂t# 
??̂t Tfrw (t®ttt t??t) % fftr tt 
fwrtf ttt ̂yfrfT̂ft̂f (smrrft Ttfr?
Tt TfefT TtTTT̂TT (̂T T?TtT) % 
$TT HV̂< $ vftfr ̂TTT VT, ̂TTT 5T

gr̂t Tntft Ttr g?nft ̂r̂T-fr tT ̂  T̂ffr 
T?rtft 11  t? T̂r tt̂jt fr ̂rrr̂Ttr 
TTT >̂hr t, T? TT̂Pt Tmtf T̂t t I ’̂PT 
?TTt 5RTT 5ft %ftx %̂tr TTTHT % TRfff 
tf fWtf TTTt TT9TT ?, T? TTTt T? 
TT# f fT Tt̂ft % T̂T T? TT̂ Tt 5?TT 
W tf ?t T?T t TtT 3T TORf T> f̂TT 
% f̂TTT tf 5FT T?TtT Tt TTfT TTfft T̂t 
«ft, T? TT TTtf «Pft t 1 TTTSm̂t TTTT 
®(ft ?TTTTT TTT ?T TTTT  £ fft TOTT 
T̂ T?t f 5f?t ?T?oôotfS.?̂° T5|̂Tt 
Tt  t, ̂T T̂ Tt Tt 5ft fT TiTT̂T THT#
5ft̂TTTtTTl̂TTT%Tttftt̂TTT («T) 
tf T?tf TR' 5ffTt Tt TT? % TTTT Tt TtftRT 
TT T̂ £ I t ̂ ̂Tt̂TrfTTT
tf, ̂ T tf *RTfft Tt TTf tf 5.0 ̂TT T̂f 
fr̂rtf ?, 5.̂ ¥rtf T̂r frrr t 1 tt tt#
TTT TTT TT T̂ T TO (frfr) T5TTT 

TT?T 5R-T?TtT Tt TfTTT T̂T 'TT?# 

f, TPfH tf̂fT TTT TTTT TT?tf f   ̂ T̂ 

Tk Tfar Tf 5TPJ «ftf5rtf I TTTTt jftsiTR 

ê fff S(ft THT? #Tt TTf?<T, HfaTTTTm 

fT«T f̂t T̂ TTt uifWf t̂ THI?

TTf?̂,  <3'i 5ftTt Tt T5TT? t̂ft TTf?tJ 

f f̂tf 5Rfrr Tt %TT  I Tk f5RTT 

3RTT % TTT TP# T*ft Tt TTT JTT ^

T fr TT TORt t  TTT̂ff TT  T#5TT 

(gFTT)  TtTtf TTf?tf  I  ‘

TT TTTT T? T?T f fT C[T tfsiTW 
T̂4«RIT TRTttTT (TT̂tT fTTf'T fTTT) 
PTllTfr ?ttft TT% I tf TT fTTT TT 
fTTTfT TTTT f Tk tf 1?tf T? T?fTf 
TTTT £ fa TT TTR ̂t Ttf TTTTt̂TT
TTrt wnff 1 r̂. 1 nrfr tt ̂ittt tt Ttt 
 ̂ (ttr) Prdr TTfft |, tt fart ̂  

tf tttt frrtr frn  dt ?t to fitz ft
TTTT? Ttft TTtft Ttf?̂ I TT TTT# Tt 
?tf  TTf  (T̂ TTT)  TTTT  TT%  ?jk 

5T5̂t t̂ TT TTTTkSTT Tt fTTftfT TTTT 

TT̂tr | mr̂ TT $ Tk TT TTtf

TT r̂k fTTT 5TTTT TTf?Tr | f̂t TTTTt̂ R 

WlfMT TT% ?T TT TTcT TT TTTTtft t 

TTT TTT TTT fa 4<Hl+<1 T7TftTT  (Ttf- 

TTfTTf) % TftTOT ift ?Tk %̂T tf T?t flT 

TTTSTTTT | Tk ?TT<t ÎTfFft Vt T<t TT̂t

Thnntf t tot ?t far ttr t Tftrer«r 

TTT srfaTTt Tt tf5T TTT f I f̂t TR- 

<fk?TT TTT TT TTT  W  TT T̂ T̂



[*ft MW ITT 3TRT?]

T̂T TT STT *ftr OTTt*?T ̂  .

irft ghmrf tf tpt tt# % f*n?
i iftsprr Tt «T5̂t jft

flTTTT  folT 3TRT  I

H W? VIM+'I ®TR T*T *ftT 5̂T Tt

fernrr ̂[f̂rr g i vim  *ft tiM 

’rfk «ft ^o  fr*r # mwr

w srtr vr+fad fr*TT «rr fr farctft 

xft <t?ft *Ttr ?f fcpr tt tt̂t ?rm % szttct 

ft# tt «nr»TPT ̂pttct wft,

?rî # %?#hT Wnr Tt t m  *rTrrtf 

Tt *r?nf  r̂iffo;  i f̂ft ’err̂rf Tt 

TR3j r̂̂PT̂t % fnft *t ft *Tff site fw 

3TRT ̂ir̂ir I  f?TTT JTf  TT f̂TT
wT*rr ft? t 5nr% *wi  ̂̂ i stto#
T*T =#5T *?t W 3T % *TRT f % ? " WT3T 

% 3>TT ̂t f̂nH'ft ̂ft  ff '3tî> «<|}
 ̂snrrt wt̂ ?ft arnft vfl«5'0 P. i r̂f̂r 

irft fsTTTZRr *jf | ̂  ̂  ̂  ̂  ̂  
farmîr ̂ fr snr# *Tf '"ft =sf̂r <*n 5 *n[
%*FT +l4Mf TT fft T̂sft I, 4)14<ll TT ?jt

t# t, srrrt xm arefrr 3 ?rff «n# f i

A sm% HFR 5̂5 r̂ M ̂T TT-TT ̂TfflT 
g I # fafTT TT̂T %  TT̂T'TT TT Tf# 
flM.' ft I *T<(M TT*HT  ’hi<iî\ 3̂ <?liy 
% Tft?. | I S?T ̂  *m =#ff # % ?o 
wrcr # #«rr5ft t aft fr Tfret ̂ nrf # 
Tf?T f ?ftr f̂FT%  Tt JT̂Tft'Tt % 
TTT̂ 35TT5T WPT JTfT <TT T* nf?lft TT #3 
JtT ̂ | ^ 57TT% % f̂  5*l,H ̂Ît ̂fVr

fnrfTJTT rTHT Tt 3̂ Tt jft̂RT# SRTt *T# 
*ft I T̂ ‘flolnlWl Tt snft ffT TFT̂T 
»r̂t fen -rm ? i ?»r 5t zft»FTT<ff Tt 
?r«r ̂  Tt  % 5ft*ff Tt WT gf rf ̂TH't
 ̂I  ̂TT V9̂  TT̂TT  ?t*T TT
utoi 5r»rmT t̂tt «rr i  #f̂T ?rn% 
TfrfRH feTTiT? (f̂nrf f̂mpr) # f̂rart 
 ̂u.t 5f?r ?fT TfMŵrst ftniflrer 
îgMi,  TTsnftf̂r   ̂<pt tt

Vf  Tt Trâ T T Tfw 5T̂T ?t#

ferr, ̂rrt t»nT% tsfWm % f̂[ ̂t
5TT ̂t 5TrT T?m g t
«ft ̂sfo îo fm* (̂r$hrr ar ̂rnray:): 

Tft % fsftfjpR % ?

*ft ̂ TT*W?f FT DMI< : fŜTT HTTTT

% ?'»Tl(*î'a ̂ i t̂ ̂ t? t̂ t m fr
f̂t % ̂ rf’T̂r# #  nWrmt Tt tt̂ t
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# Tfrw fr̂t jd# ferr iftr t̂ttt ttw
*Tf «fT fr # rrsnftfk tit  w tiw m
<?i

*rt t t̂ tt ̂ r̂rT f
Tt Hf WTW # *T*̂T 3ft Jf T̂TT ̂l̂dl j I 
?FST 3ft WT 5ft m »Tft TT fr̂t ̂ft ftraifTST 
% rift $i |TT I,  Tff̂ ?TTWt fr̂Eft
# ̂r ?t sr̂t ̂ ferr i ??r am? tt ??iwr 
srwt #  fw t *ftr mrrt anm
t̂  Tt T̂ mr ̂ Tf̂r ifrtr
ŴTT,?T R̂T T̂f|tr | iTR ?T>T T?3 
t,  WTT ̂TFf̂T,  ?Ttqr ̂ff̂f, jppr 
41 WT% T̂TT g f̂P  Tff 5fr ̂ ?fT m€t 
n>srfTf srrr#  ?,  ̂ T̂ffo., 

f̂rtr for f̂t Mîij i  itft 
*rrqT3T |, qf 3PT?rT ̂t ̂TRT̂T t, W

Tt 3RcTT ̂  ?T̂r ftf ̂ft, 5ft ?t 
TTSf'td+i (TfwtlRTO1)  ?nft r̂rf f 
3?rTt frn # ftrrr ariTTT ̂ nff̂ i

*RT T T >TI<sl«i •TTH, fl<i5« ?cqif<; 
>Tf aft ?ft«q- ?«?Tq ̂TTT *TT f, ̂TTT T 
TTcIT ̂ sftT f'lHId TTcT  ITT TT̂E (T?) 
<T?TT gfTRT ̂ff5TT f "

m<̂?T  Tt'frrfrftnT sfrfer 5<frr 
?m | i

“Vt T̂ Tt Ttft-Ttfe 5RtTT ?r#TT TTP£T 
11 - 

WTT«ft, TPM Sftft, Ttf q' TfTTR

5ft, f̂fR Tr H?55TT t ?TT*ft f W*TRT 
t #frt >jfT ĝrtt, ?tr  sr?»TT
^ ̂  | W iTg ̂ # JTfrTCT,
?RT ̂  f I
Shri Nanda: Sir, the House gave me 
an opportunity at the commencement of 
the discussion to place before it a brief 
record of the work and progress in the 
sphere of Irrigation and Power and Flood 
Control in the course of the last year. I 
am encouraged to believe that it has 
been a fair record,  a record of fair 
achievement on the whole, in terms of 
implementation, that is financial outlay 
and  also  in  terms  of  physical 
progress and results. But, more than 
that, I believe that the contribution 
which we have been able to make in the 
course of last year, in continuation of 
our efforts of the previous two or three 
years was that earnest attention has been 
paid to some basic improvements, re
forms of organisation and procedures 
and machinery and methods.
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I recall—1 cannot say with what feel
ings—the words of appreciation, profuse 
appreciation, which have been uttered— 
unanimously, I must say—(there was not 
a single discordant note); but, I would 
not run away with any kind of undue 
sense of confidence that everything is all 
right. No. In the work that I am res
ponsible for with a number of my col
leagues, as 1 said,  earnest efforts are 
being made to do our best. But, more 
than anybody else, I am aware and quite 
conscious of the fact that by no means 
it is perfect; there are Haws detected and 
undetected, known and unknown. Where
as a considerable measure of improve
ment has been affected, I am fully cons
cious of the fact that a large room for 
improvement still remains. I say that 
because I am in intimate contact with 
the work that has been going on.

I have also carried the feeling that 
even when one makes one’s best endeav
our, it is not always possible to achieve 
the perfect and the best of results be
cause it is a complex situation; numerous 
factors are at work; numerous agencies 
have to collaborate in order to produce 
a particular result and it is not always 
possible to ensure at all points that things 
would be co-ordinated in the best man
ner and every part of this organisation 
will have made its own conrtibution in 
good time and in a proper manner. So, 
what we desire and  expect does not 
necessarily materialise always.

But, I am talking for my Ministry. A 
lesson for me is that although one cannot 
necessarily assure that the very best and 
very perfect results will be available be
cause it is the level of the whole nation 
which has a bearing on the results in any 
single sphere, yet, wherever I am con
cerned, my duty is to do my best to see 
that no pains are spared and with the 
hope that if in one place one is able 
to carry out reforms, make improvements 
and bring good, gratifying results, that 
also in contribution to the building up of 
the nation in the other spheres. I had at 
the commencement of the discussion 
given some information about the year 
under review and I promised to share 
with the House some more information 
about the Five Year Plan. The place of 
irrigation and power in planned develop
ment in the country has its importance. 
Irrigation and power are, I believe, the 
most basic essentials of development, 
particularly in a country like ours—irri
gation because we want more food and 
raw materials and commodities for ex
port which will earn us foreign exchange; 
and power, as has been emphasised by

several Members is the most essential 
constituent for development and indus
trial progress. Therefore, we have to 
turn more and more of our attention to 
this.  I shall give some information 
about what is being done and proposed 
to be done in this sphere.

We had for the period of the First 
Five Year Plan an allocation of Rs. 558 
crores. To that in the course of the plan 
period, Rs. 84 crores were added by way 
of additions and adjustments, which 
makes Rs. 642 crores. The overall ex
penditure during this period is Rs. 594 
crores, that is, 92*6 per cent. The per
formance in the first year of the Plan 
was 12*8 per cent, of the total and in the 
last year 25 5 per cent. Thus the step
ping up was to the tune of from 100 
to 200, that is, double. This is the figure 
for the entire country. The multi-purpose 
projects, for which there is a direct 
Central responsibility that is Centrally 
financed projects, there is a provision of 
Rs. 224 crores and the expenditure is 
Rs. 229 crores. Thus it is full implemen
tation. So far as new projects are con
cerned, in the course of the year as also 
that of the five year period, the money 
provided was not spent for reasons 
which I have already explained, namely 
that the preliminary or preparatory work 
took a much longer time and 1 think

[ r. peaker in the Chair] 
properly so. Rs. 30 crores was the total 
allocation; Rs. 18 53 crores has been 
spent. And in the States, the expenditure 
has been Rs. 346 crores against the 
provision of Rs. 388 crores, that is, 89*7 
per cent. The physical progress is—8*5 
million acres was the target and in the 
case of power 12 million K.W.—7 mil
lion acres and one million K.W. If we 
take into account, as I explained earlier, 
that in the next three or four months 
about 0*2 million K.W. is going to be 
generated, we can say that irrigation has 
increased from 50 to 67 million acres in 
the course of the Five Year Plan, that 
is 34 per cent, increase, and power has 
increased from 2*3 to 3*4 million K.W., 
that is 43:5 per cent, increase, and per- 
capita generating capacity from 14*1 
K.W. hours to 23*5 K.W. hours, that 
is, about 67 per cent, increase. This is so 
far as the First Plan is concerned.

Regarding the Second Five Year Plan, 
the provision is that the Rs. 898 crores 
include* irrigation, power, flood control, 
investigation and research, etc., and the 
percentage increase over the provision in 
the First Plan is 35*9 per cent. The 
benefits anticipated now are 12 million
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[Shri Nanda]
acres from major and medium schemes 
and 9 million from minor schemes, for 
which the financial outlay is not included 
here, that is, 21 million in all. This will 
mean about 23*5 per cent increase. This 
is the benefit in the case of power. In the 
First Plan it increased from 2*3 to 3/4 
million K.W. During the Second Plan, 
another 3 4 million K.W., that is, 100 
per cent increase in the course of the 
five-year period of the Second Plan is 
expected. Regarding per capita genera
tion, if we take it as 100 for 1951, then 
for 1956 it is 166*7 and for 1961 it is 
354*6, that is, an increase of 254 per 
cent. This is in general terms the posi
tion so far as the Second Five Year Plan 
is concerned.

Taking the entire period, I have in 
mind several questions which were raised 
here, several aspects of development and 
certain trends, which I thought I should 
bring to the notice of the House. Regard
ing public and private sectors, it has been 
emphasised in the course of the discus
sion that we should speed up nationalisa
tion of the industry. I have information 
about it which shows that this process is 
already occurring and growing cumula
tively. In the First Plan the public sector 
increased by 133 per cent as against 18 
per cent of the private sector. The per
centage of increase in the Second Plan 
is going to be 207 per cent in the public 
sector as against 15*4 per cent in the 
private sector. If you see the proportion 
of the power generated, then the position 
is that at the beginning of the First Plan 
the public sector was 26 per cent and 
the private sector was 74 per cent, at 
the end of the First Plan, the public 
sector is 42 per cent and private sector 
58 per cent, and at the end of the Second 
Plan the public sector will have become 
63 per cent and the private sector 37 
per cent. Therefore, we have been mak
ing progress in this direction and the 
trend is that the States, wherever they 
find it feasible or necessary take over 
private plants. But the major part of 
the increase in the public sector arises 
from the much larger outlay on new 
developments in power. That is really the 
important part of the whole situation.
Connected with it, is the question of 
the pattern of utilisation. As we proceed 
from year to year and Plan to Plan, we 
find—that is what it should have been— 
that the proportion of the power con
sumed for domestic and commercial pur
poses is going down and the proportion 
of power supplied for industrial purposes 
is increasing; domestic from 12*6 in 1950

has come down to 11*5 in 1955 and it is 
expected to be 9 in 1960, industrial from 
62:6 per cent in 1950 to 65:7 per cent, in 
I need not give all the details of the 
figures, but there is one thing which 
1955, and 72 per cent, is expected to be 
the figure at the end of the Second Five 
Year Plan. It is also inevitable that con
sidering the large amount of investment 
in hydro-electric power, the proportion 
of hydro to thermal is increasing steadily. 
I need not give all the details of the 
figures, but there is one thing which 
I should like to mention, that is the 
question of the grids. Several Members 
stressed this point. It is obvious that to 
economise power, to  reduce costs, to 
make it available over larger areas, and 
particularly with reference to rural elec
trification, grid system is very important. 
At the moment I find that there are in
ternal grids in eight States and these in
ternal grids supply about 80 per cent of 
the total power available in the country. 
It is proposed to develop regional grids 
inter-connecting neighbouring States to 
secure optimum exploitation of hydro
stations; while developing regional grids 
a long term view of an all India grid 
will be kept in view. As an ancillary to 
this, the transmission lines are also in
creasing. In the first Plan nineteen 
thousand miles were added. That was 
really doubling it from the point where 
we started. In the Second Plan, we are 
having 35,000 miles transmission lines 
more.

In this connection, there is one matter 
a special importance and that is rural 
electrification. I understand—I am glad 
it was so—that Member after Member 
stressed the need of giving more atten
tion to rural electrification. I have been 
watching very keenly and with great 
anxiety the tempo of progress in the mat
ter of rural electrification. I am per
sonally not satisfied with it; I must say 
humbly, I have been trying. We are 
encountering difficulties.  '

According to the figures, hon. Mem
bers will find that there is considerable 
increase of power made available to the 
rural areas. If some statistics made avail
able to them, they will find that out of 
2367 villages with a population of five 
to ten thousand, 258 were electrified in 
1950-51—eleven per cent. Under the 
First Plan, this percentage has gone up 
to 32 that is an increase of 287%. In 
the case of places with less than a popu
lation of five thousand, the j>ercentage 
was just 0*5 in 1950-51 and it has be
come 0*8 per cent, during the First Plan 
i.e., an increase of 64:7%. The percent-
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age increase appears to be good. But ac
tually, very few villages are found to be 
electrified. What is the difficulty coming 
in the way?
Provision of power to rural areas in 

view of small and scattered lands is not 
a paying proposition. We have had seve
ral discussions and seminars where engi
neers met and considered this problem.
It was clear that rural electrification has 
to be subsidised. Proposals were made 
and the view was taken that each State 
must first make its own working self
supporting in the sense that, if it has 
any profit on urban electrification, it 
must divert that to rural electrification 
before it asks for any help. Figures are 
being collected. Meanwhile, some ad
vance is being made. Under the First 
Plan, only interest was to be paid— 
capital had not to be paid—during the 
first five years. Now it has been decided 
that for the first five years, no interest 
will be charged. That is an element of 
subsidy but the scheme is still under 
consideration and something more may 
be done. 1 will at least try to see that 
something more is done for rural elec
trification than has been possible so 
far.
I thought that I might give the hon. 
Members just a little more information. 1 
explained to them the trends which were 
visible in the matter of utilisation of 
power particularly but I did not 
give  the overall picture.  1 shall 
do so now.  The total area under 
irrigation through all sources at the be
ginning of the First Plan was 50 million 
acres. It means 17*2 per cent of the 
total cultivated area and 12*5 per cent 
of the total cultivable area. We had 
taken a view then when the First Plan 
commenced that we should, over a pe
riod of 15-20 years, double the area irri
gated in the country. What has happened 
so far is that the First Plan gave us 17 
million acres. The Second Plan is expect
ed to give 21 million acres, making 38 
million. The schemes which we have been 
taken up and which will be taken up in 
the Second Plan—they will themselves 
add later on another 12 million acres. 
That comes to 50 million acres. We see 
now that we have to raise our scale of 
expectations and targets. We made a 
rough assessment of the possibilities of 
beneficial irrigation in the country. The „ 
estimate is that after  the First and 
Second Plans, another 130 million acres 
can be added in the country.
What are the resources available for 
this purpose? Fourteen hundred million 
acre feet of water is the volume of flow 
in the rivers of our country. The water

utilised in 1950 was twelve per cent of 
this. Water utilised at the completion of 
die First Plan will be: 12 plus 4, that 
is equal to 16 per cent. Water to be 
utilised at the completion of the Second 
Plan will be 16 plus 3, that is equal to
19  per  cent.  Water  needed  for 
th$ future utilisation for 130 million 
acres will be about 29 per cent—alto
gether 48 per cent. Every drop that runs 
in the river is not available for utilisa
tion; it is not possible. But we have 
reckoned that this quantity of water will 
be available in any case—may be, more. 
So, this is the overall picture of irriga
tion in the country. It is all right to talk 
of 130 million acres but the cost is going 
to be heavy. On the basis of an average 
of Rs. 350, it comes to Rs. 4,500 crores 
so as to have full irrigation in the coun
try—that is the entire outlay for the 
Second Plan. Regarding power, the posi
tion is this. At the beginning of the 
First Plan, it was 2*3 million kws. The 
per capita generation was 14*1 units in 
1950. In 1953 we had 18. It is a very 
poor show compared to other countries— 
2928 in U.S.A. and U.K. 1584. Even 
Japan’s figure is 504. This leeway we 
have to make up. We thought at the be
ginning of the First  Plan—that we 
should, over a period of 15-20 years, add 
seven million kws. I am glad to say that 
we are now revising that target. We have 
already, in the course of the First Plan, 
added 1.1 million kws. At the end of the 
Second Plan, add another 3*4 million 
kws. We feel that the original target 
will be achieved in 10-12 years and so, 
we can now think of a bigger target and 
make it 15 millions instead of 9*3 mil
lions. This is over another five years or 
so. This is the whole position. The ques
tion was raised—I was not present in the 
House—I have seen the  notes about 
hydro-electric  power  versus  atomic 
power. We need very vast expansion of 
energy in this country, but our total 
hydro-electric power potential in only 
35 million KW. This is so at present; 
may be, it is very likely that our surveys 
proceed, we will descover more suitable 
sites—last but according to the present 
estimate—it is 35 million kw.

Now, as to the other sources of power, 
we have got plenty of coal and we are 
using only about 10 per cent of the coal 
that  is being raised for purposes of 
power. Since the coal raisings are going 
to be increased, same proportions will 
suffice for whatever expansion we expect 
in the course of the next few years.̂
With regard to atomic minerals, we 
believe, we have a fairly good source 
ot supply. It has already come on the
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horizon, atomic energy for generation 
of power. I cannot say definitely, what 
is going to be done in the course of 
the second five year period. But, schemes
• are being framed and something might 
develop even in the course of the second 
five year period. Anyway, at the moment, 
this is not an economic proposition that 
we can consider it, because our thermal 
and hydro-electric power would, at least 
for a considerable period, be very much 
cheaper than atomic power for us.

Having made this survey of the posi
tion regarding irrigation and power, I 
thought I should give some satisfaction 
to hon. Members who brought up ques
tions about the efficiency in the execution 
of these irrigation  and power works, 
made complaints about corruption and 
waste that have occurred and so on. I 
fully realise that hon. Members have ap
preciated the degree of progress that has 
been made in  combating these evils. 
But, apart from the fact—it is looming 
large before our eyes—that there are 
cases which have attracted public atten
tion apart from those individual cases, 
there is a duty cast on us that 
every possible effort is made to see that 
the most economic use is made of the 
resources placed at our disposal for pur
poses of irrigation and power. It would 
take me a long time to explain all that 
is being done. A number of things are 
being done, which the hon. Members 
have referred to and which they know.
I am afraid, in certain directions the. 
progress is not rapid enough, because we 
are meeting with difficulties. While noth
ing can be achieved simply bccause we 
want it in a day, we are trying to over
come those difficulties. But, very briefly,
I shall say, the thing resolves itself into 
this. We should have proper investiga
tions. proper data, on which tech
nically sound schemes  can be based. 
There should be proper planning in ad
vance and then proper designing. We 
should consider all the things required 
like materials and machinery in advance, 
so that due to lack of co-ordination in 
these matters the progress is not held 
up.
These problems were analysed some 

years ago. When we heard—it was in 
the papers and elsewhere—about the 
waste, corruption etc., on the projects.
I called all the engineers in the country, 
everybody who could help. We had semi
nars, where we discussed these problems 
and we tried to work out whatever could 
be a solution. The discussions at these 
seminars  led  to  proposals  which

were then considered, of course, in the 
Ministry. We set up a Co-ordination 
Board of Ministers. There was also a 
Committee of Engineers for this purpose. 
All these recommendations go before the 
Co-ordination Board of Ministers. Some 
action has been taken on those recom
mendations. Some further action is in 
progress and will be taken. These re
commendations related to the use of 
machinery. Members will know that on 
the  multi-purpose projects or in  the 
large major projects the expenditure on 
machinery is a very heavy part of consti
tuent of the total expenditure. It was 
found that a good part of the machinery 
was idle because they had no spare 
parts and because there were break
downs. That meant a very heavy addi
tion to the unit cost. Therefore, wc took 
that in hand. As I find that the time is 
limited I do not want to go into more 
figures. But figures are there to show to 
what extent the sickness of the machi
nery has been reduced. It has been very 
considerably reduced.  The number of 
hours for which the various types of 
machines can work has increased in all 
the projects including Hirakud, DVC 
and Bhakra. Sickness has declined, that 
is, the break down of machinery has 
declined, very very appreciably.  That 
means very considerable economies in 
the working of these projects.

Then there was another question relat
ing to machinery, and that was about 
standardisation. It was said that the 
machinery or rather the various types of 
machinery were not standardised. The 
spare part problem was accentuated on 
that account. Spare parts were not 
available bccause there were so many 
machines of different types which were 
maintained. So, it was decided as a 
result of those deliberations that we 
should have standardisation of machi
nery, so that we could reduce the need 
for piling of spare parts of those 
machines. Also, the training of workers 
could be taken up in a more efficient 
manner. Those recommendations are 
now at the final stage of consideration. 
Hon. Members will realise that it is 
rather a delicate thing. When you 
standardise the types, you may include 
some types and then the other will be 
excluded. This can lead to undesirable 
developments. Therefore, we will have 
to be very careful and we are trying to 
see that any untoward consequences are 
avoided. That is so far as standardisa
tion of machinery is concerned.

Then there was another recommenda
tion about the National Construction
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Corporation. I attach a great deal of 
importance to it. I believe if we have 
such a Corporation and if we have the 
labour co-operatives, the kind of method 
adopted at Kosi, the complaints that we 
hear and those unsavoury reports that 
we see will not be there. If these things 
had been done earlier, those complaints 
would not have been there. If we had 
the labour co-operatives, what has hap
pened in the Bhakra canals would not 
have happened at all, and we would have 
done it much more economically. We 
shall try to push up with vigour the 
National Cpnstruction Corporation.

Then one other important aspect of the 
matter for consideration now. When I 
went to the DVC a  few days ago, I 
found those persons who are likely to be 
retrenched clamouring about their future. 
I am thinking of placing them on some 
other projects, wherever I can find place 
for them, but when 1 see there are cer
tain projects which arc going to be 
given to contractors, wc have no control 
over them. It was for this reason that 
we transfer our surplus technical per
sonnel from one  project to another 
thereby ensuring the enthusiastic co
operation and loyal work on the projects 
where they work now.

There was another aspect also about 
the surplus machinery. It was said that 
the machinery that are lying at Bhakra 
and some other places are not being used. 
If it has any use anywhere in the coun
try, it should not lie there for a day. We 
decided to see that there was a kind of 
pool created. We got lists of surplus 
machinery from all parts of the country 
from all projects. Wherever there are 
requirements, we come to know of that, 
and we transfer from one place to an
other. We made some efforts and we 
have succeeded to an extent, but not 
fully. The reason is this. I found that 
in some of the projects, they would like 
to play with new things, shining things, 
rather than soiled things and they would 
like to place all orders for their own 
machinery. We thought we should step 
in and put our foot on that. We have 
done that. We have prescribed a drill. 
Before any orders are placed anywhere, 
we will be informed. We will see if there 
is any machine corresponding to that 
required and if it is available, we will 
not issue financial sanction or anything 
of the kind.

Am I exceeding the time Sir?

Mr. Speaker: The hon. Minister may 
have ten minutes more.
4-̂35 Lok Sabha. -

Shri Kamath (Hoshangabad): You are 
interesting also.

Mr. Speaker: Each hon. Member need 
not give the hon. Minister time. He 
may take 10 minutes, till 5 o'clock.

Shri Raghavachari (Penukonda): With 
your permission, I wanted to put a 
question to the hon. Minister for elicit
ing information. Even yesterday, I put 
the question about the high level channel 
of Tungabhadra. Before he closes, he 
may kindly tell us what its definite pre* 
sent position is.

• Shri Nanda: That would take more 
than 10 minutes by itself. I shall fully 
satisfy the hon. Member and I will give 
him all the information later on.

If we have a National Construction 
Corporation, it will take up big projects. 
Then it can build up an organisation and 
attract to itself the best technical per
sonnel and it can also keep the surplus 
machinery. If it is a contractor, I cannot 
compel him. He will get his own machi
nery, and personnel. 1 won’t be able to 
elaborate on this. We worked out this 
idea. This has been accepted by the Co
ordination Board of Ministers. Only one 
State—not many States—said that it did 
not like it.

Shri K. K. Basu: Which is that State ?

Shri Nanda: I would rather hot men* 
tion it. It will be invidious___

Shri Bhagwat Jha Azad: Let us go
ahead with a Corporation without one 
State.

Shri Nanda: There was also a consti
tutional aspect to this matter. I do not 
think there is much in it. The point is 
whether the Centre can spend any money 
on a Construction Corporation which is 
going to work for the States, this sub
ject being a State subject. I hope we 
will be able to straighten that out.

About the personnel—the question I 
have in mind was  raised about the 
D.V.C.—I thought that I should reply 
to this point if I do nothing else. Before 
that, I would just complete this line of 
thought. What we have done among 
other things is the rate and cost con
trol. We have got our Financial Advisers, 
etc., on all the projects. A thing which 
we could not really manage well was 
this. It was a new experience. The rate 
in one place is more than the rate in 
another place. May be, the conditions 
are different. So, we had to make aa
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elaborate study of it in order to work 
out a comprehensive standard schedule 
which will, of course, have its variations 
according to local conditions, but with 
the help of which, sitting here, we can 
judge from month to month, from quar
ter to quarter, whether the estimates are 
being exceeded in terms of work and 
whether the costs are excessive. In the 
course of the last 2 years or a year and 
a half, we have now been able to evolve 
a system which can help us to deter
mine, sitting here in a room, what is the 
physical progress, what is the cost, whe
ther it has exceeded the rate and whether 
it is running higher than what it should 
be. The cost control units have been put 
in the various projects. The other pro
jects are also being asked and they will 
have their cost control cells. The Rates 
and Costs Committee has brought out 
big volumes. They are being printed and 
hon. Members will have them. They have 
gone into great details of rates and 
costs and they have also evolved a pat
tern of cost control and the forms, etc., 
to be used in connection with accounts, 
stores and o'her things. This develop
ment is of very great significance.

A question was raised about Bhakra 
dam, and I must dispose of that. I am 
no respecter of any board or any person. 
If anything arises which in the least 
degree warrants or justifies having an 
enquiry,‘I promise the House an equiry 
will be made. I promised the House an 
enquiry will be made into the Bhakra 
canals.  It has taken some time, but 
there is a first-class committee of enquiry 
that has been set up. .

Shri R. P. Garg: Why not extend the 
scope ?

Shri Nanda: If I go on extending, I 
will not get the results about the canal 
also. Let me do where there is a real 
job to be done. I have no time,—other
wise I would have explained,—but mea
sures have been taken on the Bhakra 
dam to control and check this. I shall 
circulate that information to the hon. 
Members. We do not want to distract the 
attention of our engineers. We want our 
engineers to work. They have a job to 
do. They have to carry out a programme 
according to schedule, and let us not 
unnecessarily distract their attention from 
their work in hand, but if there is any 
kind of lapse on anybody’s part which 
cannot be rectified or looked into by 
ourselves, certainly there will be an en
quiry. Please give me all the materials 
that justify that kind of a step.

Regarding D.V.C., I went there only 
a few days ago, met all those work- 
charged establishment and the other per
sonnel, and I assured them, as I had ex* 
plained earlier, that everything is going 
to be done for them. An hon. Member 
has said that I made a certain promise 
in my speech earlier and that is not being 
fulfilled. What did I say ? I said;

“Not a single person who is in 
the D.V.C. and who is capable of 
making any useful contribution any
where in the country is going to be 
discharged. Of course, we are aware 
of the fact that more projects will 
be completed in a certain period 
and we have to consider that aspect 
of the question.”

It is .in these terms: if he had any 
contribution to make either on that pro
ject  or  anywhere  else where we 
are concerned he will not be dis
charged. A very elaborate machinery 
has been set up. We are having an in
ternal employment exchange for the pro
jects, and a high officer has been deputed 
to go about the projects. Sometimes the 
other projects may not pay sufficient 
attention so that personally he will go and 
see what can be done about it. The Bengal 
and Bihar Governments have promised, 
—and some exchanges have been set up 
there also,—to absorb as many people 
as possible. I have received telegrams,— 
hon. Members have also received tele
grams,—that till an assessment is made 
of the future requirements of the D.V.C. 
nobody should be discharged. To that I 
agree. An assessment has been made. 
Even a more thorough assessment should 
be made, and if anybody has a place 
later on there, he should not be discharg
ed now. To that I agree, but I do not 
agree to this further demand that till 
they find some place elsewhere in the 
country, they should not leave that pro
ject. I explained to them. I said: “You 
are thinking of your own employment, 
but you are taking away the employ
ment of thousands of others, because if 
the projects become more costly, what 
will happen ? It means there will be 
fewer projects in the country. Therefore- 
it is really most selfish and the working 
class should not be so selfish as that—that 
by prolonging their work for a few days 
they reduce the volume of employment 
in the country for thousands of others. 
This should not be done.*' I read in 
the papers some kind of a ballot is being 
taken for a strike. That will mean that 
if we work departmentally, we will have 
all this labour trouble.  Therefore, we 
must give it to the contractors, and make
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the thing more costly. What will be the 
security there ? Therefore, I think those 
friends will consider the position in the 
light of what I have stated. Everything 
possible will be done including, as I said, 
restraining. If there is any person with 
any technical knowledge, aptitude, skill, 
etc. and if to-day that skill is not in de
mand but something akin to that or near 
enough is, we shall re-train those people 
and give them work elsewhere.

I have taken much more time than I 
was possibly entitled to, but I thought I 
should cover the whole ground. I am 
very thankful again to the hon. Members 
for their kind words of appreciation. We 
shall try to live up to their expectations.

5 P.M.
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Mr. Speaker: Thousands of projects 
are there. We have spent sufficient time 
already on this matter. I have extended 
the time also.

I shall now put the cut motions to 
vote.

All the cut motions were negatived. 

Mr. Speaker: The question is:

“That the respective sums not 
exceeding the amounts shown in the 
fourth column of the Order Paper 
be granted to the President to com
plete the sums necessary to defray 
the charges that will come in course 
of payment during the year ending 
the 31st day of March 1957, in res
pect of the following heads of De
mands entered in the second column 
thereof: Demands Nos. 67, 68. 69, 
134 and 135.”

The motion was adopted.

[The motions for Demands for Grants 
which were adopted by the Lqk Sabha 
are reproduced below :—Ed.]

Deman  o. 67— inistry of rriga
tion an  ower

“That! a sum not exceeding 
Rs. 13,90,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957, in respect 
of 'Ministry of Irrigation and 
Power’,”

Deman   o.  68— ulti urpose 
iver hemes

“That a sum not exceeding 
Rs. 98,49,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March,. 1957 in respect 
of ‘Multi-purpose River Schemes’.”

Deman  No. 69— isellaneous 
Departments an  xpen iture un er 
the inistry of rrigation an  

ower

“That a sum not exceeding 
Rs. 79,59,000 be granted to the 
President to complete the sum 
necessary to defray the charges . 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957 in respect 
of ‘Miscellaneous Departments and 
Expenditure under the Ministry of 
Irrigation and Power*.”

Deman  No. 134—Capital  utlay 
on ulti urpose iver hemes

“That a sum not exceeding 
Rs. 2,19,18,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957 in respect 
of ‘Capital Outlay on Multi-purpose 
River Schemes’.”

Deman  No. 135— ther  Capital 
utlay of the inistry of rriga

tion an  ower

“That a sum not exceeding 
Rs. 8,82,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957 in respect 
of ‘Other Capital Outlay of the 
Ministry of Irrigation and Power’.”
Mr, Speaker: The House will now take 

up Demands Nos. 47,48, 49, 50 and 130 
relating to the Ministry of Health. As 
the House is aware, three hours have 
been allotted for the Demands of this 
Ministry. There are a number of cut mo
tions to these Demands, and hon. Mem* 
bers who want to move any of them 
may indicate it by chits within fifteen 
minutes.

So far as the speeches are concerned, 
fifteen minutes will be, allowed for all 
Members ordinarily, and twenty minutes 
if nccessary for leaders of groups:
Does the Minister of Health want to 

say anything ?
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The Minister of Health (R̂Jkumari 
Amrit Kaur): 1 think it would be better 
for me to speak at the end, after 1 have 
heard all that has to be said by hon. 
Members.

Mr. Speaker: Now, Shri Mohanlal
Saksena. As far as possible, 1 shall try 
to distribute the opportunities for speak
ing to those Members who have parti
cularly specialised, and also those others 
who have not taken part in the debates 
so far. 1 am not going to call Members 
who have spoken on defence, external 
affairs, irrigation and power etc. Hon. 
Members may take this cue from me.

Shri Achuthan (Crangannur): Some 
Members have not spoken at all  so 
far.

Shri Kamath: One Member should 
not speak on all the Demands for 
Grants.

Mr. Speaker: The same person should 
not  speak on all the Demands  for 
Grants.

Deman  o. 47— inistry of 
ealth

Mr. Speaker: Motion moved:

“That a sum not exceeding 
Rs. 9,67,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957, in respect 
of ‘Ministry of Health’/*

Deman  o. 48— e ial ervi es

Mr. Speaker: Motion moved:

“That a sum not exceeding 
Rs. 3,69,58,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957, in respect 
of ‘Medical services’.**

Deman  No. 49— ubli  ealth

Mr. Speaker: Motion moved:

“That a sum not exceeding 
Rs. 8,52,56,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957, in respect 
of ‘Public Health’.”

Deman  o. 50— isellaneous x* 
pen iture un er the inistry op 

ealth

Mr. Speaker: Motion moved:

“That a sum not exceeding 
Rs. 87,40,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957, in respect 
of 'Miscellaneous Expenditure under 
the Ministry of Health’.”

Deman  o. 130—Capital  utlay

of the inistry of ealth

Mr. Speaker: Motion moved:

“That a sum not exceeding 
Rs. 7,96,84,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay
ment during the year ending the 
31st day of March, 1957, in respect 
of ‘Capital Outlay of the Ministry 
of Health’.”

Shri Mohanlal Saksena (Lucknow 
Distt. cum Bara Banki Distt.): 1 have 
to say a lot on the problems of health 
confronting the country. I have given 
some thought to them, and I have arriv
ed at certain conclusions. 1 have reduced 
them to writing and submitted a paper to 
the Prime Minister about five months 
ago. I wonder if the Health Minister has 
had time to go through it although it was 
circulated long ago by the Planning 
Commission to all concerned.  .

Within the limited time at my disposal, 
I shall confine myself only to one or two 
basic questions, namely the approach of 
the Ministry, and the manner in which 
it has' been tackling the various health 
problems confronting the country.

Before I proceed further, I would like 
to make sure that  the Minister has 
shaken off the erroneous impression 
mischievously put into her mind by busy- 
bodies that in my criticism of the work
ing of her Ministry I have been actuated 
by any but the best of motives namely 
the promotion of the health and well
being of crores of people, particulraly 
of those living in far off villages and in 
poor areas of towns.

1 would also like to tell her once again 
that no matter who is the Minister, so 
long as the approach and the policy of 
the Health Ministry remain what they 
are, I am in duty bound to criticise and 
expose them. Further, I cannot persuade
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myself to support the demands of this 
Ministry so long as the treatment meted 
out to ayurveda, homoeopathŷ.and other 
systems of medicine is discriminatory, 
and so long as it persists in its present 
attitude which, I consider, is wholly bia
sed, completely perverse and utterly 
foolish.

An Hon. Member: Disgraceful.

Shri Mohanlal Saksena:  These are
strong words. But  I have deliberately 
used them and I will presently show 
that they are appropriate.

I may remind the hon. Minister that 
at a recent conference held in November 
last—I think it was a conference on the 
education of undergraduates—the Prime 
Minister was constrained to remark that 
it would be foolish for anyone to look 
down upon the ayurveda and unani sys
tems of medicine.  This itself shows 
which way the wind is blowing. I will 
just now prove that the Health Ministry 
has been looking down upon these sys
tems of medicine.

An Hon. Member: That is a fact.

Shri Mohanlal Saksena: This House
and the Prime Minister have repeatedly 
condemned the attitude of the USA in 
not recognising the People’s Republic of 
China, because the USA would help the 
Kuomintong which does not represent 
China and for which there is no chancc 
to capture China for any number of 
years. 1 submit the same is the case 
here. We have got these indigenous sys
tems of medicine—ayurveda, unani, 
homoeopathy and others—which are 
serving not only 85 per cent of the peo
ple who have no access to allopathy, but 
also others, 1 mean those who have access 
to the allopathic system; even amongst 
them, there will be hardly one per cent 
who will be prepared to die in the hands 
of an allopath rather than be treated by 
other systems of medicine.

Therefore, even as compared to China, 
where at least there is Formosa under 
Kuomintong we will find that here there 
is no chance of allopathy being made 
available to the vast population to this 
country in any forseeable future or any 
considerable area taking to it exclusively. 
So I ask, what is it that makes this 
Ministry adopt this attitude ? This House 
has condemned the policy of the USA 
as stupid and shortsighted and wholly 
biased. Therefore, I draw the conclusion 
that the House will be one with me in 
condemning the policy of the Health 
Ministry which does not recognise this 
obvious fact.

We have heard so much of Panch 
Shila in politics and in foreign relations, 
and there are those who have advocated 
Panch Shila principles being applied in 
the economic field as  well. But what 
about health ? We find that in respect 
of health, therefore cannot be any Panch 
Shila. These systems of medicine have to 
be dominated and worked by those be
longing to a different system. There is no 
recognition of these systems as scientific. 
1 have been assured by the Health Minis
ter—she has been good enough to do 
so—that she is prepared to befriend all 
systems of medicine which can be proved 
scientifically correct. But who is to judge 
whether a particular system is scientifi
cally correct or not ? It will be the per
sons who are wedded to allopathy.

Encouraged by this attitude of the 
Health Ministry, the All-India Medical 
Conference of Allopaths in Jaipur in De
cember last, passed a resolution demand
ing the suppression of all other systems 
of medicine in India. I do not know how 
much grant this conference is receiving 
and, whether officers of the Ministry are 
members of that conference. Not only 
that. They did not stop at that. In the 
January issue of the journal of this con
ference, I find a resolution of its working 
committee is reproduced urging upon the 
members of the conference not to work 
in any institution of homoeopathy or 
other indigenous system of medicine 
either as a teacher or in any other capa
city. So, it is there. I would like to know 
what steps, if any, the Health Ministry 
has taken against this attiude of his Con
ference of Allopaths.

Against this picture, what do we find in 
China ? Every day we get literature from 
China, we find that some mention is there 
about what they are doing to promote 
the Chinese system of medicine not only 
by themselves but in co-operation with 
those educated in the western system. 
Only yesterday I received a magazine; 
that is Chinese Bulletin. I have also an
other—China Reconstructs. In both, 1 
find a reference to it. 1 think hon. Mem
bers are getting these publications; if not, 
they can share with me. From one of 
them I see that they have established an 
Academy of Chinese Medicine and they 
say that it is the doctors educated in the 
western system that are helping them and 
working in them and not dominating 
over them. On the 17th March, another 
hospital was opened and the person who 
is in charge of that says that the func
tions of this hospital are (1) to cure 
patients with the  Chinese system of 
medicine;  (2)  to  lecture  on  the
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results achieved by this treatment; 
and (3) to prepare reports on this basis 
and submit them to others for research 
etc. He further says that those who are 
educated in the western system are there 
to assist them to learn and in helping 
the practitioners of Chinese medicine to 
develop and improve their system. That 
is one picture and here is another. How 
totally different!

Thirty-five  years  back,  Mahatma 
Gandhi had launched two boats; one was 
the boat of the Congress movement to 
achieve Swaraj. That boat drifted; met 
with a number of ups and downs and 
obstructions and adverse and favourable 
winds; and, at last, while he was alive* 
reached the cherished goal and we were 
put in power and basking in his reflected 
glory and doing everything in his name, 
if not actually, al least when it suits 
us. He launched another boat in the 
city of Delhi. It was the All India Ayur
vedic  and  Tibbia  College  found
ed by the late Masi-ul-Mulk Hakim 
Ajmal  Khan  who  was  one  of 
our foremost leaders.  His wish was 
that this should develop into a Univer
sity. But, what do we find ? While he 
was alive, he gave all his savings and 
when he died he left the Dawakhaiyi 
from the earnings of which this institu
tion continued to work. But, later on 
conditions changed, there was partition 
and independence. What happened to it ?

Shri Velayudhan (Quilion cum Mavc- 
likkara—Reserved—Sch. Castes): It is 
given a grant of Rs. 2 lakhs.

Shri Mohanlal Saksena: Do not inter
rupt me. I know more facts (Interrup
tion).

Mr. Speaker, 1 was saying that after 
partition most of its land was taken away 
and chummeries #were built. The Presi
dent of the Board of Management told 
me the other day that he had sent some 
letters and no acknowledgement has been 
received. I do not say it is the Health 
Ministry; but, all the same it is Govern
ment of India.  The  chummeries are 
there; other families are living.

The other day, 1 was present at a 
function when an Address was presented 
to the President and there the present 
plight of the  institution was brought 
out and  how that  Dawakhana has 
also suffered.  The income has fallen. 
The hon. Minister says that she is for 
the promotion of scientific research.

Here in this institution, there was scienti
fic research being carried on for a long 
time and it was never taken notice of. 
The work has now been discontinued. 
While  the  hon.  Minister  had 
Rs. 37,00,000 for research lying with 
her, only Rs. 15,00,000 was utilised for 
Jamnagar Ayurvedic institution. Why 
was it not fully utilised ? It was only be
cause Sarpgandh will not be recognised 
unless it comes from foreign countries in 
the form of serpentina. Whatever we do 
here is nothing; though our research was 
started about 20 years ago, no notice 
was taken of it. I challenge the Govern
ment to prove if any single pie was given 
by the Health Ministry to this institution 
so far. Of course, the Delhi Government 
took some interest and gave about 
Rs. 50,000. This is the way this institu
tion was treated by the Health Ministry. 
The Chinese during the last four or five 
years have done so much for the deve
lopment of their indigenous system of 
medicine, but here in Delhi we have, in 
spite of expensive buildings of the college 
and so on, another research building is 
going to be constructed for the All India 
Institute of Medical Scienccs. The indi
genous medical system will not be allow
ed inside this All India Institute of Medi
cal Sciences. I submit this is segregation 
and discrimination against indigenous 
system. Gandhiji said, long ago: “1 have 
great regard for Ayurveda; I recognise it 
as ap ancient science to keep the health 
of crores of people in lakhs of villages; 
1 want men to shape and live their life 
on the principles of Ayurveda.” This was 
what Gandhiji said. He said it was a 
science but the Health Minister says that 
it has not been proved that it is a 
science. 1 will go further and say this. 
What do 1 find in the Health Ministry’s 
Report ? Professor Hurbert Urbun has 
come from Austria, he is professor of 
medicine and is an M.D.

Dr. Suresh Chandra (Aurangabad): In 
the university of Innsbruck.

Shri Mohanlal Saksena: He came here. 
What has he said ? The scientists and 
scholars in Europe have great interest 
in Ayurveda medicine. He says further 
that he had been sent specially for that 
purpose by his Government because he 
nad made some study of therapeutics 
and comparative medicine. Not only that, 
he goes on to say that “now that you 
are going to start post-graduate classes 
in Jamnagar, I am going to persuade my 
Government in consultation with the 
Government of India to send qualified 
doctors from there to come and learn 
the Ayurvedic system of medicine”.



But if these doctors come to All India 
Institute  of  Medical  Sciences  for 
this  purpose  they  will  be  told 
that it was not a science. I may 
warn the Health Minister that although 
she may say anything she likes, she can
not go on all the time like that. There 
are persons who have become desperate 
and who have become hopeless because 
in this very report we find that Rs. 267 
crore have been allotted for various other 
things, for the promotion of education 
etc. in the Western or modern sys
tem of medicine. Only Rs. 5 crores has 
been provided in the State Budgets for 
Ayurveda and other indigenous systems.
The  Government of India will  of 
course make arrangements for research 
etc. In the First Plan period, you were 
allotted Rs. 37,00,000 and you were not 
able to spend more than Rs. 15,00,000.
The other day the hon. Minister argued 
that it was so because the vaids have 
failed to submit schemes. I have been 
told that it is not a correct statement.
I have received letters to that effect. The 
vaids have asked for the constitution of 
a permanent council for that purpose.
The Homoeopathy Committee, which 
you yourself had appointed, has recom
mended that there should be a separate 
council for Homoeopathy. Similarly, the 
vaids wanted a separate council. But that 
recommendation has not yet been given 
effect to. They were told that two or 
three persons could get  into this All 
India Medical Council. But what is the 
attitude of allopaths ? How can you ex
pect them to join ? They say that they 
nave submitted certain schemes. You 
have got—the Central Council of Health 
to help. You have not submitted any 
proposal for the last  three years; the 
delay is on your side. They were told as 
if they are responsible for all this. Were 
the schemes relating to the allopathy pre
pared by private practitioners ? No. Tliey 
were prepared in this very Ministry. If 
these people are not competent to do so, 
at least you could have others who are 
competent to do it. No. You are interest
ed in delaying. That is what Dr. Jai- 
soorya in his presidential address at Ra- 
jhamundry has said: “We have no hope; 
the Health Minister is delaying and she 
has been taking time.” So he has asked 
them not to look to the HealtK Ministry 
for any encouragement.

I have been all along an optimist and 
so I have certain hopes. I still hope. I 
would like the Members to approach the 
Health Minister properly and to treat 
her with care and sympathy like any 
other patient. She has fallen a victim to
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the disease which most of us are liable 
to succumb and do succumb without 
being aware of it. The disease is western
ism; I may euphemistically call it 
modernism. We are dazzled by the glam
our of the west; we are overpowered 
with a passion for making progress. 
Not only that. (Interruptions.) We deve
lop an itching, a desire to catch up with 
the west and to make a name for our
selves in that process. Not only that. We 
forget ourselves and our past traditions. 
We begin to look down upon our heri
tage. India possesses a very rich heritage 
in all departments of life including medi
cine. We repudiate our past professions 
and we ignore the warnings and teachings 
of our great men. What does Gandhiji 
say in this matter ? He says: “I recognise 
freely my debt to the western culture but 
T must say whatever service I have been 
able to render to the nation is entirely 
due to the retention of my eastern cul
ture to the extent I could.” These are 
the words of Gandhiji.

But armed with brief authority sur
rounded by sycophants and buttressed in 
by bureaucrats, assured of a comfor- 
able majority in this House and still 
more of shelter behind, I should say, 
a generous,  popular and  powerful 
Prime Minister, we begin td> behave as 
bureaucrats . . . (Interruptions.)

Mr. Speaker: Order, order. I have 
given sufficient time to the hon. Member. 
His time is up.

Shri Mohanlal Saksena: We cease to 
recognise the voice of our masters and we 
start playing’ to the tune of servants. In 
this connection, I might recall an event 
from the life of Shri Vinoba  Bhave 
which, I hope, will benefit everyone 
of us. Five years back, before launching 
his movement for hhoodan he was invit
ed and he came to Delhi and stayed for 
seven or eight days. He discussed with 
members of the Planning Commission, 
officers and others, his scheme of bhoo- 
dan movement and he was not able to 
convince them. There was naturally de
jection and despondency in his camp. The 
workers gathered round him at night and 
asked: “What are you going to do
now ?”. He said: “My way is clear. Up 
till now, I was talking to the servants. 
Now, I am going to the masters; I am 
going to the people. You will see that, 
when people are with me, these people 
also will listen to me.” The same thing 
has happened. Only a year after that we 
found everybody running to him. Even
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[Shri Mohanlal Saksena] 
in the Second Five Year Plan wc find 
mention about Bhoodan and its great 
possibilities.

Therefore, I submit that so far as indi
genous systems of medicine are concern
ed, 1 would like the hon* Minuter to 
consider—not only consider bjut glue 
them encouragement. I may tell Her what 
the Chinese say. They say: why spend 
money on this western system of medi
cine. Billions and billions are being spent 
in other countries like the United States 
of America and England. Therefore, why 
should we spend ? Instead of that, they 
make research in their own system. 
Thereby they will be helping the world 
and they will be helping the progress of 
medical science. The other day 1 read in 
a paper about arjun as very good specific 
for heart diseases. How many millions 
and crores of rupees worth of medi
cines are we importing for combating 
heart diseases ? Why not have some re
search work done in this line ? I am not 
only a man of hope.  I have not yet 
ceased to have faith in the efficacy of 
prayer. So, I hope and pray that the hon. 
Minister may muster sufficient—I will 
not say  strength—vision, imagination, 
and foresight, wisdom, vigour, tact, and 
tolerance and, above all, a little humility 
and humour.

Sir, I hope she will rise equal to the 
occasion and discharge the great respon
sibility that rests on her and if, for any 
reason, it is not the will of God that 
she should function in the way that 1 
expect and hope she will, she may have 
the good sense and strength to quit, be
cause in either case she will be serving 
the best interests of the country and her 
own, and because in democracy nobody 
is indispensable. Democracy believes in 
the superiority of collective wisdom over 
individual judgment. It does not believe 
in the cult of personality. This is a 
lessen which our Communist friends in 
Russia have learnt after paying a heavy 
cost. This is the lesson which we in the 
Congress should always keep before our 
mind’s eye.

Dr. Rama Rao (Kakinada):  Mr.
Speaker, our ideal is a socialistic pattern 
and ours is a welfare State. In a country 
which is of a socialistic pattern, or in 
fact, in any country which claims to have 
a civilised government, the first and most 
important thing is to give free and effi
cient medical aid and to give the best 
of health services. By health services,
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I mean the first essential of health ser
vices is to give protected water supply 
and  take adequate steps to prevent 
diseases. So, if we take effective pre
ventive steps most of our expenditure on 
medical services will be reduced. There
fore, I believe that our health services 
are anything but satisfactory. Our medi
cal aid is very meagre and very primi
tive.

I want to say a few words on other 
points. The first thing I will take up is 
the proposal to take over the Cancer 
Hospital—the Tata Hospital—at Bom
bay. The Government of India’s publica
tion of 1955 says that about two lakhs 
of people die of cancer every year. Then 
it mentions that there are only two 
hospitals for cancer: one, the Tata Me
morial Hospital at  Bombay and, the 
other, the Chittaranjan Hospital at Cal
cutta. But, 1 think the Government book 
is not comprehensive because they have 
only referred to the cancer hospitals. 
We have got cancer departments like the 
Bernad Institute of Radiology at Madras. 
However, my point is, the provision for 
treatment of cancer in India is hope
lessly inadequate. The Government of 
India are proposing to take over the 
Bombay Cancer hospital at the expense 
of about Rs. 45 lakhs. I object to this. 
My objection is not because Government 
should not take over this institution, but 
the point is one of comparative efficiency 
and comparative needs. Where there is 
no provision and where the provision for 
treatment is hopelessly inadequate in the 
country, why should the Government 
spend a huge amount of Rs. 45 lakhs 
on this institution, an institution which is 
very efficient and which has an all-India 
reputation ?
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Mr. Speaker: The hon. Member can 
continue tomorrow.

The following are the selected cut 
motions relating to various Demands 
under the Ministry of Health which have 
been indicated by Members to be moved:

Demand No. No. of Cut Motion

47 921, 922, 937, 938, 939
940, 941, 942, 943, 914 
945, 946, 947.

48 948, 949.

49 923, 950.

50 951. '
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Action taken on Delhi Jaundice Enquiry 
Committee Report

Shri Kamath: I beg to move:

“That the demand under the head 
‘Ministry of Health* be reduced by 
Rs. 100.”
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Need for continuance of a seperate 
Health Ministry

Shri Kamath: 1 beg to move:

“That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”

Need for consultation with associations 
of medical men, such as the Indian 
Medical Association, in the matter of 
formulation of public health measures

Shri N. B. Chowdhury: I beg to move:

“That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”

Inadequate attention paid to rural areas 
in matters relating to public health

Shri N. B. Chowdhury: 1 beg to move:
“That the demand under the head 

‘Ministry of Health’ be reduced by 
Rs. 100.”

Deterioration in the quality of D.D.T. 
sprayed under the National Malaria 
Control Scheme

Shri N. B. Chowdhury: I beg to move:

“That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”

Failure to improve the collection of 
statistics about diseases like T.B., Cho
lera, Filaria, Malaria etc.

Shri N. B. Chowdhury: I beg to move:

“That the demand under the head 
‘Ministry of Health* be reduced by 
Rs. 100.”

Policy with regard to family planning

Shri N. B. Chowdhury: I beg to move:

“That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”
5—35 Lok Sabha.

Implementation  of  Slum  Clearance 
Schemes

Shri N. B. Chowdhury: I beg to move:

“That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”

Need of evolving better method of medi
cal examination

Shri N. B. Chowdhury: I beg to move:

‘That the demand under the head 
‘Ministry of Health’ be reduced by
Rs. 100.”
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Meagre provision under the water supply 
schemes for rural areas in Part C
States

Shri N. B. Chowdhury: I beg to .move:

“That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”

Need for improving medical facilities for 
Central Government employees

Shri N. B. Chowdhury: 1 beg to move:

‘That the demand under the head 
‘Ministry of Health’ be reduced by 
Rs. 100.”

Delay in establishment of Health Centres 
in Rural areas

Shri N. B. Chowdhury: I beg to move:

“That the demand under the head 
'Ministry of Health* be reduced by 
Rs. 100.”

Meagre provision for the establishment 
of rural Health Centres in the Second 
Five Year Plan

Shri N. B. Chowdhury: 1 beg to move: 
‘That the demand under the head 

‘Ministry of Health’ be reduced by
Rs. 100.”

Proposed taking over the famous Tata 
Memorial Hospital at a high cost, 
while facilities for the treatment of 
cancer are meagre and unsatisfactory

Dr. Rama Rao: I beg to move : 
‘Medical Services’ be reduced by .
‘That the demand under the head 

Rs. 100.”
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Failure of the Government to give ade
quate financial aid to Andhra Govern
ment to start a medical college at Kur- 
nooi
Dr. Rama Rao: 1 beg to move:

“That the demand under the head 
‘Medical Services' be reduced by
Rs. 100”

Disapproval of Policy regarding B.C.G. 
mass vaccination programme

Shri Kamath: 1 beg to move:

“That the demand under the head 
‘Public Health* be reduced by 
Re. 1."

Failure to stop pollution of Jamuna 
water with sewage from Delhi

Dr* Rama Rao: I beg to move:

“That the demand under the head 
‘Public Health* be reduced by 
Rs. 100.”

Failure to give direction and advice to 
the people for the use of cheap and 
effective contraceptives and methods

Shri N« B* Chowdhury: I beg to move:

“That the demand under the head 
'Miscellaneous Expenditure under 
the Ministry of Health* be reduced 
by Rs. 100.**

Mr* Speaken All these cut motions are 
before the House.

5-32 p.m.

The Lok Sabha then adjourned till 
Half Past Ten of the Clock on Wed
nesday the 4th April, 1956.




